
CENTRAL 'UNI$TRATIVE TRIBUAL 
BANGALORE BENCH, 	 .. . 

Second Floor, 
Comercial Complex, 

- 	 Indiranagar, 
Bangalore-38. 

Dated1 iAW1994 
ORIGINAL 	 '9• 

APPLICANTS;-Sri.G.R.Rangadharnaih and Others 

v/s-• 

The Chairman,Railway Board and Others. 

To. 

Sri.K.Subba Rao,Advocate,No.27,Ghandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar,Bancalore-9. 

Sri.R.Bhaskaran, Advocate,No.40/2083,Elamkularn Road, 
Kaloor, Kochi-682017. 

Sri.P.Shivan Pillai,Advocate,Gras's House,Monestary Road, 
arikkamuri, Kochi-682011. 

 Sri.Vijaynarayan,3-C EUJORAD0,112,Nungarnbakkam High Road, 
Madras-600 034. 

 Chairman,Railway Board,Rail Bhavan,New Delhi. 

 The. Secretary,Ministry. of Railway,Rail Bhavan,New Delhi. 

 The f9eneral Manager,Southerri Railways,Park Town,Madras-3. 

 The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 

 The Divisional Railway Manager,Southern hailways,Mysore. 

-•10. The Senior Divisional Personnel Officer,Southern.Rilways, 
Palghàt,Kerala.. 

Ii.. The Divisional Personnel Officer.,Southern Railwys, 
Madurai Division,Madurai. 

12. The Divisional Superintendent, Southern Railways, 
Divisional Office,Palghat,Kerala. 

.13. The Divisional Railway Manager,Southern Railway,Bangalore. 

14. Sri.K.R.D.Karanth,Advocate,2,Mangalanagar,Sankey Road Cross, 
. 	

. Bangalore-5- 

15. Sri.A.N.Venugopala Gdwda,Advocate,No.8/2,Upstairs, 
R.V.Road,0ppBangal6re Hospital,Bangalore-4. 

onnue_o £eeno.2L-..... 

- 	 • 	 • 	 • 	 -• 	 • 	 • 
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SUBJECT:— Forwarding of,  copies of the Orders passed by 
the Central AdrninistrativeTribunal,Bangalorè.. 

—x—x—x—x— 

Please find enclosed herewith a copy of the OfDEH 

passed by this Tribunal in the above mentioned applications 

On 16th Day of Decemnber,1993, for further necessary action. 

J,.-ye DEPUTY REGISTRM(J) 
JUDICiAL BRANCHES. 



CtNTRAL PDfIINISTRIkTI%JE 'tR. UbUNPL 
BPNGP.LORE BENCH 

0.A.tiOS. 395 to403J L57f0 416J90,320/92., 
298f92.37J92 and .44to 180193 

THURSOPY, THIS THE 16TH 01'Y OF DECEMBER, 1993 

SHRI JUSTICE V.S.MALIMATH 	••,. CHPIMPN(J) 

SHRI JUSTICE P.K.SHVAIISUNDPR 	•,.. VItE CHPIRMPN(J) 

SHRI V. RAMPKRISHNN 	 .... MEMBER(P) 

Sri C.R1ng2dhemaioh, 
.5/0 Sri Rangpish,  
aged about 6Byeas, 
Retired Guard-P Special, 
Chikkabidre, 

.•Chikkanarayekanahalli Taluk. 

Sri K.V.Sreekantiah, 
5/0 Sri K.V.Subramãnyaiah, 
aged about .69yeers, 
Ret-ired Guard-P Special, 
Ch-70, Eth Ma in,arasue.thipursnr, 
1ysorb 9, 	. 

Sri I1..Narayana Setty, 
5/0 Sri K.1unlswamaiah, 
Retired Cuard-P Special, 
2003/2,Rajkemal Street, 
llysore-1 

4. . Sri B93.Nagaraaieh, 
5/0 SriJayapala. Nayenar, 
Rtjred Guard-P Special, 
158, Shenkaraneger, 
J.B.Kaval, Bangalore-560 022 

5. 	Sri K.Seshedri, 5/0 Sri Krishna, 
Bhatta, aged about. 69 years, 

t.ired ua rd-A Special, 
-92iks.hmipuram, Arsikere. 

.iV /\ 
(5r11M.C1enabasavaiah, 	,. 

If I sp r jM 	pa,aged-about 69 years, 
R(red 6tad- Special, 
9:4: 9than Road, 6thCross, 

- 21 

'-ri K'.Snivasachar, 

• 

bout 5 69. years, 
Retired Guard-p Special, 
69, IIIPara11e1 Road, 
Jayenager Extension, 
Shimoga 'own - 577 201 ...... Applicants 

Contd./- 



. 

1. .riShiveswamy, S/a SriT. 
u.rgachelam. Pillal, aged 

about £9 years, Retired 
Drivor4 Special, 44,. fl 

- ham, MeOes Block, Nu 
Bamloc Bezar, Mysore-21 

, Srj O.N.Pheroshp  5/0 Sri 
Pharosh, Retired Oriver..R 
Special, 2355, I Main, II 
Cross, KsG.Koppcl, Chamaro— 
puram, I1ysore 	- 

10. Sri R.J*Mahadevan, 
/o R.Jayaram, 
aed eout 67 years. 
Chard 	SpecIal (Retired) 
residing at No.157, XVth Cross, 
Ngappa Block, S1ampuram, 
Bengalore - 560 021 

11, 5I R,5h1vja 
Rtired guard iV Special, 
and •residj9 at No.1153, 
t.Sri Ranget,. II Main Road, 
S.NCoiony;  Yeshwarithpur, 
Bngalore - 560 022. 

?pplicants 1 ±0.9 in 
O,1,Nos,395 to 403/ 1  

Applicant ia. in 0.A. 
No.57/90 

Applicant 11 In.0.A, 
No..4I6f90 

Sri Papanna, 
S/c Nethevedu, 
aged about 63 years, 
DriLver Passenger 11R448, 
SOuthern Railway, 
Ba.ngalpre City(Retired) 
No.5./I81  Backside of 
Muriisuàre Temple, 
Bhuvanesuainaar, hlagadi Road, 
Bangaiore - 23. 

Sri Ghouse h1ohjáen 
Sb 	zeen Mohideen, 
agd about 63 years, 
Dr[tver Passenger MR 238, 

rReti
red)

Uthern Railway,Bangalore City, 
 C/c Noor hlohamed;

.731b.,. Railway Querter, 
?eswenthapur, Bangelore .- 22. 

Sri D.ohn Peter, 
S/, Doraiswamy, 
agd about 58 years, 
Driver Goods MR 6129  
Sotlithern Railway, 
Yewenthapur (Retired) 
NoJ62, UI Cross, I S€age, 

1 U1k 1ipuram, Bangalare - 210 ...APPLICANTS 

. . CO  



IT. Sri 1.S.Suselnathan, 
5/0 i1eristmy, 
sgéd.ebout 62 years. 
Privet Passeri.ei f1R 475, 
outhern Railway, Ylehanke, 

(Retlred)C/o .h.1oseph, 
45/A 'Old 'Railway Quarteré,' 
Yeswanthaur, Bangalore - 22. 

	

1 	.i .Siddeih, 5/0 Slddeieh Gou'e, 
aged 62 yars, lecel.lsalstat 
PIR 523, SoUthern Hallway 

= BangsiQi3 Clty, •(Retied 
No.58, I Cross,. 3rd Nain Road, 

.Rarnacharidrapurarn, 88n9810re - 21. 

19. SrI. Kedirvelu C.R, 
'S/o C.S.Ramallngam,': 
aged, about 58 years, 
Goods Driver fIR 624. 
Sduthern Railway,. Harihar, 

. 	(Retired)., No.32/2,. I Nain 
I Cross, Okllp'uram, 	 : 
Bangalore - 21, '. 	 . 

'2*4  Sri Gulam Dastagir, 
S/ofId.Ghouse, 
aged about 69 -years, 
Shunter :R' 597,' Southern Réiluay, 

(.Ra.tjre)"No,3, 

	

BIB'U 	Dherga Plohalla.., 
aer1Old,  Pladras Road, 

	

( EInalo 	5fl S1. 

, Si rkdL?J.Jàheed, 

	

0 	 d.Hn !f t aged 67 years, 
JiYfRfl 	Southern Railway, 

.•\ _s'ang'ai'arCantcnmen(Retire). 
iS.h Cross, L-8', 

jtrn'agar,: Indiranagar, 
-langalote - 5*.-.. . 	 . ' ,.,A?PLICANTS. 

'4'- . ' 	. 	- 	 . ...Cont/- 



,. .S PPL.VIC- NT8 

4,..CantdJ 

V) 	V  

22. 5ri D.John, 	.  
S/ N.David Pilot, 	

V 	

V• 	 V 

aged about 66 yeeB 	. 
: j66i8tefltU6/T 130. 	

V 	
V 

1outhern Railwa
ktipentei 

Behai0e 
(Retired), tb 	 SuamaflY, 
12th cxOS; Magedi Roadp 
Bengalore 2: 	V - 

236 Sr1Shak FektUd2enm, 	 V 

S/0  MohemmadKhasicn  
agød about3 

X—EA 
eeDa

RaIlway Guèrl 	S22, 
outhen Railwy, rikere 

(Retired); 'Ien1ipet, 
 

V 	 Araikere 	573 10, 
V  Heaan  Ojst.rict% 

24 	St$ KGbKtt:shnsrnuSrth9, 
Sf0  K.Gunepèp 
aged pbaut 60 	e'S 

Guard 	 tE .99.4 
£outherh. R&.fl'iay, rsikee, 
(Ret i reJ),Nol ,84,, Yrrabpa 8100k 	

V 

Lx'rnVipur, 4rsIkere - .573 103v 
V 

.25 

2 

27. 

&riLO,EVthoVflY, 	
V 

Si0 E etappa) aged about 63 

C
aDs sat Gurd EE 1317, 
Uthern R1uy Sà;81.0 	City, 

(Retied))  No29i, EW 	5th 1efl 
Ke:geD1 Stel1,ito To'ñ, 
Bangalore ç 

Sr1 N3irenda RaO, 

VS/° 
N.,Ver%koa  Rao, 

aged eboutS9 yrs, 
FlremaVn k: MR549. 
Southern 	 hlrnoge •rown, 
(ROti:reLNo121, IT Noes, 
8ehjnd :SL,Of'fjce, Aahonaga, 
Shicne ga  Toun. 
Sj 
S/o M&ttai -aged eout 

yae'r6. Shunter MR V.V72, 
:Southérn R.ai1wey, 

V 

R.yappanah.a1lflRetieC), 
R8ffieswarnYeiya, MNt.garV  

arnmPehai'Ii . 	Road,, 
Bangalore - 33. 

SrI M.4!exmen, I/o Nurugesh, 
aged about 63 ye.ers, 
DriVr.  VCOO6S MR 410., 

.r 5outhen Raw.ay, 	V 

''esiañthapur (Re tire ), 
No.V22, VI Cro ss, Bhasyamngar, 
SritepurHm BangalOre.— 21. 

0 

/ 

r 



30, Sri Sye4 Abbas,  
Sfo Sye.Desté91",. 
aged obout 69 yers, 
Southerh Railway, •6nngalre City,' 
(Retire), No.41, 	.eross, 
It MaIn, Patharayanapura 
(Near Srbramye Maasjid), 
Bangaloe - 24 

31. SrI. 	dLi]. Rehirn, 
S/o.  Md.'Bekshi, 
'egad about 62 years, 
8huter MR 349, Southern Railsay, 
Bangalore City (Retired), 
No.22/, 114 Cross,. 
Ko'sha1ii Mein Road, 
Patharayariapure 
Batgalore -. 26. 

32. Sri K.M.?avooni, 
S./o <.V.itheu, 
ageJ'aout 66 veers, 
Driver Go6do MA 7011  

Southerr Rsilwy, Yeauanthapur, 
(Retired), No.517, 7th Cross, 
K.N.Extensior, Yesuanthapur, 
Bangalore 	22. 

33•  Sri3,Gegadharai6h, 
S/a. B.Siddeiai, 
egoi abáUt 6Z yeRra;  ' 
Guarâ.L..Spl. EMT 428, 
Southern Rei1tey, Arsikre, 
(Retire), Nc.Veserthe. Nil aye, 
near Sedafla 	].ki'es, Behind 
rump House, Araikere. 

-71 - 
/1 	 Go'%ii't4Qareju, 

Ii 

	

	 years, 
Mail.GuerIr!T1VI, 

!I 	Soi'€1rn 	 Bangalore City, 
.O, 	Rti.rei1),) N264ItZiy Qtrs 

hè,!n Railuay,:- BangeIoa-23. 
••\ 

35.',, 	 S/a C.Aisbu, 
eara, Mil Cuer 

EE 	S.Rai.way,. 8a!lgelore city, 
(Retired), • No .1C4',: 6th -ain' 
II Crass, Shankarnegar., Yeawnthat

'
r P.O. 

engalore - 22,. 	• ' 	 • 	 St 

F' 

4.. .RPc,XcANTS. 



. ,,Contd,f— 

i .  

56. Sri N.Nagara, 
S/O Mujii.swarny Nait.I, 
aged •acut 60 years, 
Driver* Goods MR 436,. 
Southern Rsilway,Bangalor City, 
(Retired), No.6PKcthen1arernapuram, 
Vaiyalikva1, 12—Crôe8, 
angalore - 3. 

	

37. Sri G,topel, 	 - 
5/a  Gangen., 
aged abut $ ye:e, 
Driver CoofrMR  599, 
Southern Railway, Yewanthppur, 
(Retired), C/a,Chak:evu'thy, 
No.42/b, Railway Qtra, 
Eaiyeppan&ialli, 
Bangalore 38. 

3t. Sri Khudus, 
Sb HusaiSel 
aged about fig years, 
Driver P8583ngGZ MR 1129  
Southern Railway, Bangaicre City, 
(Retiree), No.469, 10th Croa, 
Ilathikere Main Road, 
Yeswanthpur, Bgelc're-22 

	

39 	Sri Mayerina, 
5/0 !iayanna oWd, 
aged ahb.ut. 71 years, 
Shunter MR 254, 
Southern Railway, Bangelore City, 
(Retired), No.40, 7th Cross, 
Cayathringar, S:irampuram, 
Bangalore-21, 

Sri Gurusiddaiah, S. 
S/a S1ddapa, 
aged. about 68 Veb:8, 
Driver Passenger MR 393, 
Southern Railway Shimoga Town, 
(Retjrei),tft 6uddekaval 
HosurJevsgal cost, Arsikere 
Taluk, I-lessen District., 

Sri Ilohamed liussain, 
S/o Nohanied Rudejisab, 
aged about 6C years, 
Shunter MR 61, 
Southerrc Raivay, Harihar,. 
(Retired), Pmaravethi Post, 
Harihar Tluk, Hrihar. 

	

42 	Sri T.Duggar,, 
S/c F%.EDugga1i, 
aged about 65 years, 
Driver Passenger MR 97, 

' 'Southern Railway, BangelareCity 
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( 	 Desid ing at ':Munikaleppe Garde,, 
R.amaswamy Palsyam, 
Khemmanahallj Main R6ad, 

2nd 
Cr058, Bengelora-33, 

43, Sri Zohn Ross, S/O Noah, 
aged about 62yrs, 
Driver Passenger MR 359, 
So.uthern,Reiluey,; Bmgalora City, 	 . 	 . 	 . . 4 

. :(Retired), No.8G'O, HMT. 'ie:/'ut, 
behind Chowdesweri Temple,- .• 	 / 

:iath'iIee,' --Seflqblore-54, 
 

44.. Sri E.'Hussey,' S/o Uilliaip,Husse.y, . 
aged about 64 years, 
Driver Pasèengar, MR 1'93,-. 	. 
South'er:n 'Railway., Ben-galore city, 
(Retired) .No..5,.-.7.th'Crbss, 	. 	

5 

Suiedarpajys, 5Yesuanthapur, 	 S  
Baqgalore-22. 

 

45. 	Sri-  B.Jayarm Sinçjh, 
S/o Narayan,ingh,  
aged about 63 years, 
Driver. 'Passe'ngerMR 6Ii, 
-Southern: 	iJ' Shirnoge To'n, 
(9et-irod),No.1831, III Cross, 
R-athan .in-h -Lane, :M51di Mohcul,ar 	S 

Mysore - 570 021. 

4, Sr - 10  ruthiRo,-  . .. . 
	5/0 NeeIaka'nta Rao, 	 ' 

- aged about -64 ye-era, 	 .. 
Dr.ier :Passeñar fIR- 422, 
Southern Railway,' ehga1ore City,".  
(Retired ), No,.23, I Main Road. 

. 	 Gundu Tliineeswera Temple Street, 	- 
Matadhahe-Ul,-- 8angalore-2.' . - '- 

47. - 5r-1 PlohameciBasha,  
. 	 - S/a Abdulle Sal, '- 	 • ' 	 '-. 

• ..aged about 67 year's,  

Sunt'er.MR' 423,' Southern Railway,. 
Harihar,'.(.Ret'ired), No.351, 

•. 	' - 'II Crosè,'Gandhinagar, 	. 
Har-ihar.  

41 	Sr1,i ken,. S/q Govindan, 
\59Yoars 	' S 	 '• 	' 

1/ 	,outhrn, Rlwey,, Bangalore City,  
III(( 	 Sur)deram Reddy 

( 	Bu1ilding,1  Baks'jde of P16nohara Mills, 
( 	Mi Rod,11Banga1or e. - 23,. ., 

. 	 Sri 1tVrapa, S/a ¶Iuthapp-a, 	' 
'\ aged 	d'ut2 years,, 

'b Ceds, Souttu3rn Railway, 
pur q  (Retire) - 	 '. 	 .PPLICNTS 

- Y. 



.. 	.' 
Cia. Cheterine (1, 	 S 

Gianayothi'High School, 
Nb.61/1, IV—N. Block, 
Raajinagar, 
Bangelore — 10. 

SQ. Sri ,Rengaiah; 
S/a Rengaswamy, 
aged about 68 years, 
Driver Passenger MR 160, 
Southern Reilwy, Banqatoi'- 
(Ret5.rcd) No.27 5, Chic Br 

Si 	 Road Cross, Shivjineçm:,: 	 - 	 - 
Banga].ore-51. 

51, Sri Ethirajan, S/a .Cn'c5i, 
aged about-65 yeara, 
Southern Railway, Mysoro 
(Retire1), Driver Psengr, 
MR 378,. No.1:389,. Ill Crcss, 
Kaki Rdad, Mendl oh&.'.Ia, 
Mysore-21. 

SrI. A.Xevier, 5/a  .t.ntboriy, 
aged about 62 years, 
Driver Passenger FR 63, 
Southern Railway, Arsikere., 
(Retired),Nc 052/2/ ohiid 
St.11arrys Church, hsikee--1.03. 

Sri Linga, S/a Kerbesapps, 
aged about 67 years, 
Shunter MR 2539  
Southern Railway, Hariha', 
(Retjred),C/o Kurvethi Llnga, 
mrvathi Post, Har.lhar. 

Sri Revaneppa, 	- 
S/o 5iddapa, aged about E3 years, 
Vireman First ML 1129, 
Southern Railway, r!aLiha 7  
(Retired), C/o Revanepa, 
Challageri, Flallikarjuie Extension, 
Amravathi Post, Hariha:. 

Sri I.Ethierej, 	.• 	 : 
S/o ftbbaiah Sunder R8 , 
aged about 73 years, 
Driver flail MR 5, 	 5 

Southern Rajiuc 	anoa1ore Citi, 
(Fetired), C/a t..Sridnr, 
No.:343, Railway Ctrs. (Mt) 
Bengalore — 23 	 • • 

Smt.Kanrle Rai P!roj.i Rac Keule, 

	

/o .lte Piroi'.Ror.'ir'n, 	
.5 

iet about •51yea:s, 
Psenger FR 4331 	 • 

Southern Railway, Arsikerc., 	S  
, 	No.2231  Cid Rnis Road, raikere, 	- 	•,.SAPPLICPNTS 

S • 	• 	 .. Contd./— 



53. . Smt.Sharadamma, 
. ". %/o: late S.Caneéhan,. 

aged aboUt .2 yeir, 	ifR51, 
. Southern Rilway, Ye sw:r.tir 
No.5, X rDSS, Mohaikurnrnar, 
Yesuenthapur, Bangaloe-'22. 

.59. Smt.Sufia Khatun, 
1/o  late Anwar, 	. 
aged about 53  
Diesel Asst, flit 
Southern. Railwey BerQ31or C..ty, 
Cjo (1.ruthai, No.107/E KN 
5th Cross, Yeswahapur. 
B,angelora-22. . 

, Smt.Kenkamvna:  
Wifo late A.Subramany, 
aged ebout 49 years, 
DjaThsst. fIR 521, 
Southern Railway, angal.ore City, 
No.4/C,I floor, 1G Rly.Cclony, 
Ban.galore-23. 

61; Sri Shanthakumar, 
S/p late Anendarejui., 
aged about 25 years, 
Driver Passenqer, MR 3589  
Southern Railway; 1rsikere, 
(mbedkar.nagar, Holenarsipur, 
Hasan Djst, 

62, Smt.Devamrna, 
W/o late 8.11.Venkatesh, 
aged about 47 year.s, 
iesel fisst. IIR.1266, 
Southern Railway, Banqalora City, 
N91 	Railway Qtrs., 

Room, 

:- 	•'_:' 
Smt.G'a1gh 

( /o(lèe R.Sr 
: 8?d'bOUt)53 

\ cjthern)t'a 
\ 5 s /t. 

, 

1r eflyappa., 
/yeas, 
(MR 474., 
Lay, No.13, 
h Block, 
Bangalore - 10. S.. .kPPLItANTS. 

. .Contd.../— 



64. Srnt.Helen 
WIo late J.Tristiem, 
aged about 50 years, 
Site No.17, Patel Hanumaieh'a Flet, 
Jalahálli Post, Bangelor-.I3a 

65, 	Sri P,Ramarnurthy, 	. 	 of; )%pplicents 1Sl.No.12 
S/o Doraisuamy, 	 to 66 in 0.A.No.320/92 
aged about 60 years, 
Driver Goods [IR- 73.5, 
Yeswanthaur, No.375, '?ti Cos, 
III [1cr, Ilord. 
mattikereLeyout.& Poet.. 
Bangalore-54. 

66. Sri Abdul Rahim Khen, 
aged—about 60 years, 
Driver Goods fIR. 514.0  
No.43, KBVika Layout,. 
tlysore Rcad, E3engaicre-26.. 

Sri Sethu Rae S 
S/o late S.N.rikentaiph, 
aged about  63 years, 
Driver Goods flR 739  
S.Ri1UE1y., Bengaicre 
(Retired), No.1362, 5th 	n: Road, 
lind Stage, £—Clc- ck,.. 
Rajajinagar, Bangalore-.560 010. 

Sri .F.Henderson, 
S/o late F.i.F-{enderson, 
aged about 60 years, 
Driver Goods fIR 03, S.Railway, 
Bengalore (Retired) No.31., 
Pampanaga, Yeswant(iapur, 
Bangalore-22. 

Sri Bheemaiah, 
5/0 Chennaiah, 
aged about 68 years, 
Driver Passenger fIR SO, 
S.Railway, Flysore Division, 
(Retired), A..olony, near 
New Railway Cot.y, 
Shimoga Town. 

Sri Shiva, S/o Venkataswaiiy, 
egedabout 64 years, 
Shunter fIR 307,.RaIlway, 
flys.ore Division, (Ret.Lfed) 
No.172, FiJ.Co1ony, nec 
New Railway Colory, 

Shimoga To'n - 57•7 201 

H. Sri Ilohamad 1bbas, 
5/0 Khalander Khas.tm, 
aged about 62 years, 
Driver Plail, fIR 426k  ... PPPLICA1TS 

, COntcl,/-. 

67, 

61. 

69. 

7'. 
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4. 
S;Railway14rei4er Division,- 

r 	
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72, Sri £.Natarajen, 	 k. F.  jo Ekambaram
. 
 —K, 	-- 

--aged ebout62 yeara,:— .  
w.Driver Fail IMR  429, 

S.Raulway, 4'rsikre iVftdup, 
(Retired), No.291, Ku'nerr 
Nilayem, Issan F(oad,  
rsikere - 573 103. 

73. Sri Suhxamany,  
S/o 1JthandI, eged about. 59 years 	 . 
.brive .Passe.ngr, i S.Rfl.wy 	. . 	. . 	. 	. . -• 
:xsjkere D1;jisjon(Rstired)., -•. ... 	. 	. 	. . 	 -: 

	

:C/O . flthcny, .15/A, Railway Qtsettrs, 	. 	• . 	. . 	•. . 
- 	- •Firsikere.. . 	. - 	. .. . 	. 	. 

74.1 Sri R,Purushothom,  
5/o B,Ranachandra Nc1d(j. . 	 . 

;aged. ..a.out 63 years, 	. 	.. 	 . 	- 
.Dtivar P9ssegar MP 715.t. 	. 	. 
3.Railway, MsiIre ivi1oi, 	. 	•. 	 . 
Reiiret), C/o R.9haskar,  

No.12$/'8, H1JIC0 Colony, 
. 	Bhadrevcth1. - 577 301, 	 . 	. 

75. Sri LFeter, 	 :. -• 
Vo V.nthony,  
ago .  about 64 years, 	 . 

-DrFier'1ail, MR.139, . 
• S.Rellway, rsikere Division, 	 . 	.. 

. 	(1etired), I Cross, Hessan Road5, 
Ur.  Line, Prsikere.. 	. . 	 .5 

76, 5r.Kariakaraj, 
Sb' V.nthony, Plajor, 
1rIverPessenge (IR 1061  

.Rai.liay, Arsikei Diviso.n, 
.(Re'tired)C/o R.F4nthony, 
Crane Driver, .No.'4, Railway Quarters, 
Arsikere. 

77' .  Srj Bhthemsen,. •••• 
Sb H.Mshadev, . 	•. 
aged •aout 62 'years, 
riiessserujer Vl.E59, 
'-- - 

ilamm 
 aiyrsikire 

Temrle Road!  
Sh 	 Near Wate.r Tank, 

ff/hanthinagr \oddaha) iajr, 
- 

JCj 	Sr.i (Rtakshnj 
ôARsr 

\• aed ab16 
\ 	red_D±ive 

rayena, 
pa, 	• 
Srears,.MR 
, tpt/412 APr" ICANIS.., I_. 

/ 
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ttimaramna'Temple Streot, 
Cothnpet 	Ban g a,  1s-53. 

frri N.Channappe, 	 : 

S/a .Naresimhaiah, 
aged. about 66 years, 	.' 
Driver Goods FIR 	571, 	... 
5.ailway, Arsikera D,iior, 
(Ret1rd), ?id.hall1 	i'Aqe, 
.1irontof Railway Sta 	LT 

Sulekree Post-, 	'sierr 

bi 1(.Su.branan1yni, - 
S/a Kattamari, 	- 

- aged about 59 years, 
• Shunter FIR 8011  

S.Railway, Frikere D3vi4o, 
• (Retired), 	III Cross, 

• Upperlin, 	Hessan Road, 	- 
*rsikere-573 103, 

 Sf1 Jani, 5/0 AKhede., 
aged about 62 years, 
Driver Flail FIR 	102, 	SRji'ut/, 
iirsikere Oivision(Retired), 

H Tholiur P.O., 'Thiruthalli, 
- rsikera.' 	 - 

 Sri M.Velayudam, 
• S/cc fluthan, 

aged abOut 61 years, 
Shunter FIR 507, S.Rlwvn- 
Prsikere Division (Retired), 
No.2/2, Srlramapurarn, 	III Cross, 
Hassen Road, 	Arsikere.,  

83e ..Sri G.Indra Singh, 
S/a B.Gopal Singh, 
aged about 66 years, 
Driver flail IIR.101. 	S,Railway, 

• kr'slkere Division., 
No.194/A, Railway Quarters, 

• rsikere.. 

84.. Sri N.Krishnaiah, S/a 4.fluniya, 
aged about 66 years, 
Driver Passenger FIR 408, 
Southern Railway, Prsikero Dtvision. 

- 	(Retired), C/a N.K.NanoIi3r, 
- 	No.49/F, Railway Quarters,' 

rs1.kere. 

$5. Sri Kempa, S/a Pluniyappa, 
aged about 63 years, 

- 	Shunter fIR 2431  S.Railwa, 
Birur Division, •(Ret1red 
Bellary Camp, Ner Plaque—Fmme Tetiple, 

• •Birur, . .'APPLICFiNTS 
, .Contd,/— 
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8€. 	Kanchi, 5/0 aradaih, 
ed about 64 years, 

	

r 	Driver Passenger MR 108 
S.Rai1way,rsikere DiV18o60 • 
(Retired), No.221, 9th •Coss, 
Right Side Hessen Road, 
Frsikere. S 	- 

87. Sri P.Nerayaneswatny, 
S/a Ponnusuamy, aged ebuijtô yrs 
Driver Passenger MR 439, 
S..Rai1uEy, fir.hr  
(Retired), Hesn 	 wn LIiic 1 
Frsikere. 

• B. Sri C.Sieminathan, S/ 	
• 

5 	

•...êged about 58 years, 
hurt'r ;r'R $04,, 

bsikorè Ojvi5ion (Reir3) 
;,a5•8fl Rod, Dowt Line, 

• Arsikere, 

89. Sri Rama, S/o Beilary Ne1 ay31E;ppa, 
aged about 66 years, 
Driver Pessenge, 	148, 

Raiiwy, C*tckjajur .i.visir1, 
(Ret4ed),. .Bellary Camp, 
Nesr Plaguo Pmma TemplE, itur. 

90.. Sri F6tei l. Ali Baig, 
Mivzan Baig, 

aged pbout 66 years, 
Otiv., 6t Passenger MR 382, 
:Silua.y, Shimoga Division, 

:-'Retired),. Tank Mohalle, 
EthCross, Shimoga Town - 577 .201: 

91. Sri Bheema Naik, 
5/0 Hanu' mp Naik, 
aged about.68 years, 
Driver Pass3nger f'iR 363, 
S.Railway, Irsikere. Division, 
(Retired), •C/o td. P4Basavanna Gowda, 
Badavana M'eragere P.C., 

- 	
Davanagere-3e 

iJ.Bsbu, S/o VSnketappa, 
92. aged about 51 years, 

h:ntr.11R 630, S,Rai1w, 	 S 	• 

S 	

j' t7o o4rswarny, Ex.'tniciçai 
ntr i*.M.Road, Ksdi;, 

• 	 f/( Chjkna •jftr Djstric4, 
( Srurdinan, 5/0 Thanaveiu,. 

Q-'6,0d--about,16~)' years, 
rive 'Pe'ssenqer MR 252

aiiy4Lnqa1ore City,
R4e,No.iO3/3, 1st Lr 

-
s, 

dBpanhalii, Banga1ce-3. 	.,•APPLICANT5 
.,.Contd./— 
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Sri K.Suiremany, 
94• 	/o Kumerasunmy, 

aged clout 62 years, 
Shunter FIR 779, 
S.Reilway, Bangalore City, 
(fe-tired), No.23/5, 12th Cross, 
Megadi Road, Bengelote-23.. 

- 	Sri J.Daniel S/c Joseph, 
95; -aged about 6 years, - 

Shunter MR 577;  S.Rcflw-, 
Bangaicre City (Retired), 
No.5/I,  tEl Streo 	IflEr' 
Magadi Road, Bangaloro-23. 

Sri Akdul KtiaI.eel, 
96. Sb Sheik Rahiru, 

aged about 68 ycals, 
Driver Passenger MR 2161  
S.Railway, Bançeloe CIty, 
(Retired), No.198  1C.rc& 
Nagadi RoadS, 8angaloce-2. 

. 	- Sri I1.UenugDpl, 5/0 Vlari. 
97 	aged about 63 years, 

Driver Passenger 1R 815, 
S.Rai1uy. Bangalore City 1  
(Retired),No.12ft, I flai 
3rd Cross, Hanumenthapüram. 
Srirarupuram, 5anga1re-21. 

Sri Sheik Apc-e', 
98.. S/a fId.Salar, 

aged about 66 years, 
Driver. Passenger FIR 470, 
S.Railuay, Bangalore City, 
(Retired), No.786, 6th Crcss, 

nnepaly a v  Bangalore - 30. 

- . •Ganga Harium'a, S/o Gangathudu, 
99. aged about 66 years, 

- Driver Mail FIR 31, 
S.Railuay, Bangalore City, 
(Retired), No.4/4, lIT Croas, 
Dayenanganagar, Srirampurarn, 
Bangalore--22. - 

1001. 

Sri Basheer Ahmed, 
S/a Azeem Elohideen, 
aged about 62 years, 
Shunter FIR 221, S.Railuev, 
Bangalore City, (Retired) 
No.31  5811 Colony, 
Brindavananegar, 5thCros, 
Ilathikere P.O., Bangalore-54. ••• ,APPLICNTS. 

. .Contd,/- 



1U. 5r1 L,Nenjaiah, 
-5/0 Lingaish, 
aged about 62 years, 
Driver GoodR 69$1  
S.Reiluey,.eeuanthapur L)ivision, 
(Retired)rn c/o rn,rurnai, 
No.1075/a, K.N.Extepsioñ, 5th Cross, 
Yesuenthapur, Beng31ore-2. 

1O. 'Sri K.Daappa, 5/0 Kri8n r1r pe1  
- 	eod abrxjt 66 years, 

Driver 1,Ar  fiR 37?, 
Rai1uay, Yeswcihep 	'Fjidcn, 

(Gtired), tb P.rianda, 
.BExport, 6th Maip, Indetie.1 
Su-Urb Peenye, Bige]or-511' 

1O. Sri A.DJnto, -%/o B,D.nto, 
aged about 64 years, 
Driver Passeng&r FIR 217 
S.R'eilway, 8eng'.1ort pity, 
(Retired), No.1D9 0  Pip1ine, 
lIT Croas, -Yesuanthapu, 
Benga1ore-22 

,ioq. Sri 5yec 1-lameed, 
S,o Gi1em Jileni, 
aged EIbCUt 65 )'Pr8,. 
Shunter MR 759, S.Railuey, 
esuanthpur Division 

(Retired), C/o P.T.Sto, 
Opp.to Railway Station,' 
eswenthapur, 8ange1ore-2. 

Sri t.Yesudas, .5/0 A.Arokyeswamy, 
105. 	aged about.. 65 years, 

Driver Passenger, MR 510, 
S,Railway, Bangalore C5.ty, 

kR
etired), No.267, 4th Square, 
rphy Toun/Hoysalanagr, 

tilsoor P.O., BangIore-560 008. 

1O. Sri FI.\Jeera Raghavan, 
Sfo liunisuamy, aged about 66 years, 
I!lrriver Passenger FIR 502, 
S.Railway, Bengalore City, 
(Rettred), No.11, Brindavannagar, 
Extension, Near lOfeet flóad; 

,,•.Mathike,r P.O., Bangclort-41i. 

Sri. K.Subramanlyam, 
S/o G.Kennl, aged about 65 year&, 
Driver •Pedsenger MR 304, 
S.flailu.a,j.Banoelore City, 
(Retire'd7C/oNataraj, No.79/s, 

'. Railuay t5erter8, Yesusnthapur, 
,J-Bengel6ro-22. 	 - ;.b\ PpLT'NTS. 

-' Coitd./- 
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10€. Sri 1"I.Nagaraj, 
S/o L.Ilurugesh, 
aged about 62 years, 
Driver Passenger fIR 428, 
S.Reilwey, Onge1ore City, 
(fletired), No.33/20  New No.111/2, 
9th Main Roed, Sriremapurem, 
Bangelore-21. 

lbc. Sri F1.Iluniswamy, 5/0 fI'Jr1:çyh, 
aged akout 62 years, 
Driver Passengar Nr 65, 
Southern flailway 	n4'"E t/e  

(Retired), No.9/A, i iin, 
I Cross, Har1umanthapurri!, 
Sriramapuram, rgio- 91. 

1EE. Sri A.Aru1nathn, 
S/a R.rokyasuarny, 
aged about 66 yeac, 
Driver Passencez 'M 	5, 
S.iai1Uay, Bangelore C!.ty, 
(Retired), C/a iames, 	- 

- Nol39/H, R8jJ.uy tucrters, 
Yeswahthapur, Briqe1orc-22, 

lii. Sri T.A.Krshnamurthy, 
S/o T.C.y'asia;y PillaL, 
aged about 63 years, 

'Shunter fIR 6d2, S.Railwey, 
Yeswanthaur(Retired), 
6th flat, 4th Cross, 
Moankumernagar, Yesuarithuiur P.C., 
fIetikere, Bangalare. 

111, Sri H.Honnaiah, 
./o, Marigowda, 

aged about 61 years, 
Oriver toods MR 610, 
S,orplup Yesunthepur 
flôtired)No.2, II iain RO:ci, 

rd qFoss, B.K.Nager, 
Yosuanthapur, Bangelore-22. 
4 

11 Oi Sri N.hrtimai, 
MannaratJamy, 

aged about 62 yeer5, 
Driver Passenger fIR 682, 
S.Reilway, Bengelolo 5t'i, 
(Retired), No.1075/8, 
K.N.Extensicn, 5th Crcs, 
Yeswanthpur, 13enge1or-22. 

114. Sri N.Doraiswamy, 
S/c V1NarasimhulU Naidu, 
aged about 75 years, 
Shunter fIR 213, S, ai1way, 
Bangalore Contonqie'rit(ietireci), 
No.52-H/i, Lakshminarayer.ura, 

Srirampuram, 8analcre-21. 
S., APPLICANTS. 
. ,Contd.f- 
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Sri. K.Hanurneia, 
ITS. 5/o Thimmarayappa, 

aged about 66 years, 
river, flail fiR 339 ' 

S.Reilwey,.Bangalore Cibyr-- ':, 
(Retired), .No.ZFcL,.N,Co1ôny, 
IkMar?Jejn Road1  Yesunthapur, 
Bangalore - 22. 	 : 

	

- 	Sri Ilathew, S/o Krishfl311, 
111. aged about 63 years, 

river Goods fiR 661, 
S.Railway, . Yesuanthapur. 	. 
(Retired), No.11, II Nein 	. 
III Cross, 8.K.Nacjar,  
YO"swanthapur, 	nlo:-c-22 	 = - 	' 	-• - 

:Sri.A.Peruma)., 	S 

117, 5/a  S.rumugam, 	 . 	. 
aged about -64 years)  
Shunter fiR .447, 
S.Railwy, Yeswanthaçsur, 
(Retired), No.69/C, 	 . 
Reilway.Qüartcrs, Ysunthpir.  
Bangalore-22, 	 .. 

Sri Shanmugp, 	 . 
5/0 J.SuhramaryE, 	diia:. 
aged about 63 years, 
Oriver Pissenger, fIR 772 
Bangalore City, S.Reilway? 
(Retired), ND.586/1, 5th flin. , 
Basavanaga, \Iibuthipuram Lxtension, 

' Bangalore - 37.' 	. . 

•' :' 	bdu1 GafI'oor,  
S/o Ballary bdul Khader, 
aged about 62 years, 
Ehiver Passenger, fIR 387, 
S.Railuay, Shimoga Town, 
No.105, 6th Cross, 	 . Applicants in S1.No, 
Besavanagudi, Shimoga Town - 577 201, 67 to 119' in' 0.A.No•  ' 	 • 	' 	 . 

- 	Sri B..Thyagarajan, 	 298/92.  
120 . S/o Anenthara5u Piuley, 

RQOd about 73 years, • 	• 	' 	 • 
Driver fail, S.,Railway 
Bangalore City, C/a S.A.0a3afl,Residj flQ  at 
No.2_. Old No,5S, CKC 

Road,' 
560 0274 	 . 	 • rSk_( 

odurai, \ 	 - 
IO 	agd;&bout'i70years . 
\\.( Sfi'er MR 3413, S.Railways, 

8ae)C-iiy, •C/o Phillip [loses, - 
\&Q18/,1Rauway fluartes,' 

isti'ict. ' 	••• APPLIANTS. 
' 	 . 	. 	.. Sjntd. 1- 



122, Rangaish, 
S/a Thirumelleiah, 
aged about 69 years, 
Shunter, S.flsilwey, 
Shimoga Town, 
Hosahalli, Fmruthur, 
Hobli, Holegunde Post,. 
Kuige1 'Teluk, Turnkur District, 

K,Raju, S/o Kuppn, 
aged about 51 years, 
First Ftrernan ML 1141. 
S.Reilwsy, Bange3ore C'ty,-. 
C/o Station Maste. 
Nayandahalli Railway St'tIn, 
Bcngelore-39 4, 

L..F1eury, S/a J.L.F1ery, 
aged about 64 years, 
Mall Driver MR 58, 
S.Railuay, Hrjhar. 
No.16, Ramaiah Layr,ut, 
St.Thomas Town Post, 
KhamrnoriahaUi, Beqalars-8, 

Naga, 5/0 Siddcppa, 
aged about 68 years, 
Shunter MR 282, S.Raiivay, 
Chicjaju 	orehara Colon'1, 
Chicjajur-577 523. 

Veradaraj, 5/0 Kuppuswemy, 
aged clout 62 years, 
Driver Passenger MR 495, 
S.Railway, t3angalore City, 
No.24/16, 12th tross, 
MegadRoad, Bangalore-23, 

Smt,Pe•pemma, 

ped.bout 51 years, 
o .  late S.Naga, 

Driver Passenger MR 133, 
5.Railuay, frsikere. 
Behind S.Marrys Church, 
1rsikere-573 103. 

 

129 6  

LWJ 

K.R .Seutharernaiah, 
5/0 K.Rarnaauamy Shastri, 
aged about 73 years, 
Shunter MR 587, 'S.ieiluay, 
flysore. No921, Rsoka iastei,os-35, 
Hallethkerei, Plysore. 

K5rinjvaaa1tj, Sb V. Kishiurny, 
aged about 62 years, 
Driver Goods MR 747, S.Ri15y, 
Byapenahalli, No.8, 1st Street, 
Narkham Road, Cross, 
Aahoknagar, Bangalor3-23. 'S. APPLICANTS 

. .tontd./— 



 

 

131. Smt.Lakshmemma, 

ped ebout 42 yee3, 
a late K.Siddaieh, 

Drjvér Goods, SRailwav, 
Hrihar, C/a S.Revanna, 0 
0iflt8mart Subramaryu Roii, 

.Railay Station, NettanaPuac, 
Puthur Taluk, South Kanoro. 

13211 5uit.Shanthamrna, 
aqed about 43 ycers, 
fo late Th1ppasw,my, 

First Firemen ML 1247, 
.Railuay,.Chicj4ur1 

lenathe Colony, Hosanacra, 
Chicjajur-577 523. 

1331  Smt.S.R.5usila Bal, 

p.ed about -54 years, 
a late S,Rema Rao, 

Diesel Acsistant, M 
S.Reiluay, Yesuanthapur, 
C/a S.aet, No..73/1 
i Relusy Quarters, Yesuanthapur, 

Bangalore-22, 

:51t,Sharademma, 
aged about 53 years, 
N/piate F.Remôo, 
Dflver Goods MR 4561  

Railuay, Plysore, 
No.2065, fkbar Road, 
1and1 Ilahella, Mysore. 

Smt.Kanthamma, 
eed about 51 1yeas, 
U/ø late Rajcmanjckarn, 
Driver Goods MR.. S.RRiluay, 
:R1kre 	No . 9012, 

- Nik, Quarter, 
Hasap', Arsjkere, 

40 Rangalah, 
years, 

Sflger MR iü':, 
;,4ch1cjejLr, 
Iftli;  Sjngr3aIaJiJ Pct.3  
k, Tumkur Distriot. 

alah 
ebo 

er P 
\•' l_ 	•4fflj 
\ 	Singaji .. APPLICANTS 

.. .Contd./'-. 
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137 - h.Sh1iappe flao, 
S/o H,nantha Rao, 
aged about 63 years, 
Driver Passenger rir 47, 
.Reilway, .rsikere. 
No.496, Bunny Ilantap, 
1 6? Layout, Shivarathri.Esusranagar, 
Ilysore. 

138. Smt.Debbje Rezoric, 

0ed about 44 vcrs, 
o late P,Reorio. 

Driver Passenger 1 461, 
S.Railuey, Bangelor.e City, 
No.932/3, Opp.Kirun Butli1g, 
2nd Main, 5th Cross, 
K.N.Extenion. Yeauorthapur, 
Bangaiore-22. 

139 --mt.B,S.Sushee1c3mm, 
ged about 50 yecs, 

lfo late ¶3.Shankar 
Driver Goads MR 492, 
S.Railuay, frsikere, 
C/o %i.S.Laxmi Ramanas  tc2L, 
Railway ¶uartcrs, rsikazc. 

140. Smt.S.Srsathrnma, 
aged about 58 year3, 
Wo late 1.R.Srinivasa Rao, 
Driver Goods ?1F 773, 
S.Railuay, Vesuanthapur, 
Bang.4p1?. Wo.794A,. 9th C.r, 
K,NZtension, Triveni Road, 

Bangalore-22. 

141* 	niHansabai, 
ed about 55 years, 
/o late G.R.Srinivasarnurthy, 

Goods Driver MR 760, 
5.Railuey, P.rsikere, No,73fJ, 
New Railway Quarters, 
Yesuanthapur, Bangalore-22. 

Smt'.P.Savithri, 
aged about 52 years, 
i/o late P.M..Panduranga, 
Driver Good8 MR 7129, 
S.Rallway; Yeswanthaur,  
Bangelore-22. 

 Smt.Mesten 61, 
aged about 60 years, 
J/o late Mohamed Sherift', 
Driver Passenger MR 419, 
5.Railuey, Shimoga Town, 
Near Anjaneya Temple, Has8an Road, 
Arsikere, ,.. FPPLICA&TS 



145. •5mt,RacheiD'Monte 

mo
d. about 58 Rars. 
lets 

Driver Meil MR .2, 
S.Railuay, :Bangalcro, 
No. 220 .. .VST Ro Ac! , 
Opp.Benasuadi Railway qte.tio.tv  
Bengelore-84. 

1.46. SmtNishejen, 

0Od about 58 yr ars, 
o late Syed:Abclul 

hssietnt ucrd, S.Ri1y, 
Bangelore City, 
C/c Syod Chouse Pashe, 
No.304/1, Railway Qutcrz, 
M.C.Colcny, BRgalcre-23. 

. Srnt,fI.siyann, 
aged about 60 years, 
./o late Tajpeean 
Passer.jer Di'isji ! 

,
17:., 

S.R.aiiwy, flysore. No.6, 
R.V.Layout, Seshadrip!rir1 
Bangiore-20. 

SmtJEnnamary, 
aged ebout 43 years, 
tt/o letu $.Chandraji, 
Shunter MR 369, S.Railuey, 
Bangalore Cantonment, 
Nuthamma Garden (chinnappa Gerth.), 
Munireddypalya, Bangalore. 

Smt.yothilekshmi, 
aged about.50 ye6r8, 
tJ/o late Chinnevenkats R.emsnepe, 
Diesel Asaistant MR 567, 
S.aIJuay, Areikere, C/o eyappe, 
itire postmen. I Crose,.. 

- 	rr ''ine. 1" sOoun. L 	Hassan Roed, 

15O 	Bai'erarn Sibgh 5.A.. 
c-LU 	 ..Jç 	 '. 	 - 	-. 

01 	S/;S.nejeneyaram Tivr', 
' 	 IY 
\Rrs'e,'F6aamae 4th Croa, 
\}5himoge1. ••. APPLICANTS 

.. .Contd./— 
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151.1 K,madurai, 	. 

S/c ..Kalu 1od1iy8r, 
aged abut5,%-years, 
Goos Driver, M 680, 
Rlway, Shirnoge Towri, 

J4o1ony, tear Railway :Stetiuh 
Shjmooa T6un.-E77 201.. 

152. H.S.Sathya 	ayanc: 
5/0 H.SiiiPik aiah,-  
aged about 63 ye°rs. 
hunter1R 7979 	. 

Bangaloté City, 5.Ri1uav, 
No.17, Remakrishnaiah StrEet, 
eshadripram, 
àngaloro-660 020, 

153j, Kousalya Bal, 
aqod 52 years, 
Wi/u late K.Keroji 
Driver oods P1R 63k, 
S.Reil'way riysore, 
No.f 	(.oco Co1ny, 
aiIty.uartor, 

Yadave4.ri Poet, 
Ny800.72p. 

R.Prar,41e Ba!, 

ped about 50 years, 
0 late J.Sathyanar'r, 

8hunter hR 748, 
Bang? City, S.Ra5luay 
No4, Beradevaru Gudi, 
Ranes.nghpet, 4th Cross, 
Bangpici6 City, 

Ithamrunr4sa, 

a~
ed abodt 43 years, 
o late Yusuff Sheriff, 

Shunter hR .635, S.RailtJay, 
Bangelore Cantonment, No.99, 
C/o 5ajjad Sheriff, 
ladidesnager, 3rd Crass, 
DJ.H8ll.i, Bangalore-45, 

156. BN.Nagaraja Rea, 
S/a B.N.hoorthy Rao, 

Iirst Fireman IlL 152, 
Railway, hlysore, No.112, 

Xaneka9iri, tiunicipal Farm FLad,. 
idyaranyapuram, 

Nysore-570 008. 

157* rokya flary.. 
Qed about 60 years, 
/o late h.Chinnaswamy, 
river Passenger hR 82, 
.Railway, rrs1kere a.. PPLICRNTS 

.. .Contdf-. 

f?. 
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esidxng Bt 	 T- 	 r 
No 52/79Ptihpir 

- Belvethagrame, 	
- 

- Mysore-570 015. 

VJ.Selverangam, 
Sb V.B.ppaiah Mudeliar, 
aged eout 63 years, 
Driver, Passenger MR 489 
5.Reilway, Bengelore City, 
.No.63, Pillan.ne:Sarden, 	 : 
111 Stege, RaUiay.LaycUt., 
Banga1cro-560 04. 

F.Arokya 
Vo M.Francie (late) 
gd about 24yeers, 	 •. 

	

Driver Passenger MR 234, 	 S 
S.Railuay, Harihc, ICose, 

H 

	

	Old Pirleur, Guthor Post1 	
0 

Harihar - 577-603. 

160. N.Sundare, 	 S 
eqed about 55 yBars, 
W'fo late G.EthiiajUi..! 
Driver Passenger 1'lR 911 

	

- : S,Raii.uey, eangalcre City, 	
0 

No.2QH-c.plony, 1hitefield Road, 
Mad evepura Poet, 
Bae1ore-560 04. 

5aroj, 
aQed. about 54 years, 
:ifo late D.rumugam, 
First rireman, S.Railuay, 
Banga].ore City, -No.U/41 2 
Se1varagar,. Okalipurarn, 
Srirempuram P10., Bangalore-21 

162, Shànthamma, 
aged about 60 years, 
iUfote Sunder Ca41, 
Driver eoode MR 7059 
S,Railuay, Harihar, 
No.79, tid riapur, 
Haihar. 

V:4VW

1nthoniemiia 

tM1rI
olte B.5andia,o, • 

lej~ff_id-ZNMt. I, erryts* ChUrObil 

0 4( Pm1n PC 
ter  ' 	

- 	 ppLxcANTS 
\ 	1<ref8ehind Star 	

:: r sike re, 	• 	

0 
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- 

I 	

•, 24 

"165. Salleth Mary,  

aedabout 5 yrs 
w;/o J.atal4roky8, OUaMYp 

Shunter 	219,, 
SflailtJay, Harihr, 
C/o Thomas, TXR's Office, 
S,Railuey, Biru.r..,, 

166, P.Dhanalaxmi, 
aged about 49 yeat' 
WfO late PMuniswamy, 
Driver Gands FIfl 683, 
S.Railway Hdrihar 
C/o late Sunder Cui1j.j1j, 
No.79, Old Arlapur, 

Harihar. 

I 67-. Kamakshiamrna, 
8edahout 58 y3ars, 
J'fo late Chokkalingo, 
Shunter MR 227, S.flRiluay, 
Ybsuanthepur, No.48k  
Selvanagar, Behind Dvi 7alki6a#  
Srirempuren, Banc4alüro-21, 

C Fle'tchar, 
s7o .Fletchei, 
aged about 62 years. 
Driver Passenç33' MR 3, 
S.Railuay, Mysore, 
No.58/59, Kennedy Nest, 
Pushpagii, Iljsore. 

Raia Khanum, 
aged about 28 years, 
Dfo late Abdul Hameed, 
Shunter MR S.Railuay, 
rsikere, /o Ild.Abbas, 
Gop']. Singh Quarters, 
6.HRoad, Rrsikere. 

Ilazbool Jan, 
ae'd'about 49 years 
WIo late Ahmed Baig, 
Shunter AR 521, S.Railuay, 
Bangalore City, c/o Afrozd •Baig, 
No.99, 3rd Cross Road, 
Isdides -Ngar., D.J.Halli, 
Bangalorë-'45. 	 •-• - 

171 	K,V.Sureppa, 
Sb Venketanaryenappe, 
aged about 72 years, 
Passenger Guard EMB 87, 
S.Railuay, Hassa, N813, 
9th Main, 40 Block, 
/Jayanagar1 , Bn9alcre1.. 0.b 	ppIcwrs: 

•• 

t 
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172. 	LSrinivasan, 
5/oRamesuemy,. , 
aged about 64 years, - 

'Goods Driver 	MR 75 9  
S.ieiluey, 	Bangelore Cit, ' 

No.62, 	IlICross, 
K.N.Extension, 	Yesuanthapur,  
Bangalore • 	22. 	•• 

5.R.Sarasuathi 
aged about 50. yers, 
W/o late S.Radgrpa1a  tc, 
Driver Goods'MR.737, 
Yesuanthapur, S.flE.i1-'ay4 
No.28, Anejana Nilaya, 
'II Main Road, 6.K..Nagar, 
Yesuenthapur, Benga1or-22. 

Farida Lanu, 
aoad about 35 ycais,' 
W!70  late Syod Ni3sar, 
Olesel Assistant ML 
S.Railuay, rs1kie, 
soks 43s. Cross-20. 
Mysore. 

175.'' C.N.Sareeranga, 
/o C.Nsrasimhacher, 
aged' about 59 yeerç 

sistant Guard £1VT  726, 
S.Railway Arsikore. 
No.46/2, &ld RMS Road, 
rsikerc.' 

VU
176. • E.Chandra Bai, 

Od about 54 years, 
o late Y.Ekambarm 

Driver Goods MR 379, 
S.RailUay, Yesuanthapur, 
No.4371, 3rd Cross, 
13th Main, 5ubramnyanaç,er, 
Bangalore-21. 	• 

Philomiia, 
aged about 58 years, 
'/o late TJro'kyasWamy ' 	• 	'' ' 
Driver Mail MR 1$, 
S.Railway, Bangalore City, 
No.21, Hanumenthappp Road, 

.Ramasweniy. 'PL;l% 

178/ 	Pepi'a\ 	
' 	• 

j/'qed 	çiit 	 ' 
/0 )4 K KIsiria •Iyens 5  

(PsS&fler Gu)arcEN8 371, 
1* 	nAlore City, 

'No.1562, Mu t7ntr.e,, 

!y
flysiie-3C 008. 
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B.Jayamrne, 
aged about 57 years..., 
M/o late N1,8a8avarj, 
Driver Passenger MR 79, 
S.RailUay, Arsikere f  
.C/o B.VasanthakUmar,, 
No.6/C, Railway Quarters, 
Near Children.t s Park, 
3angrpet. 

Zailunnie, 
aged about 60 yebra, 
70 Syed Yaseem (late).)  

Driver Goods MR 4!0, 
SflailUay, Mysore, No.2599, 
5th Cross, Mouse [Divan Khari Intci, 
Mandi Liohalla, Mysoe. 

11. A,Rahimaii Knart, 
S/u ImEnKher, 
aged aout 69 yonrs, 
Shunter Nfl 300, 
S.RailtJay, Harihar, 
No.452, I Cross, Gandhingr, 
Harihar. 

1P2 	Prapullakshi, 
aged ab'jt ii yiars, 
t/o lata Chrisupher /ndrws, 
Driver £.00ds, MR 570, 

.Rai1uey 1ysire 
No.94/13, LoQo Colony, 
RailUa Quarters,  
Ilysore-20. 

Gayetrl. Shanuiugani, 
aged about 38 years, 
J/o late 5.Shanmugam, 
Driver Passenger MR 205, 
Sflailway, Ilysoro, 
N0.91,VRC Railway 1uarttrs, 
Mysore-2O. 

N.Narayen.asuamy, 
S/o NarasapPa, 
aged about 62 years 
Shunter MR 440, S.Railwey, 
Veawanthapur, No.5/6/47.,. 
Laxrnipurern, Near RaiI ay Station, 
Hindupur, 

N.tlohiyUddifl Kha, 
Sb FI,Abdul Nahikhan, 
aged about 63 years, 
Guard Passenger LIlT 461, 
S,Railuay, Nysore, No2244, 
Sawday Road, Laskhker Mohalla, 
Meene Bazaar, riysorc. 	 •..' -  PPLICNTS 

Contd./— 



.. Az­ 
It 

4! --, - ,-,- 	-.L- _ 	r 	 '- - 	•- -- - -c-  - - 	 --- - 	L 	 - - 
Z1'4. 

1B6. -Victor, ... -- 	 iApp1iaTts jnS1.No.120 t 
S/o;oseph, 	 1R6 ereeppliCantS in 
aged about 167 Y88 s 	 ¼.377/92. 
Shunter rIR 316, 
S.Raxluay, Ban 	ore Ci galty, 
C/a F.C.Nathan, No.2, 
muktha  Garden, 	- 
Spur Tank Road, Chetpet, 
Madras - 600 03't. 

187. K.K.a3erath1ie'n, 
S/0K.P. Raghavafl, 
retired Driver 
Staf? No.P.55210  
tR aene hItrn Shorantir. 	. 	. . 

113. 	K.Velt.., 'S110 Unneri,  
Retired Guard 1..Dt.  Gsd, 
S,No.631.4, DevakiSadararn, 
Nedungathoor,Shrar1 	- 1. 

19. K.Kesavafl,:S/O .K'thy, •. 
Retired Guard 	. 
5.i,No.6066 
Senthi' 3havati, 
Veloor. 	. 	 0 	 S  

190. P.Paremäswarafl Nair, 
S/c Kri&han Neir, 
Retired Guard 	" Spectal lrade, 
S.PJ01 071, Padinchare Chonal House, 
Shoranu-1. 

191, V.C.Sankunii Nair, 
S/c Achuthan Nair, 
Retired Guard 

M
Special 	S.No,6172, 

kkara HoUse, Kevalappara, 
ranur. 

192. P.Sundaresan, 
5/oKurthikoran, 
Retired Driver tt0tI: 
S_J.6439. 

(
r'9 aul 

9L( 	Sn1 
S/ NN Arurc1 

.\ o il 

vidence High School, 
.Caljcut. 

DiliBi, 
'La ;'nlai, 

ttAIY Gra±e, 
ift House, 
it anu r. 

ppUcants in Sl.Nu. 
187 to 193 are 
applicants in OJi.44/93. 

P..PPLICPNTS. 
,Cotd,/— 
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194.R.Ramer. Ntr, 
S/u K.Nereyanafl Neir, 
Retired Driver 'B' Staff 
Np.P 23141  
Rviyerikandith House, 
Ch.uduvalathosr, Shcrenur - 1. 

195. E,K.Ramankutty Neir, 
S/a Kannan Nair, 
Retired Guard Special Gt&e, 
SNo.5096, Mundeath H.u, 
heruthuruthy Post, 

Trichur District. 

196.. 'R.Krishna Naidu, 
S/a Raiflekuhafl N8i&, 
Retired Driver 

6445, 
Mellisseryperambil Houae, 
Mudalier Street, 
Shoranur - 1. 

17 	L.MenikRm Mudaly, 
Wo C.Lakshmanan liudaly, 
Retired Drtvs.r ti:. 

S,No.P 4026, Mnickanivas, 
M.C.Read, Shoranur-3. 

19$, T.VSreeman Pillai, 
S/i T.VJopan Pilisi, 
Retired Driver 'A Grsoü, 
S.NrS 17949  
Sunil VTher, Ceneshgi:i, 
Shorenur-1 

19. E,Parameauaran, 
5/. P.N.Sahresaname Iyer, 
Retired IPT  Specièl Grace Guard, 
5.Nt.1495. Devi Nivas, 
Nedung.tur, Shoranur-1, 

200. T.Sankunny Neir 5/s M,P.chuthan Neir, 
Retired Guard '*', .S.N..6459, 
Padmalayam House, Paruthipra, 
Sharenur. 

201. C.Balakrishnan, 
S/u T.Sankaran Nair, 
Retired Driver 'B', 
Staf'f No, P 5702, 
Krishna Vihar, Vellathsc'l Nlegrr j  
P.0.Cheruthuruthy, 

I Trichur District.  

Applicants in 51.No. 
194 to 201 are 
eppliants in 0.A.45/93. 

... APPLICRNTS 
see • 

f. 



- 	 -. 	.-.-... 	• •-- 	
.-:-;_-- 	

-' -- . 	

.-. --..-y- 	 S.. 

202, K.Gavirdan Kutty Nair, 
S/ri C.K.Achuthan Na'ii', 
Retired Driver, Start No.P.2833, 
ItAll Speci81 Grade., Vedakkeknnnefleth 
House, Chuv1uva1ahur,ShOrafl(Jr - 679 121. 

P.Ramenkutty Nair, 
S/c Z.K.Srienkaren Ncir, 
Retired Guard LLfl 

Special Grade, Staff No, 
E 14671, Pullconrii Ho.ièü 
Chuduva1athw. Shoratjr-- 

P.Narayana Pillai, 
S/c P.krishnan, Retired 
Driver 'C', Staf'f N,P S5UJ, 
Poovathingal House, 
Kizh&katFil, Parrnthipra, 
Shoranur-1. 

215. S.Raman Nair, S/n,.Kr 	'riar 
Retired Driver 
Staff N.,P 7055r:., Starn..icol 
Ct'ennthut?ethi Pa.?t, 
Trichur Distrit. 

2060'V,Narayarian Ezhuthachan, 
S/a D•,-Veu Ezhjhch; 
Retired. L.cs . E,hunter, 
S.N*j P 8117, Devesarnperatbii House, 
fannanur.Post, vie eipa:a. 

207. K.Chellan, S/c T.KarpPn, 
Retired Driver 	S.N.031 
Iluthukurssi, Kunnath House, 
Genashgiri Pi.st, Shorenur. 

20ff, (.P.Gopelan, S/s K.Nareyanan Nember,-
Re-tired Guard tBttm S.No 75259 
'Leela Sedan", 
R.aIluay Booking CN'ice Rcd,1 

Shoranur. 

Z1B. L .Kesavan, S/.-,.Perugan, - 

4 	I.ENan TBt, 

S.Nk4kul~am_,

VQ 10026, 
Thetathil House,
çQ 	Shore nur. 

210. '11 ankarena'ryafl3fl, 

Sp.eciel, 

(1 No49h1 'Farr 
nj 	

a Nivas. 11 
'. 

Ring Roc, r1aakai, 
PPLICfNT5. 

Ofll%1 
i A / 

.• 	 - 	

•S• L 	 -- 

el 
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K•Ichuthan Nair, 
/o chuthan Nair, 

Retired Locir Shunter, 
S.No. B 6054, Kadambet Hoiwe, 
Ilundamukam Amsom, 
Post Ganashgiri, 
Shoranur-3. 

P.T.Ouseph, S/n Thornen, Retired.., 
Guard .IBIb Grade, S.No, 94319  
'a//appilly House, Vappelessery P.O., 

Angamali, Erpakulam. 

P.Krishnan, 5/0 Imbichyadi, 
Retired, Driver IUjfl  Gr.ade 
&,No, p 5730, Krishneqtvr, 
Nedungathur, Shoranur-6 	121, 

212-., C.Ilanimuthu, 5/0 Chambake 
Mudaliar, Retired Driver 
5,Nn,P 7492, Nambnthodi riouoe, 
No.179, IViudaliar Street, 
Shore nur-1. 

213. K.P.Govindankutty, 
Since deceased by Legal RepEsent9tiVe, 
Smt.Sulochana Amma, H.Nn,9/131, 
Nainban Thodi, !ludauiar street, 

I Shoranur-1, 

214.1 .E,Belasubrarnanie (lenon, 
S/o medhava Rao, Retired, 
Driver "B" Grade, S.N!J. V 6, 
tLGee tha •Niva&L, Ponnem ngalai Housi, 
Shoranur, 

215. K,Senkaran, S/c 1achavan K., 
Retired, Driver 'A', S.No.P.4305, 
Kayanathuthoiii House, Kallippadern P.O. 
Shoranur 	2. 

216, V.K.Velukutt.y, 5/n Keiij t'1r K. 
Retired Driver 'HP, S,No.9730, 
Karthika, .Kanalappara, 
ShoranUr. 

11,Velu, S/ô Velu, 
Retired Driver ILBI1I Grade, 
Staff No. p 79360  
Naikankunnathit Veedu, 
Kovaippera P.O. 

P,P.Velukkutty, S/o Shanku, 
Retired Driver 
S.Nn. p 7192, Padincharvettil House, 
Karakkad, P.0.Keveleppare. 

51.Nos. 20 to 
216 are applicants 
in 0j46/93. 



11.P.Kasavan Neir, 
S/n P,K.Chandu Nir, Retired., 
Fireman 	S.Nn,9461 2  
ChemmanasserY Padinhar 
Kot.tnol P.0., C1CUf. 

.. P,K.Ramapanicker, 
S/o Chamy Panicker, 
Retired., 	 trede, 
S,Ne.8284, Nevaratna, 
P..0.Kunniampurarn, 
Ottcpalam-4. 

•K.Balakrishfla f1etion, 

5I,Ni..217to 223 are 
applicants in. 0..47/93. 

5/m P.(9adhava Mer3r1, 
Retired Driver 
Special Grade, Staff Nn.P 2437, 
Karandathil I-cuse (arnda€hfl 	ne, 

Trichur - 1•  

f..P.Chinnan 1'ennn, 
.5/0 P.Sanku:my !trtn, 
Retired Guard 
recil Grade, S.No.9333.:  
AlQngt Ushas, P.O.u1aKeC, 
\Jia.Chelakara, Trichur. 

22. M.P,Gnp.a1aPsharnti., 
S/a C..P.Rahava Pishareti, 
Retired Guard Special Grade, 
.pnima1anjakkad, 
Shanur-679 121. 

227 C.Chandrasekharafl, 
S/n (1.K.Menon, 
Retired, Special Grade Guard, 
S,Nn.7618, "Gcku1t , 

shak Nagar, Kamboni Road, 
yyanthnle, Trichur-3. 

228. VjI.Abdul Kedir, 
S/ i'1I.j"1chemed Heji, 

g .tir:ed .3.uer VA! Sochi! 
982620f1 63, 'T}upciii, 

/y 	
P. .thol ,Tyhur. 

Y 
22 r5 0..BhaskaT5-s, 5/n O.SaPafl, 	

Sl.No.224 to 229 are 

0 	€tr'ed CcodW Guard S,,.,U; 190 	
applicants in 0..48/93. 

'\ 	' 	.•7•• 	 S 	

. 	 P 

.i..rayampurethHouse, PO. 

.\ 	okanh1er4', Vie. Trichur, 
\. 6j'_.68U 007. 	

., ApPLIcANTS 
C.ntd./- 
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P.Narayeflafl, 
S/a Sankaran, Retired, 
Special Grade Guard, 
S.N.EE 861  Ushas", 
Rayeroth Pe*amb, PeO.Pai'al, 
Tellicherry-670 671. 

V('.Sankaran Nair, 
s/o T.Nareyanan Neir, 
Retired •, Guard 'a'. Sçec1, 
SNh.12746, .shi'd, P1el, 
P.,fl.. Koo thupararbe, 
P1n-670 643. 

C.H.Balan Nambiar, 
5/0 KiinhikriShncfl t%diodl 
Retired Guard, 
S.No.997, 'Jsha Bhavan. 

Via' Tel1icv3iy. P.0.Kottayampoil,  

11.Padmanabhan Nefr, 	- 
S/a A,V.Krishna Meron, REtired., 
Driver 	Special, S.N. P 5•;.54, 1 '  
Davi Nivs, Kottarath(-11iipHrE, 
P.0.Azh!kode.0  Canrianor'3, 

K.K.Susheele,/I Late 
VC.Pnandn. Retired., Drijer E', 
S.N ,2E35, Anand 'Jihar, 'J]:avil, 
Kannur - 670 008. 

235, f.Nraya:n1, /o Late K.P1arayeflafl 
Nair,Retired. Gua'd 
S,No1903, 1'1.adathil House, 
P.O,thirakkel, Cannanore— 670 011 

K4Kunhambos, S/n Appu, Retired., 
Shunter tBt, S.N..P.5331, 
Peckkedam Rouse, 
P.0.Trikkripur, KQzharg.d. 

K.(1.Vanajakshy L/o Late C.H.Gupalan, 
Retired :uard ¶At  Special, 
5.No',9498, Chettiyam Veetcil, 
Near Railuay B Cabin, Badagara. 

J 
238. A.K.John, S/• 	J.Kurian, 

Retired., Guard 'A' 
s.N..9e13, AriyathL PcariU 
House, Pal4in.P.0., 
Kottayem 7. 

2391 R.Marappan, 5/s Rarn Gawndar., 
Retired D*iver, 1C' 
Staff No..P.27189  ED-118D. 
Reiluay Ceisny P.O., 
Erode - 638 002. 

Sl.Nu.230 to 238 are 
applicants in 0.k.49/93. 

... APPLICANTS. 

.Contd./— 
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K.C.Nallappan, 
S/o S.Chinnoppa Geunder, 
Retired Driver A Special, 
S,Ne. P 2946, Door IT o4, 
Parvathi Krishnan Street, 
'KbllemPeley8m, 
Erode - 2. 

P.Koruppannan, S/O pongic. 6012raDr '.- 

Retired., Driver 
S.ro. p 3583, 
Korakattu Vajasli, 
Door Io.5229/A 14 C3aVrr' 
Erode-?, 	 V 

M.Kandasy, S/. 1crappe 4wndRr, 
Retired Drir 'C' S.NÔ.P 24. 

N"•Raed, rede-88 .02. 

, Muthusairy, S/o Pltii t:)I.'flc1r, 
Retireá Driver 'C', S.,P 3'CC, 
Raghavandi' Nager, F."red9.- ?. 

A.RaTnasamy'1 S/6 
Retired. 8th*er'' 9  S.Nc.2356, 
Pudhupalcyarn, Door. 246, 
Alampaleyarn P.O., Erode-8. 

SJKanthisamy, S/c Sengad8n, 
Retired. Driver 'C', 
Staff No.P 4103, Ragevena.idar 	V 

Nagar Door No. PAB 18, Cavcry R.S., 
Erode-?. 

C.Kwmerasemy,.S/o Chellappa Gounder vi.  
Reiired., FiDeman t6T,  S.No.P 7885, 
Door No. PP.1.283,  Pudupalcyam, 
Auièrnpala','arn Post, Erodr-8. 

247., T.J.Peerakhan, 5/o T.D.JamalIuth'eri, 
Re1red, Vpriier b, 
S.No,' V.38, D.No.94, Railway Colony, 
Pást Erode1  

248. Velappe Gounder, K. 
Sb Kolnda Gotinder, 
Retired, Shunter p8', V 

p 3370, 	 V 

. Putb aia.yam, Kattoor, 
_VV__, ;,'V. 

l:8paybPost, 

/
V. es1 / 

24fP. Kear"ña\ 
?( S/o4Pè]enl tiu dan1  
I 	Reti'-re'd., ShUner .B', 

No.i97, 
'Pudupalim. jkarkam, 

... APPLICANTS. 

...Coitd./-. 
V 



250. A.Nellessmyt. 
Sb 	Gounder, 

Driver '81, 
S,No. PT3 10237, 
D,No.280, Puthupalayam, 

lampa1eyarfl P.O., 
Erode—C. 

251, N,Kaliaflflafl, 
S/a Nellaownder, 
'Retired. Diesel FEs?stant 
5.No. P 4011, Sastri Neg3, 
D.No.55, F'iear tier 
Erode 638 002. 

252 K..Ramasamy, 
S/a Kalianna Goundan 
Retired. Shunter 1 61, 
S.No.P 39581  U.No,82, 
tidappalli R.0 Prat, 
Cavery, Er,de-7. 

P,Sengoda Gounder, 
5./a Palani Onunder s  
Retired., Shunter B, 
S,N,. P 4429 2  D.N569  
88pall5. 'Jillage, 

Peppapalayem, Cavery R.S., 
Erode—?, 

P,1uthusamy, 
SO Ps.fni 1 zur.i, 
qe'tjred-f  Shunter let 

5V Pudhupalcym, , 
D.No.263, graharam, 
Alampalayam P.O., Erode-8. 

V.Sengodan, 
s/o Velappe Gounder, 
Retired, Shunt.ertB t , 
S.N.5133, D.Ne.2/60, 
Ottapalli, PlIlayer t(.il Street. 
Cavery, Errde-7. 

K,Chinn'appan, 
Sir Komara Samy Geundei', 
Retired.0  Driver 1C', 
S.N'i,'P 3531, Pivakathu, 
Cavery P.O., Colony Road, 
Erroe-7, 

257, P,Venkatach1am, 
S/a Peruma Gounder, 
Retired., Shunter '6' 
S.N. P 4097, 	1/11. A 

Karuthuveli Thottarn, 
Odappàlli, Cavery R.5, 
Err,de-7. S.. PPLICANT5. 
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251 	N Vel !..,Nu.239 to 258 	are 

• Sb 	Nalla 	.under, app1iants 	n 0.b450/93. 

Retired.,'.Shunter 	113', 
S.No. 	P 2647, 
.D,N..i/20, .Odapalli, 
Cavery R.S., 	Erode-7. 

259. 	T.P.Govindan, 
S/c 	P,Kunhambu, 
Retired Guard Special 
Grade, 	Staff N0.1.1159, 
Prasénne Wives, 	P.O., 
Chirekkal, 
Cannanore -. 670 Ol. 

260. K.Sraedharan, 
S/o B.Abhuthan, 
S.Nr. P.3180 
'Thenei House 
Opp. R8ilway Station, 
Chirekkal P.O., 
Cannaporc. 

261 ('LBelaktishnsn, 
5/0 Namblkutty, 
Retired., Guerd W. 
S.No. 1570, 
1arijkketh House, 
Good Shed Road, 
Tellicherry, 

262. P.K.Raman.•Neit, 
S/oP.Kurhambu Nair, 
Retired., Driver 'A 1  Special 
Grade, S.Nö. p 6446, 
Kavinch1i11 P.O., 
Pzhikode, Cnnanore-670 009. 

V.f.Karthiyani Amma, 
W/o Late K.P.lenardhenan Nair 
Retired., Special. GrRde Cuevd, 
S.Nà.96509  Ashok Shaven, 
Thamarakuzhi, 11alepiurem, 
Pin-676 505. 

K.Govindan, 
&/ K.Aruvan, Retired., 
Driver 'A', Preethe Shaven, 
KelJ00-e ode, P.O.flJ.avfl, 

S/c Reman, 
26'( 	 Lidd, S.N,.1554.. 

f ( AzhajJ Veeti1House,. 

I 
c 	•P.OKembo 	I tard, 

in— 670 6. APPLICANTS. 

Contd./-. 
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N,Vasu, S/c Rarncthy, 
Retired., Shunter 't3T, 
S,No. p 5024, 
Kottlyath House, 
P. D.Muzhap.pilengd, 
Pin- 670 663, Cannanore. 

P.K.Kannan Nalt, 
5/I. AppuNa'ir,..Retired., 
Shunter f6t, S.Nc.P.7794, 
Verkulathu Vayil, 
Near Akliyath Trrp1, 
P.0.Azhik6de, 
Cannanore-670 oog. 

I 	PPRhii lL/o Late .K.Cridi , 
268 	Retired Shunter RB" 

S,rn P 7173, 
Chambakachalil House, 
14O.f1uzhapi1angad, 
Cannanore District. 

-:C.K.Chendan, 
269. 	S/oArnbadi, Retired Shuflt.En'Ut , 

Kenayl !usc. 
Ekkchi P.0.Peliode, 
Via., Trikkeripur, Kazhargod. 

- t..Narayeni, L/c Late K.Krishrien 

2 	
Retired., Shunter, S.No.P 7490, 

'?0 	MachIppurrn House, 
P.0.Cheruvathur, Kazargod, 

P.1?1.Hymavathy, 
271 U~v -Late 

Retired 	A Special, Guard, 

Schosi, 
71 	 Cannanore. 

TP.Leeiavathy Amm, 
272, U/.3 Late P.V,Kesavan Nambiar, 

Retired. Driver A Special, 
S,..:.4654, Kesava Nivas, 
Near Elaya.Q.or Temple, 
P.0.Mundayad, Cannanora, 

U .X.8a].akrishflafl, 

2731 
 S/o V.Damodaran, Reti:ed., 

Driver. 	Special, 
.S.No.-•P 4361, 
8/9, Reshmi, 5.N.Nagsr,' 
P.0.Thotteda2 Cenrianore-7. 

Sl.No.259 to 268 are 
applicants In 0.S.51/3. 

.., APPLICANTS. 

Contd. I— 



I' 

..3?.. 

P.M.Sreenivasen, 

274. S/ri P.Govindan, 	Retired. 
Guard Special Grade, 
5.Nn.12054, 	'Srnrithi', 
Post Ve,ngeri, 	riathoth Paremba, 

• Celicut. 

P. Krishnan, 
275 5/ri 	K,Per'irnal 	Nei.du, 

Retired., 	Driver 	tP 	Spsci..., 
5.No.P 4360, 	3/2751  

• Opp. Spares 
Vadakkañchery, 
Trichur-680 528. 

A.Bhaskaran, 510 
 Retired., 	Di.iver 	C' 	GradF.  

S,No. p 4301, 
Ayyanatu Parambu House, 
Ayyeppankavu Road, 
Koch 1-18. 

K.Chriyikutty Kahnoli, 
 5/c Kandan, Retired., 

Driver 	tcl, 	SNc. 	P 94300  
Kannoli House, 	Kacheri Arasom, 
Desom, 	P.O.Calicut-673 011. 

C.Madhavi, 	/s Let 

 C.K.Krithnan 	Retired., 
Driver 	IC', 	5..,P. 	3737 9  

• Krishna Nivas, 	P.00layil Perembe, 
• P.OiKallayi, 	Calicut-673 	JQ3. 

T.Kesavan Nair, 	 51.No.269 to 279 are 
5/a  N.Govindan Nair, 	 applicants in D.fi.52/93. 
Retired.,, Guard f  B', 
S.N.4956, Santha Sadn, 
Chuduvalthur, 
Shuranur-67 121, 

M.Elies Pc$ron Rj, 
S/a S.flariadsss, 
Retired R SpecialOriver, 
S.No. P 3702, ED 196 C, 

ey Colony P.O., 
638 002. 

' 	a'pç' 1ovindar, 
1rfS/o ChInnappari, Retird 
4Shunte)r 	No. P 3631, 

A)Ra&way Colony P.O., 

_?• 	
... APPL ICPNTS : 

...Contd./- 
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:F1.Kesimir L.uis, 
.282:. 	/o K.Maria Louis, 
• Retired., GuardA Special, 

S,No,1211!, Annedural Street, 
Naevy.', 
Erod.63 002. 

H K.Fluthusemy, 5/. K.iandai 
283 	Gounder, Ret'ired,, Guard B', 

• 	S.No.12011, 1Z Rmamcor:ry 
Street, <o11ampe1aya;n, 
Erode-.3c 002. 

K.Sundaresan, 
284 	S/o N.Kalyanesundara uda1..ar. 

' Driver A Grade, S.N.. r 
N.48, Lenin Street., 
ErSde Railway ClinnyPost, 
Eroje-2. 

K.R.Lekshmanan, 
285 	S/c F1.Rengasamy Ksr:a, 

Retired., Driver tAl pocia', 
Staff No,P 4467, 
'orth Eda Street. 

Bheema Naer, 
Tiruchirappelly, 
P in— 620 001. 

KSubramaniam, 
2L3. 	S/c S.Krishnasany, 9e4- iid. 

Driver 'A' Special Grade, 
.S.No..P 17I, 43, Lenir S1rcf, 
Railway Cr1bny Post, 
Erode-638 602,. 

P .ethurama, 
287. S/a Rathinam, Retired., 

Driver 'A' Special, 
SNo. p 2888, 
Ilomathi 111am, 
106, Bharathj Palayern, 
u1o1apaiayan P.O., 
Erido-2. 

H M.Chinnappan, 
2881. 	S/. C.('1n.kkn, Retired., 

Diável Shunter, 
S.Nn'. p 1785, 7/B 
Rai1wy Colcny, 
Erode-2. 

I 	1!.,Merappan, 
289 	S/s ['l,flathan, Retired. 

Driver 'A' Special, 
S,Ni1  P 3779, 1071, 
Kamalagem, Barathy Palayam-
Street, Mulapalayam P4. 

.' Ersde-2. ,.. APPLICANTS 

, 



V V 
	

V V V 	
V 	

• V 	

•$ 	V• • 
	 V 	

V 	

- V 

V.: 

( 	 .. 3 

C.Sarnue1, S/i Gnanemuthu 
290 	Retired., Driver. 1 A' 

Specia., S.No,P 224, 
403-C; Railuay Celony, 
Erode-2. 

.Lingappen S/c S.Gyyavo., 
291 	Retired., 	Specip.l 

Driver, S.No.P. 1714, 19, 
Kathjkarert Street, 
Klampelayem, Erode-2. 

T.S.Srinivsán, 
292 	R.Swemjnathen 

Retirel, Driver '.A I 5peciEIi 
5,N..r 4339, 345 ••',V•• 

Railway luartcrs, Raiiwe, 
Erode-638 002. 

V 	
-P.Namasivayern, 5/, N.NB)r,dp. 

293. 	Retired., Driver 'A' 
S.N. P 5511, L 1e, 	V 

Housing Unit, Periar Nger, 
Erode-639 001., Tarnilnau 

V  K.rI.flunirej, 
294. 	Retired., Diesel A SSistaflt 

S.N..PTJ 102121  
9anickkavasagar Street, 
Sestri Naga, 	V  
Railj.je" Ca)'iny Pfl4;  

V  Er.e_2. 

L.nthoi S.wamy, 
5/. Lourdu Swamy Pil-lal, 
SN.. B 1419. 41/A 
Railwéy Colany,V 
Erode-63$ 102 	

V 

11.Btupathy, S/d P1.P,Mooke 
Gounder, Retired. Driver  
tB V t Grade, S.N.. P 478, 

17/F tid Railway Colony,. 
V Er.de2.V 

J.BeIaraman, 5/• V  'Jerkkataswamy 
Naidu, Retired, Driver t8t 
Grade, S.c, P 9420

qay 	
, 

C.lcpy, .Er.de-2, 
MN1S7,' 

i 

iV$ 	 ei1e 

•• 	_(____ 

amy, S/n Perurnal N1dU,, 
)rivr 181  Grade, 
23, No.17/8, • 	V 

m Street, 	oe-2 

Y
VC Swami. Neth

2'9... 	R river re Grade, 
S4..P,1'513, Doer 414/D, 

Colrny r.O., 

Sl.No,280 t 299 are 
applicants in 0..53/93. 

V• 
APPLICANTS 

.Coitd./- 	V 



P.Pangunni tienon, 
5/. T.C.K.Neir, 

JJU• Retircd Guard 	SpeciAl, 
5.N.. 15200, Pournamit 

Nangappa Nøgar P.D. 
Olavakkot, Pin-67$ 002. 

M.Krishnañ Neir, 
5/. Kunchu Nair, Retired.. 

30';. DrF,er, A Special, 
SIN., P 6444, Srsh4.1em, 
P.0,01avakkt. 

V.Sreedharen Nait, 
S/.o -.R.Krishna Pillaf, 

302, Retlied, Guard A Speriel 
S.Nc.15202, Thuruthe1 
Aymanam P.O., Kcttayap. 

P,A.Raar, S/n P..Appu, 
303 	Retired Guard .4 Spc.ii, 

5.'4o.16144, House N.,&t3!5U8, 
"Reshmi D  Near P.A.Cafny, 
Coch n-11I. 

C.Kutty Nrayenan, 
S/n tJ.C.Nerayanan Neir, 
Retired, Guard A SpGcia14  
5,No.7625, Chembra House, 
Shoranur - 679 121. 

:P.K,Kcs' t- y, S/o P.K.Koshy, 
Retired Guard, 5.1Jr.l5206. 
Vazhakelayil, Gñgadikal P.O. 
Chengannur, Pin-689 122, 

K.L.Kui5.en, 
306. 	

Sp 
K.P,Lonappen, 

ARetiredGuard 	ecial, 
5.1'3. 15216, Cher,dir.itL, 

High"Sthôo1 Road, 
P1i0.Pareppur, via. Trichu 
01 	552. 

N,Ramekrishnan Nembidi, 
07. 	5/ Chjt:an. .ahattathiriped, 

Retired. G.j&•A t , 
S.NQ014046, "Kerthika", 
Ramavirmepuram, Trichu..€8fl 631. 

30. tt/o etd:R:érien, Retirid. 
Or.ivé A i-'p'*e'& "la1, 
S.T'c.P 4367, Sree Rangrn, 
runp`.Eq i6e Road, 
f1aja1kst- 678 102, APPLICANTS 

,Contd. /- 



,(uar & 5.N..1521O.:; 
?anikk'ath House,-  
Ks11engde, Peighet - 678 506. 

- 	 £ 

". 	S/c 	1uchami,' Retire, 
Driver A. Specie?, 
S,N, 	P 213, 

—a11ath HoLse,- 	• - 
Kuthup:amba, Edhra D.0 -i Peighat, P.n-578 611. - 

- 
.Kunhimohammed S:.Nos. 	oo 	t.:311- 	e -. 	- 	--• 

S/cK.f'oSdeen :by epnlicents in 0.A. 54,93 

Retjred.Gu.t.d;..4c.t, 
S,No. 6633. Cher.dath Huiis 
KLjttamassery, 1uaye.-.tè31 

2 .Narayenan,"S/ B.Ri.rarr., 
" eUreuDrive Giois, 

.Ns.PTJ 1r505, 1'O, 
- Jeevènarthrn Street, 

Poonthuri:.,Ried, Erode.2 

C.Kdrnarasamy, S,0 Chinnppe 
' Gounder, P;etird, Diive 

'8', 	p 4206, D.No.Gô, 
Sho1a 4¼ai,• £utharre Purern, 

T.S.R.arniarthy, 
4.Ka  

Retired., Driver 'A' Special, 
S.N.P 3540, 15, Sunderem 
Street, Erode-2. 

T%.Abdul ief'far, 
315. S/s  Abdtil Kader, Reti•ed., 

Driver, Csods, S.N,,V 44, 
235 Kalyanesundaram Street, 
Er.de- 638 002. 

S..ngamuthu, 
316. S/o lI.Sitiia Naicker, 

Retired., Driver '8', 
• :5 	13C5, D.No.411 0, 

01 
tu 

'- 	.•'-. 
S 	rea4 .  

0 	
ScpeC.3i,) 

1L 
1$PPLICRNTS 

.y Cntd/- 

S/s: lJelleirm, 
iver 'A' 
o. P 3542, Tel 	iagar, 
P.O., Erode. 



, 62 .. 

K,Chinnaaiyen, 
318. S/ariuman, Retired., 

Shunter 1'B, 
S.N.1-' 7458, 761 L.G.G,S. 
Colony. J.O.C, btreet, 
Vollampalayam, Erde. 

11.KrishnanSb fiunusarny, 
319 Retired., hunt2r, 

S.Np,10072 9  PTJ, 	 L, 
Railway Colony, Erode. 

R.Thianar2jan, 
320. S/s Rernasuamy, Rctit.. 

Guard 'A' S,Na14332 9  
Thangapattalaikar9r 
P6pnthurai Road, 

Eride,  

A.Chinnaiyan, 	 N312 to 321.  are 
S/a Arumugarn, Retj:.eci., 	 plicar.ts in 9.1.No.55/93 
Drjvez W,  S.No,. 	6 
Ns.331 A, Railu8y Cr:','. 
Ertd, 

P.Subrarnnori, S/ 	. ? r-1 ni, 
322. Retired Guard 'A 1 , 

Staff No.748 9  112. 
Vinayger Ki1 Stre, 
Sastri Nagar, Er.de-638 02. 

-, 	S.Kennimuthu, 
`323. S/o Subh Thevar, Retir2d. 

Guard IA'. S.No.16066, 
Sundarammal 111am, 11/8  
Kill, Nanjappa Le',ut, 
Sulur, Coimbet.re-641 402. 

R,Anganna Fillai, 
324. 	S/i Rangasuamy Pillal, 

Retired. Guard, 
S.No. 15271, 20 I\urtr Chinne 
1ariamrnan Koil Street, 
Karungalpalayam, Eroda-3, 
rerryar District, 

1 	\J.Mari, S/s \Jenkatesari, 
5. 0 Retired G.Iard, S.No.12563, 

No.111, Thera Ii1am', 
Kurikaranpalayem, 
Mulapalayem Past, 
Erode-2, Periyer Ois.ct. 

V.Lekshmanen, S/t S. Vadi'i1v 
Retired Guard. 5,N.13j6. 
BharathipRl3yem Street, 
Kurikaran palayarn, 
Mulapalayam Post, £rade-2. 

' Periyar District. 	 a .. APLICANT5. 
...Contd./- 



- 	 --- 

, ., -,'. 4• 

V,K.SIiunmughasundaram, 
S/cj i.SKaruppanasamy, 

32.7. Retired,, Special grede 6uad, 
S.Ni,fT 35, 194 E, 
Railway Colony, Near Railway 
C'1any Pest Office, Erode. 

\J.K.Unni Nair, 

	

328 	S/ti K.Raman Nair, 
Retired., Assista.t t'uari;  
S.No.1902, Contchery 
Ehde. 

R.Lakshmanan, S/f: 	rnRs-r!v, 

	

329 	Retired 	pecii Guard 
S.N.721O, D.No.1%3, 
Sstri Naqar,Sadayamrl?y tx 
Road, Erede. - 2. 

V.Swamyappah, 

	

330 	S/o G.Visuvasarn,Fetirtd.. 
Guard, SNr, 14101, 
S Karuppanaswany (o!l Iii Stree., 
Surarnpatti Road, tErode-68 CGE', 
Periyar Disti'ict. 

R.\Jeeraraghavan, 
3314, S/a J,R'ma Iyer, Retired 

Guard, S.Nc.15231, 
Tayurnanavar Street, 
Pundurci Read, Erode-538 002. 

K,Ramalingarn, 	 5',Nu322 to 332 ar.e 
332. 	/° V.Kandasainy, Retired., 	applicants in O.A.5/93. 

Driver 'P.', S.Ne. PTJ 10052, 
Door. Nc.16, East P'ttakarr, 
Street, Ere'de-638 002. 

	

-. 	G.R.Sarnuel Rej, 
333., S/n G.N.Anandham Pilla!, 

Retired. Driver Tf  Special, 
SN., P 28363P  23 A V  
Panchayat Union Street, 
rnanth.npe, Podanur, 

• 	,e-,rrbatere-23. 

%th-1, 
ir' Ka err'\atcha, Pe-tirel., 
I '$( 	.Drir '! 	cecial, 

• 

	

C. 	 P'3? , 168 Ian 	 • 
odtnur 2t3 Tarni1rrdu. - 	• 	.• 	- 

•••\ , Sb Nafljap2 
ir 

	

5 	jij'r, etred,, Driver 'Ti', 
5 9  95/11 .Arthiiilam, 

oreRoad, Pudanur-239  
,Tarnil Nadu. 	 ,.•. PPLICNTS. 



341, 

i'LChelIappan, 
5/6. ilarappa Gbun4er, 

.• Retired., Shunter,, 
S. Ns9454, 1Ps1ampa1a'ani, 
Pallipalsyam, £r.de-6. 

A.Pala;dappan, 
S/s ±hathappa G.u - der, 
Retired., B.tar; 

7465, N..304 :*, 
Velankatsor, ' 
Kedachana11u, Erokle-10,. 

* 

K.P1aniapar, 
S/,Kuruppanna Coun4er, 
Retired  
S.N. A. 433, 
Vilangattur, . Ktdachera1J.'ir. 
Erude - 

1V1.Pa1a1- iappan,  
S/SIlareppal Gjndei, 
Retired 5 , I rireman t e', 
5oN. p 4312, 
Ve 1181k at t u r, 
Kedaohna11u P.O., 
Thiruchengodu Taluk. 

34 

34 

.144.. 

S.Velusuemy Pilisi, 

336 I 
	1,.o. R.Sankaralingam Pi11.si, 

J Retired Driver 1 BT',N.,6437, 
I .D,Ne,360, Selvapuram, 

North .Peru, Main Read, 

Cojmbatsre-641  
I  K,Rangastsamy, - 

337 	S/c Kuppusuamy Naidu, 
Retire,. Driver, V AI  

S.Ns,P 9464, Spec1  
D.w..24; IlainRoad, 
Pcdnur-23, Tamil NeciU. 

X,hamed $her i4f, 
5/, T.Kader Batch,Rei.rt'd.r  
Djver 
S.N,P 43419  (1air, Rd 
P4ariur-23, Tami.1 Ndu, 

.Neappe Nni.u, 
S/Venketasuamy Naidu, 

.Retired Driver 
3498, 6jaha 4  Kovil 

Street, PQdanur-23. 
Tamil Nariu,. 

S1.Nn.333 to 339 are 
cpp1ic2nts in 0J.57/3. 



I] 
j .. 	... 	 . 

.. 41.; 

P.Gurusemy, 
S/e Palaniappa Gounder, 

344* Retired.. Drive. ', 
S,t4ri r 7160, N..iO4 
L.G.G.S..ColnnV, 
K1lempalayam, £rlde-2. 

R.Kumarasamy, 
Sb Ramasemy Gounder, 
Retired., Shunter Loc..o, 
S.No.P 6315, 
Govindanelayar, 
lampelayarn P.fl. 

via., Erode. 

G.Sanuel Durai .Say, 
346 Sb Gnañaduri, 

Retired., Driver T  . sf? 

Spi. S,No, P 3107, 32 
Upstair 4th Crcsf Roao, 
Peramasivapurarn, L.jloudi.-i €tU. 

V.Sengodan, 
S/n l'elappa Gouriier, 
Retired., Shuntr/Loco, 
S.No. P 3510, Vilan'kettur, 
D.P9.54. Pulapalsyarn F.O. t  
Kadechanur (Vi!laqe). 

C .Nachimuthu, 
340. S/c Che.ilacpa Goundery  

Retired., Shunter, 
S.Wo.P 4384, Pnclapa1av'n Pnst 
Kadachanellur, Palipalay.m, 
Ercde-6. 

. T.S.Alimnoideen, 
Sfo T.J.Shiruddin 
Ratireda., 0-river , 
Spl. S.No. p 3260, 
47. T.J.Shirfuddin Street, 
Setri Negar, 
Near Railway C.lony, 
Ercde-2. 

j y 'a ir, 
Nair, 

tn 
P .23i%  Puehoeleya, 

iI( H, 	7/538\Csllge Roici1  
riw( 	Pa4at,)IrI 678 COl. 

)  

3 1•-I V. 1.Aayana lyor, 
\tr.,41uard A Spi., 

joier'2 9  Ni,i/780, 
Vid-y'Single St.ree-1,; 
Old Kalpathy P,fl., 
.Kalpethy, Paighet 

6?8 

Sl.No,340 to 349 are 
applicants in Co A.580-3- 

'.. A P..IC.NTS 
.-. Contd.•/- 
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C.Chathu, 6/0 App, 
Retir'd., •Driver 'B", 

3526 	E.:o, P 5287, 
Kurunged I-{Quse, 
Ilarutha Toad, PEighat. 

: 	P. Krishnsn, 
S/o A.Arumughan,.Retired.l  

353 	Driver 'B', S.N. p 9449, 
Chunath Hbusé, Kvi1pd 
P.O., Pa1hat-i7,, 

P.ukurern Ner, 
354 	Sb P.Senkara 1e.rIo, 

Retired., Asst. Gte-, 
S,ND.15394, P&lakkott H'jUsi, 
Thenur via. Parli, 
Patghat-673 616. 

.Govindan, 
355 	S/o P.Sarkara f1ericri, 

Retired., Guard r8l y  
S.N2024, SrIvel3arn, 
H.Nr.M./33, Indire'!:a.r. 
Ka11p'i11y, Palcjhet-5. 

R.Neray3!-ur1, 
S/ V.Raman, Retired., 
Driver tA:t,  S,Np. P 584V1 , 
CJtend'ika Ni1a'yam, 
Kórathodi, 
KedL'k'arkurnan, 
P1ghet-678 005. 

 

N • U e 1 U ku t ty, 
S/ta Narayanasuamy, 
Retired., Driver It3t, 

S,N,PTJ 101131  

mba1aparambu, 
Near Madrassa, 
Kavilped, Palohet-17. 

T.Velayudhan, 
S/n Theethy, Retired., 
Guard'C', S.Ne 4  16223, 
Devi Sadari, Pottakulem>  
Kavilpad P.O., Pa1ghat 

V. Uisuanehen, 
5/0 Kuhhna,i, Retired., 
Loco Shunter, 
S.o. P 5184 t  
\Jellankad, Kti1pad, 
Palghat-17. 

V.Vasu, S/a 'Jelayudhen, 
Retired., Driver 
S.Nc. P 3164, Chandrasoudhern, 
Tannissery. Palçjhat. 

 

 

359. 

360 
PPPLICPNTS. 
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V,Fla'Shavan,. 
Sf. Uelyudhan, 
Retired., Orher 9t, 
S,N.. P 246, Rhendra 
Sadanam, Melepurern, 
'1evkkct, Pin 679 002, 
Plghet. 

T. V .Veleyudhan, 
S/c P.Veeren, Rir., 
Guard 'B', S.No.685, 
Thurkad House, P.O. 
Perun.j.ttukurissi 
Paighat. 

li.Sivaraan.Neir, 
S/c K.Kesavan Nair, 
Retired., Guard 'P', 
S,No.5892, 72/n, 

	

InStrUrrentetiDn ic' 	ship 
P.O. Kanjkocie Uest, 
Palqhat. 

S. Ve r ar agh av an, 
S/.P.Sinçaran Firc',, 
Guard 'P.', 5Ne.14522, 
H N.. H-2, HUUS1Q Unit, 
Karamadai Road, 
1ettupe yer, 
Pin-641 301, Tarnil 1'adu. 

F"i.Naraysnan Nair, 
365 

	

	
,

Thsvit.ta I;er, 
Retired., Eieqel Asst. 
S,No.P 9444 30  
llUflakkara Hnuse, 
Puduppaniyaram P.3., 
Palghat-671 733, 

K.K.Suramania Iyer, 
366. 	K..Kuihna Iyer, 

Retired., Guard s(I 

S.Nn.1149, N..3/1269  
L.N.Puram 'Village, 

ig h at. 

J%lN1SPj 

...R:e.tI.red 
( 

U 	( •:;Ka'.leku 
:( 

ishnan, 
kanda Uarier, 
, "iil Guard, 
7, I-tarives, I. angara, 

'679 009. 
_i #1 T..A•.Kuaran.. 

'/2- ..'ppukuttan, 
rcd, Driver 

SJJ, ! 9436, 
Thothuangal House, Nelepurarn, 
P.O. Clavkko., 
Palghet-2. S .. APLICANTS. 

. .pnte. I- 



R.Paramesjva Menon, 

369 0 	
S/[1,N,Haman Menon 
Retired., Driiar P. Spi., 
S.NJ, r 4684, 
Shfvesilam Madathil Housc, 
"ernakkara P.O., 
Neerani, Palqhat-4. 

P,Thenkaraj, 
/c S',Punnan, Retired. 

Driver'P' Spi.., 
S.Nu. P 2760, 26 N 
Behird Rem Theatre, 
P.0.Suamenqa1am, 
Salem 	636 005. 

ARamakrishnan, 
S/o A.ppu, RtireI., 

371. GuardlAl Spi., 
S. No . 6806, 
Ramanchenath Hcuse, 
19 /360, Wsst akkr, 

H 	Paighat - 678 001. 

C.GopelaKrisFnan NJr, 
32 	5/. \J.Madhevar. Neir, 

Retired, Driver 	Spi. 
STNQ. p 6440 9  
Cherukaro iKrishrz Nis, 
P.J.Rannedi, Peighat, 
Pjr - 67!! 721, 

S,Ssurirajen, 
373. 	5/o T.K..Sundararejalu, 

Retired., Driver 'Pd' 

Special, S.Nn. P 2327, 
203,"JinayakarkoiI Street, 
Nadarmedu, Errde-638 002. 

K. P andur3 ng an, 
374, S/rj I1Kasthuri Naidu, 

Retired,, Driver P 1  Spi. 
S,No.,P 2902, 17/4 7  

mmamandjam Road, 
Srirangarn-620 006. 

V.G.Veeresemy, s/. C'oViflda8amy Pillai V., 
Retired, D'iver 'P.', 
S,N.. P 18419  48/2 
Subbaiah Street, 
&ang1ia6dapuram, 
Tjruchi-620 001. 

\/.Sithan, 
376. 	S/c Vaiadt'ri, Retireo., 

Driver W. S.Nc.P /775, 
D.Nr.24, Jeevmnda Street, 
Poondurai R.0d, Erde-.-2, 

to 372 are 
ppuicants in 0.P&.5/93. 

,. APPLICANTS 
. .Gntd./— 



I 

\rokiaseni•y, 
378. :5/0 J.Arulanandam, 

Retired., Guer tA? 
S.Nn.'6253, 12 
Kernarajar Street, 
Nader Iviedu, 
'Vinayakar Koil, Er.de-2. 

1,flengasamy, 

	

37 	S/o.C,Muriie.i, Retird• 
OrFjer '1%', pl. 
S.Na. PTJ 1344, 21, 
Golden Street, 
Thangavil alias 	fltr:y Nod, 
Dhar'3pur 4--636 702. 

K.11unusarn' N82.du, 
5/, C.Krishnasarny Naidu, 
Retired., Driver tC? 
AEG. 'B1 	r 61L3, 
D 5, Kallyanna Gounder Thtttam, 
7erundL'ri R,ed,  

P.Deniel 3yaraj, 
S/i Paul Pillay, Retired., 
0rivr tBI, S.Nnr441, 
No.400 B RailwajColuny, 
E:ode 4  

.P1enickam, 
S/c f1.t4r3afluthu Naicker, 

:Retired., Driver 	Spl. 
S.No. p 2901, 22/26, 
Chinnd farjamrnan Koil. Street, 
Karungal Palayem, Ersde-8, 

nen, 
G.under, 

,.. 	 'L-'untef, 
/v"çN'.P ?4'54 0,N..3/691  

	

( 	Rajjt Nar)Ce;ery 1.P_fl., 
Erçde.L683 'i001, 

34'.• ". 0 K.uiu.my, Pe.ted., 
\ iJri-ver'1C'./S.N..P 3151, 
' aavas, 4/30, 

BFi''rathi Nagar, 
Jahr ftmrnapalayarn, Silem.. 

j1Nc373 to 383 are 
applicants in 0.M.60/93. 

APPLICANTS. . 
...Coritd./— 	1 • 

II
. 	 :.•.

. 	
:1 



G.Kennirfl, 
S/ø GcinrejelU Nidu, 

	

335. 	Retired., Priv,,r IAI 

S114, 	.Nu. P 30421  
N6.420 K, Riluey Clny, 
Erode-2. 

R,Rengasamy, 

	

3E6. 	/1 Rmaserny, Retired, 
Driver tCt, 
S.N.. PTI 102381  

Ka1ing9riyar P:lPya!t, 
Pudur Bheani cost, 
ve Erode-638 301, 

K.G.vindan, 

	

387. 	S/c Kndha Gounder, R.11Je 
Driver TB ,  S,Nc. 
N..102 C Type RailJY  
Erode-2. 

G,NerayanSEmy, 

311 	I. Goiriderajaly e3.uj, 
Retiei., Shuntirq Driver, 
S.N.PTJ 10503,.3R1.. 
NaderfledJ, Pronc:ai 
Erade-2. 

K. Ve'eciratejafl, sI. Kruppan, Retired., 
38!. Guard P'  5.N,2122, 

ThirumuruQar street,, 
estri Neger, :.de 

V.Arjunen, 
S/e Uenketàchalam, Retired., 
Guard tP' S,N..12438, 
381  Narnesivayem tree, 
K.11empelayam, Erocie-2. 

P.Fiunisuamy, S/c 1iuthu, 
31. Retired., Driver Special, 

S.No, P 9389, 11/52, 
E.V,R.Periyar Nagar, 
Erpde, 

N.Muthusamy, 
ei1a7pa Gounde.r, 392 ,  

Retired?  D5.ver 
S,No,80851  1/113 
Gdappall.t, Cauvery R.S. 
Erode. 

P.,,Visuthfl, 
5/. S,PaleiiVelU, Retirad.,  

H

Guard 'n', Spi 
i S,Nc.7620, 324 B , 

Old RE'iluay Cslcny, 
Ra11wy Col.ny Post, 
Erode-2. 

.., PLICNTS. 



..• 51 .•. 
R.Venkataswamy, 

394 	S/a R.Ramekr1hna Neidu, 
Ret 4 reL, Driver 'A 
Sp1.S,N. P 282 
126, 0 Reiluay Caiony, 

M.thinnappan, 
Sir 11uthusarny 6orjde, 3 9 5-• 	Retired., 5hun 4 er, 
S.N.. P 69659  
Odeppalli, I Ut'd 31, 
Cauvery R.S., Er.-:-7, 

K.Chenriimalaj,, 
S/1 Kuppnnan, Reti.rr. 6. 	Sh'inter 	S.N.. P 3494, 
Nethaji 'ttcet, 
Ki1ethpa1ayem, Erod.-., 

K45.TIbdul Satha', 

397. 	S/n A.Khader Sherieff, 
Retired., Driver P', 
S.No, P 22071  74, 
Ambedkar Streat, 
Sstri Nagar, Eocle.-2. 

11.Chinna C'jida, 

391 	I• Muthusamy, Retired, 
Guard 'A' SPi. 
S.No.62 1  8 46, 
Hcusiñq UnIt, Sampath Naa 
Erode-i 1. 

, 	H.Kannen, S/c R.A.Hammantha Gounder, 
39 	Retired., Driver A', 

. S.No. B 118, 26 B, 
Khadei riahideen Sahib Street, 
Erode-2. 

N.Ramaserny 	Na"a Gounder, 
400 Retirede, hunter, 

S.No. ! 4230, No.1/56, 
Puduppa1ayar, Kattur, 
1ampa1ayam POBt. 

,F(-  K-.ubrameniam, 
4C1 ' ,SA.R,i(nniah Nidu 1  

(ilkll 

#Reti-rd,.\DrIver 1 Sp±. 
,-' SNc.. P55C9 N.3€I, 

/ 	V181I&r'6 9 tret, 
LU E-roe. 

z( •?• 
St Cye3pa Gounder. 

iver, P , 
273 	

PLICANIS. 
ail Sukkan Thottarn, 

Erode.. 
V 



. 52 ,. 

P,Paleniappan, 
403, 	5/0 Pongie Gounder, 

Retired., Shunter, 
S,No,40191  85, Govindarnpalayam, 
Alampalayam P.O., Erode. 

K. Nellatharnbi, 	 51.No.384 to 404 are 
S/a V.Kumaresamy, Rtjrii,, 	applicants in fl.F.61/93 

404. 	Guard, 5.No.15721, 
1 /2  East Street, Flernoa.)n, 

P.5.Krishn'an, 
Sb Subramenia Iyer, 

405. 	Retired., Guar 1C', 
'S.No.117231  1/500, 
Chethapuram P.. 0., 
Kalpathy, Palgha4;.-678 o:i. 

A.raghavtn S/s ..Appra, 
406. 	Retired., triver 

I 	S.No.4105, Alangoie I1o. 
Olavakkc,t, Palghat-619 002.. 

vdney 't)t f1e!1, 
407. S/a H.V.D.'fIei.ls, 	 S  

Retired., Driver tBt, 
tN.. PT.,1 10361, 
Catevin- R.biflstDfl Haad, 
Pa101at-678  014, 

V. 1rumu gh an 

408. 

	

	
S/u Ayyapoan, Ret.ir1. >  
Driver 	S.N..2136, 
Prasanth, Sree Sathya Sai 
Near, Kallekulanqara P.01, 
Palghat-08 009, 

R.Palaniappan, 
43 • 	S/u Rangasuamy, Retired Guard 

'C' S.Ns17912 , 	- 

Shaini Nivas House N9.36/664/'1 
langsde, Olevakkot, 

°alghet-678 002. 

P.Krishnankutty, 
410. 	S/u Cheriathu, Retired., 

Guard 'C', S.No.6093, 
Paoinjakkr House, 
P.O. A!a1ur, vie.Lakkdi 

- 679 302. 

411 
K. V .R arnanethan, 
S/s K.V.Vjsuantha Iyer, 
Retired., Guard 'm 
S.Nr.13.562 7  .2/1379  
New Kelpathy P.O., 

Palgha1%-6?8 003. ... APPLICANT S 
.Contd./- 

I 



55•• 	 S 

. 	53 .. 

[1.Krishnan, 
S/t 11a?afld41., Retirel., 
Driver A  
S.No. r 1871,. 
'Sai Nive' Thekkep.rambu 
Puduppeiiyanam P.O., 
P1ghat-678 733. 

T.P.Beiakriehnan Jair, 
S/s C.Sekharan Neir, 
Retired., Guard tAT 
S.No.1052,5, Moothet 
Ienkurlssi P.O., vta. 
Merkerai, Pa1ghat-6?C57, 

K.1l.Kunchu, 

414 	S/m ManS.cken, Retired., 
Driver 1 81 9  
5,fgg, • 446i, 
Kallingal House, 
Paruth!i5ulld. P.O., 
Paighst-678 573. 

P.Reghavar;kutty, 
415, 	S/c, V.Pedrnajiahh 	jsir, 

Retired., Driver 
S.No, P 69779  
Sarayl, Pudussery P.O., 
Pa1ghit-673 007, 

V .K.Pieirishr 1i, 
416. 	S/o K,Sankaren Nair, 

Retired,, r)river 'Al. 
..N..P 7791, Arupuzhe 
Cheruvahur House, Peril 
Palghat-678 612. 

K..P.Krishnan, 

417 	Sank.aran Neir, Retired,, 
Guard 	S.No.6766, 
Venkatesuara 113am:  
P.D.Pampedi, V1a Tiru.vi1aeia, 
Trichui' Dlstrjct-690 597, 

K.Vasu, S/o Kunjunny, 
41. Ratired., èirhunte 'EI, 

5.Ns, P 5301, Venkalathodl, 
Me•ém.O1evkkot P.O., 

1PH'7oQ2. 
', ,_'S• 	

_• 

f. optr;. S)1c 	riian, 
4l9s.Retird..IDrk  

0  L
LU 

NOIP:..5248,) 
House 

Kekkn.O.j4TJS.S.Engg, 
.Ci51ege , fdi-ghat-6?8 008. 
\ 

-APPLICANTS. 
Cont•d. I- 

I 
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K,Belakrjshnan Najr, 
420. 	S/ti T.Govjndan Nair, Drijr 

Is:, S.No,p 7469, 
Thekkumcherod P.O., 
Vadakkum 'lengalern, 
vie. Ott8PP8laM, Paighat 01st. 

P.K.Ramachañdran  S/c Kannar, 
421J 	Retired., Guard 1A' 

S..iJo, 7192, A1agod Hous. 
Ulavakkot, Palghet-67c 0G 

K,eaiat, S/o Kanren, 
422,Retired,, Guard tA 

.1'J.6121, Sri Narayenji. 
Nilayem, P'iangod, 
Olavakkot P.O., Pa1gha- — 

678 002.  

C.Krjshnan S/a Chupr. 
423 	Retired Asst, Guard. 

S.No,5333, Ka1athjlI1j:e 
Alarlg3dé, £lavakkot P.O., 
Palghat..578 002. 

R.Krishna, S.No.6761, 
424, Psst. Guard., Ramclan, 

Krishna Nivas, Alangod, 
Olavakkot- P.O., Pelgh. 

C.J.Coelho, S/p F.Coelho,, 
425 	Retirs,, Guard t! SpI. 

S,Nr.144g3, Chjnnmnie1 Strept, 
Noorebad, Podanur-64 11 023, 
Coirubetore Djst. 

K.Dhanashu, 
S/u K.11.K.Gangaiya, Retired 
Driver 'A' S.No.P 68049  
147/I Anthonipuram P.O. 
Suramangelam_635 005 
Salem. 

K.J1eyan,' S/c Kandu, 
Retired..., Guard(B), 
S.No.1218, Kozhanqottil House, 
At,iirked, P.0.tendhjsov8  Sadeln, 
Perur, Pelhat, 

51.Nd.405 to 427 are 
applicants in 0.h.62/93, 

R.Laxmaan, S/c ErCRflOS80 y 
taidu, Retired.?  Shuntar 

42P, !iesel, S.No,95i4 
No.51  Kbersi<ara Street 
Ercde...1, 

'.. FPPLICANTS 
. .Contd, I-. 
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N. Se ngod an, 
429. S/o Nenjappa Gounder, 

Retired. Shunter, 
Loco, S,No, F 5250, 
east Thoti ipalayam, 
Door No.431,KadachanUr Uillagr3 
Pallipalayem—. 

V.PerumalI, 

430 	Venkatesamy NidU, 
Retired, Goods Driver s  
S.N. U 12. 0, .No,91 1, 
Leighbe.zear, S.irémangeiim 
Main Road, Salem—i. 

\J.Kumarasamy, S/a Jelapp 
Gounder, Retired, Sh 	3 urt9r 431. 

	

	 t, 
5,NO. p 4433 N0.1ig 
1empelayem Post, F.rodc-..G. 

S.Velappan, S/a Sennoda 

432 	Gour1der, Retired, Shj1./ 
Locc, S.N. P4292, 7/.-11, 
Pulianiarathy House, 
G.vir.danpaiayem, 
lafflp2lay2m P.C., Erod-3. 

P.Kolandai Gunder, 
433 	5/0 Paisni cirdr, Retit.cd., 

Fireman £, 3.No.P 5S621  

Nadrwdu, -rodt3-2. 

,Sengocia Gounder, 
434. 	5/a  Ilarimuthu Gounder, 

Retired., Fireman P, 
S.No.P 5041, Plampa:.eyam, 
Pudupelayem, Pariak.du, 
Pallipelsyam, Erode-6. 

S.Veredharaja Mudaliar, 
435• 	S/a Sundar Mudaliar, 

Retired., Assistant/Diesel, 
S.No. PTJ 10158 9  104/0 

Colony, Erode-2. 

43 	Rt ir e&'., sst. Guard, 
5/0 Pnia1tIJU 

, 35, Rajjis it bet, 

APPLICNTS 
...Contd./— 
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P,N,Balakrjshnan Nair, 

43 	S/ Reman Pil1a., Retired., 
H Guard, 5,No.6966, 

Ilangaleth douse, 
Nedungottor, Shorenur, 
Pjn-579 121. 

K. Narsyanan, 

	

439 	Sb K.Unnamen, Retired., 
Driver', S.No.925, 

I 
 

Kar3manna Hjse, 
Vadanamkurussi, P.O., 
Vedenam Rurussi, via0. 
Shoranur-1, 

M,Chinnan, S/o Reman, 

	

440 	Retired.,sst, Guard, 
S.No.?040,' M8nichith6dj HoLe. 
Nedungotur, Sh.repuri. 

IT.Velukutty, S/a T.Nroycnri. 
441. 	Retired4, Driver'B', 

IS,N.,P S776, Thuvvakkettt). 
House, Nèdungottctr,  
Shorenur-1, Paighet Cistrict. 

<.V..Gopinethen, S/a Kumerari, 
Retired., Fst. Guarc', 
S.No.15447, Kallozhi Vattathdi 
House, Peuthipr, Shorer'rir - 

679 121. 

. Baler amen, 
S/o K.Rajamennar Na1d, 
Retired., Driver tAr Special, 
S,No.,P 4660, Sastri Nagar, 
Railway Colony P.O., 
Erode, 

V1. chuth an, 

	

444, 	5/0 Venketaraman, Retired, 
Oi.ver W t  S.No.8221, 
Ri1u5y Cnlony, Erode. 

	

CLT.Hewett, S/o l.1i.Heuett

445. 	
, 

RIred,, Driver tAt Special, 
S.No, p 2942, 278-H-T'pe, 
Railway •Colony, Ernde- 

638 OO., 

f'hChellappan, 

	

44, 	S,da  •Muthusam'r Gounder, 
Retired, DrivertB' 
S.No,P 5774, 31 9  
Thiruchengaodu Road, 
Pelilipalayem, Erode, 

Sl.Na.428 to 442 are 
applicants in 0.f.63/93 

••, APPLICANTS. 
p .Contd,/.-. 

el 
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D.D,Rozarie, 

	

447. 	S/c P.O.Rozario, 
Retired., Drivr tAt 

Special, S.NoP 3029, 
30 A, Sastri Nagar, 
Erode. 

K.arimuthu, 
S/c Karuppanna Gounder, 
Rtired, Driver tAt, 
S,No. P 5333, No.36, 
Ke si pal a yarn, 
Annadural Str€et, £rocit. 

K,Palaniappen, 

	

44, 	S/a Karuppannan, fletiri., 
Assistant Guard, 5,No.?E550 
9 Sadayan Palsyam Road, 
Sasthri Nagar, Erode. 

• 	V.Remasamy, 

	

450. 	5/o Velappa Gthurdr, 
Retired., Loco Shunter ,  
S.No.4919, Pallipalayani, 
A1ampalajm,P.0., Ede, 

P. Ka flU a Earn y, 
451 	Pararnasiia Gounder, 

Retireci., Shunter, 
S.No,P 9405, NL.422Y 
iarnpalcyarn, .Pellipaieyarn, 
Erode. 

• 	C.Palaniappan, 

	

452. 	Chirinathembi, Retired., 
Shunter, S.No.43799 
East Thollipalsyarn, 
S.P.BJil1 Colony, 
Erode. 

M.Dakshinernoorthy, 

	

453, 	S/a Flanickam, Reti:bU,, 
Driver tBt., 5.o. p 9511, 
Kumararnanqalam P.o., 
Thuthiputtu Pj.-635 B'll, 
Ambur (N,A.A.D1st. 

(~~U( 

~` ,.. ,
NrBerakriehnan, 

45 S 	rernhen, Retired.
GLad9\,_&'.\No.125l
54/1; t r H B 	't, 
Kamar.j Nagar South Pver.'je 

.
Madras..600 C41. 

'-i'. ),•• 
.\ 	\_ 	 .1. 
\ G..Chellapran, 

455. \. s4- 	bpa/en. Retired.,. 
'pcCJdrd, 5. No.1 373, 
118. Lenin Street, 
Sastri Negar, Raliwa,' Co3.or' P.O. 
Erode. ••0 APPLICA1JTS 

. , .Contd,j— 
I 



1 
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P.S..Sanjeeva Reo, 

456 	/° P.N.Servothrne Rs, 
Retired, Guard '1' Special, 
S,No,12522, 8.309  
Housing Unit, Periy3v Nagar, 
Erode-638 001. 

,5,Fbdul Jabber, 
Since deceased by Legal Representative, 
Smt.Heerajan, 67 9  
Kovelam Street, Teachers Cf.PQ 

ERODE — Il, 

R,Nerasinihap, 
458, S/o N.Rengasamy Nzdu, 

Retired., Driver 
S.F!D, P6978, Shastri Nagar, 
Kamaraj Street, Erode. 

H R.Thangaveiu, 
S/o P.Rengeserny, RetireL, 
Guard '-' S,No,1:!918. 
498, Pegrahara Strset.;  
Erode-638 001, 

K,Palaniaopen, 
460 	S/c Kandappa Oounder, 

Retired., DrivEr 
S,No. PTJ 10070, Dr.No,10/f'lS, 
KR-PD Road, Kprunkarán 1eclL:, 
Pailipa]ayarn, Eroue-638 G6. 

&.Jarne', /o J,rnki sue'y Djj, 

461. Retired., Driver ?94 5p1,,  
S.Nc, P 2819, 8/13, Jee' 
Rengath Paisyam Post, 
Erode-638 009. 

A.Karuppannan, 
462 0  i S/o Appaji Gounder, Retired., 

Shunter, 5,No, p 5121, 
Odappéiii, Pallipeleysm, 
.Erode-6, 

N.Sengodan, S/o Nails Gounder, 
463. Retired., Shunter, S.No. P 5295 

East Tholiiye Paiayarn 
Kedachenailur Post, 

I Erode-6.  

51.Nos.443 to 463 are 
applicants in Q..64/93 

,•. PiPPLICRNTS 

. . ,Contd,/— 



464:.. 	S/u K.Krihfla Iyer, 
Retired.,' 6uar/A Spi, 
S,No.i3745,Chembel Village 
P.O., K.tteyi, Palakked, 
Pin 678 572. 

M.Veemban, 
465. Sb 	 Re€ired., 

Lco Shunter, S.ti.P 532, 
IlullathodY House, 
Karianctude,P.O 'otty 
Pa1ekkd Distri.t, 

C,C,angedharen Nair, 

	

466.. 	S/o K.Kunhan Nembiar, 
Retired., ssistani Cu3r, 
S.No.1864, Lakshmi NiVob, 
P,O.PuthiperiY1r8m, 
Peighat, Pin-6716 733.-

G,Parasurarflafl, 
. S/c P.Gopai Pillal, 

Rètited., Driver SB', 
S.No.P 3136?, S ar asith1 
Reyappan Street, P.3. 
Thet3hemangalBm, 1alghat- 

678 102. 

C • Naroyanen, 
S/c F,ChenC4U, Retired-., 
-Driver 'Al, S.Nc.P 747, 
'Lèela NiVRS1, P.O. 
Puduppaiy8r8m, 
Palghat-678 733. 

K,Raghavafl, 
/o M.Krishnan, 

	

469. 	Retired., Driver 'Ps' 
Spi. 5.No. P 24009  
iviullarithodi House, 
Karimyode, P.O. 
(Kottayi, Palghat674 572). 

P,.K.Sivasaflkarafl, 

	

47r. 	5/PriShflan, Retired., 
, 	p14108, 

ft'h&kui 	a, 
OM cNarèYj{ house, PO.-, 

	

t 	n.:-676 

S..Chi'darnbe)ram', 

	

471 	
pp'h,t Pillal, 

Rtiredc'61rd S.NID.141171, 
' 	 La1ipet. It 1  

Temil Ned, 	
'-'p.  APPLICANTS prito5. 	 ...Cotd./ 



T,R.Unnikrishnan Nambia, 

472. S/o Raman Nembiar, Retired., 
Guerd tBIm .Na,979i, 
Abhilsh, Ravipuram , 
Kochi-1, 

H 	 K.V.Saràsuathi Amma, 

473 	U/o Late K.Balakrishna Menon, 
' Retired., Drivers  

S,t'io,P 3512, Kallazhi House, 
Pudussery, Cheruthuruth. 

No,464 to 474 	8re 
hr;plicants in 0.I.65/93. A.Kunhikrishnen 'Ji.r, 

S/o P.K.Sankaren 1ii', 
474. Retired. 1AI Grads u1d, 

S.N..9695, Krishna Vihar .D., 
Paruthipuili, Palghat 

4750 A,Narimuthu, 
M.P.ngamuthu Naick21:, 

Retired, IAI Spi., 
5,No,. P 3574, iO, 
Dhenalakshmi I1lai, 
Kumaran Street, 
Kavungal Palayam., Eode-3 

476. M,Natesan, 
S/o Muthusamy Gounder, 
Retired., Driver 
S1NS. P 43691  P.C. 1612, 
I.C.Poltce Quarters, 
Dhaflodnciiri \UQL', 

Pondicherry. 

477:, G.KJbdul Sathat, 
s/o G.Khader Badshe Sehib, 
Retired Guard P'' Spi. 
S.N.. 11786, 17 Syed 
Jalal Khari Street, Fort, 
Salem, Pin 636 001, 

R..Ramasarny, 
H 5/sChinnakesaVan, etired., 

Driver 100 S,No. /t1 1297, 
176, Mandeps Veethi, 
FDndR-1.. 

 M.Ibrahim Khan, 
S/c E. Moharned Khan, 
Retjrc1,, Driver 'Iv, 
S.N.. P 3028, L 249, 
Shemshad Manz5.i, Pereer Naçer, 
Er.de-1. APPLiCANTS 

Cotd./— 



4fl0, L,11arudappan 
S/o - L:.kshnianan, 	Retired., 

So.V485, D°iese1,hunter, 	d 
931 	ThkrU.V.K.Street, 
Kollampalayam, Erodê-2 4  

481, G.Devid, Va D.Cabriel, 
Retired., Driver'A' 	grade, 
S.No. 	P 229, 	2239  
Sasthri Nagar, SRdafl 
Palayam Road, Erode--. 

482. C..Subrnanian, 
Sb 	A Ct,inrreppen 

iç1t, Retired., 	Guard 
Spl. 	S.No, 	12327 9 	Plot 31. 
16th.Averue, 	Bañi 	N 39, 
Ambethur, Medra-6OC 03. 

C.Arokiasarny, 
S/U P.Chinnappar,Petir3d., 
DriV3r 'A' 5,Nc. P 2i5, 
D.No,?7, New Street, 
Eroe-1. 

K.Palaniappan', 
S/a Kaappa C-iundPr, 
Retired.,. Driver 'fO, 
S.Nr. P 882, 
Pleva Gounder Kdu, 
Manienir, Salem—lO. 

485, C.Rengasamy, s/. R.Chinrl8samy ai&, 
Retired., Driver tAl  Spi. 
S.No p 2831, 32 9 , 

Gho,sethottem, Udumalpet, 
Pjri-642 126, 

S.Abdul Kareem, * 
S/c Shaik Janeludeen, 
Retired., Driver 1A Spi. 
SNo. P 2815, 30 Burrah 
SahileStreet, Mount Road, 
Madras-2, 

fv1hjaiu, 
Naidu, 

t R6ti4d, D.1Thr. 	'A' .Spl.1  

. No ','z.P1 661,11 Nrirt.h St;'e3t, 
(ThibüVanaf 	Unib&konam, 
P4Q2). 

488.\ Rjana,tcIa, 

Rt_e!Jitjer fBf, 
S.No. P 3105, D,Nc.5, 
Sasthri Nagar;  Pillayar Koil 
Street, Erode. 

41,.No.475 to 487 are 
applicants in. O.t.66/93. 

APPLICFNTS. 
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429 	Kanpnl, 
U 1r, je KSingoden9  
Retired., Driver 'A Spi. 
S.No, P 6826, 
Meligai Netesafl Stores, 
N3dar Meclu, PoonthL'rai Road, 
Erode. 

490. A.pyalakshmi, 
W,'o Late P.ngamuthu, 
Retired. Drive '14.', 
S.No.P 2904, Nc',27, 
Pilliyar Koil Street, 
&8nqliandapuram, 
Tiruchirappalil. 

491 	Gjkhilsrldem, 
U/o Late T,Govindo,i, RetirFc., 
Driver '' sri,, 	,ri0r 4655, 
No.74, Vandikstrth0ttefl1, 
KoljampalaYam, Eiocie-2. 

R..3aya, tJ./0 Late V. 
Rama1inair, Retired., 
Driver 'A' api., 
S.N. P 3789, ED 25 
tHt Type, Railway Colony, 
Erode. 

DhanalakshrTui, 
w/n Lpte S,K.S&vaprkS', 
Retired., Driver 
Spi. S.Nn.P 2895 9  
ED 352 8, Railway Colony P.C., 
Erode. 

494.' Parvathi &akthivel, 
ii/o Late M. Sakthivel, Retired., 
Diesel Assistant t  
S,No. /1i 648, 422 H 
Railway Colony, Erode. 

49g. Nallerimal, 
Win Late C.Tholasiappefl, 
Retired., Driver 1C 1 , 
S.No. P 6579, 29, 
Kumaran Street, 
Kóllampaleyam, Erode, 

496. K.Lakshrni, 
W. 	Late K.Raja, Retired, 
Driver tC't, 	.No. '3 22, 
212 F Railway Colony, 
Erode, 

APPLICNTS. 
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497, Sarnpoornam, 
W!/o Late P.Arumughrn, 
Retired, Driver 1A', 
Spl.j:S4,, J/rvl  818, 
ED 194 D, Railway ,  Colony, 
Erode, 

S.Geeja Bai 
W/o .ate M.enesan, 
Driver t1 Spi., 
S.No. P 2394, D.Na.16, 
Lenin Street Churzh Ner, 
Railway Colony P.O., 
Erode, 

Pappa, 	 lJrS8 to 499 are 
W/. Late K.Krishnen 	 3ppLicrIt in 0.A.67/93. 
ReLired., Driver 
S,No, p 
(loôppanar Street,, 
Old Fi6ramangeictnf  
Slem-636 005. 

P.M.Afokiasemy, 
S/c, R.Muthu, Retiiod., 
Driver ,f  Spi,,, 
S,No, p 17180  No.752, 
5th f1ain, 8th Cross, 
11.C..Layouf., 'Vijayanear, 
Bangelnre-40, 

.N.Marappa Dasary, 
S/o Narayenv Dasery, 
Fatired., Driver 'B', 

- 	90839  V3/48, 
Peria liec1agampatti1  
Vie., Danishpet R.., 
0maur T.K.,, Salem District. 

Pushpavelli, 
Uio Late V.R.Veiumv; Retired., 
Diesel Fssistant, 
5.No. J/1'1 1242 2  D.No.64, 
Vavooce Street, 

Erode.-..2.. 

5Q 
15/!j .1ainiuhu, 

1/ 	( Re tx d•  ,. 13rve r 
uj  ( S.V 50Dt.No,1 r/3 

Guard P 	pl., S,fo. 1.212, 
1/90 SEED - Colony, 
New Fairlands, 
Salem-536 016. ••. APPLICANTS 

. . .Ccn'td. I- 
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505. A.Krishnes6jamy Naid, 
5/. N.Arurnanatha Neiclu. 
Re 1-i'red,, lipl. Grade Guard, 
S.No.14310, Kendampathy Pit, 
Salem-636 005. 

P.K..Sul.chane, 
W/o K.(11Parameswsran, 
Retired,, Driver tC, 
5,No,P 4800, ED 37 B, 
Railuy Colony P.O., 
Era cle-2, 

PJ.R amen, 
5/. A..Paththcrana IyBr, 
Retired.., Guard 'B', 
S.Nt.152431  Dhsnai.ekshrni. il1:n, 
Upstairs, Near Temple 
Subramnie Nagar, F8lem-5. 

K.S.Geor, 
5/a  K.Simpson, Retired,, 
Pa.csenger Guard, 
5.No,13413, Plot No.42. 

OUS8 N..157 A, 
Th.ruakavsr:danur, 
Selem-•636 005. 

509. R,Venkateuararn, 
S/o N..RRmMrirthirl1, Reirud., 
Guard .!At, S,No, 15853. 
5/137)  tdhk Ncr. 
Jagirmmapalayam P.O., 
Salem—E, 

511, C,Fongia Gounder, 
Vo Chinriappa Gounder, 
Retired., Lacc Shunter, 
5,Ni. P 4374, Paris Mottur, 
JagirAmmepalayam P.O., 
Salem-2.. 

K.5.Somasundaram, 
5/a  K.K.Subha Rathinam Iyer, 
Retired Uuard 'A' Spi,. 
S,N.,6711, No,75, 
Vinayakar Koil 3rd 	reet,, 
Moolapalayem, Erode-2. 

Julie, U/c Late 5. Baggyesany, 
Retired, Driver 'A 	.. 
S...P 3261, 3/1 South UIKadEm, 
Coimbatore, 

 K.Kandasemy, S/a Kaiuppar;nar, 
Retireá., Pssistant Guard, 
S.No.1610, Odaikir1ethupu'thur, 
Remedevam P.O., Ramadevan Village, 
via, Kandanpelaysm, Naniakkal Taluk, 
Salem District. I...,'  APPLICANTS 

I • • .Contd,/- 

0 
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S.Kosalai Chandra, 
U/c, T.S,Swarninethan (iite), 
Retired.,Guard ' 
S.No.7619, ED 353 A t  

Railuy Colony P.O., 
Erode-2. 

P.Plamelu, 
U/c, Late M.Palantappafl, 
Reired., Driver 
Spi. S.No.P 28939  B 1 
Jeeva'Ncr, RengampR.a\'arr ;  
Erode-, 

C.V.Narayanan, 
s./o C.V.Krishnari, Retired., 
Guard W S.No.3283, 
Mythri, South Sazar, 
Payyanrur. 

Smt.. R.K.Parvathi 	
1No.50O to 517 are 
ppt c flts in O.A.66/93 

W/o Late K.S.Ranoasar"'  
Retired., Guard Al pL 
S,No, EA 1124, Elayo 4 tet, 
Subramanid Nger, ai .i em 

51. !.Regupathy, 
S/c S.Vejiravel, Retired., 
Driver 	Spi,, C14 
Kannan Nagar, V.0.C.Nagar 
Post, Thnjavsr-613 007. 

519. R.Mahabookhan, 
S/c A,Rahimankhan, Recire'., 
Driver '' Spi., 
S.No.P 3053, No.82, 
Rengañagar, Suramangalam, 
Salem-5. 

1.Chinnu, 5/0 1i.flechery, 
Retired., Driver 'P', 
S.No, P 2815, D.No.?i, 
6th Dharma Nagar, 
Suremarigalarn, Salem-S. 

Akb1f44 Wehab, 

	

l_t4k tiL.-1,11 	IThI5 gç;- 	 IbrulJu.L 

tAt Spi 
-39 	No.101, 

Ke.rindy 'Nagr, 
7 	Hjways'Nar Road, 

0 	Sngl, Salem, 

\ 	
T 	,1in-636 005. 

522 . K. lu.st, ? 
Se  liohidLen,Retit'etL, 

Divef A , S.No.P 211, 
32 Nehru Street, Old 
Suramengalam, Selem-616 005, ... .APPLICAIS!TS 

. . £ontd./- 



(1.Ramasamy, 
S/c munusamy Retired., 
Shunter(Loco), S4Ni,PTJ 10196, 
D.No.122, 1eryar 5teet- Old 
Surarnangalem, Selem-5. 

K.Peleni, S/n Kolendal, 
Retired., Loco Shunter, 
5.No.P 5256, 5/89 
P'nna Nagar,. Jagir Ammapaleyam1  

P.O., Salern-636 302. 

K.Govindasany, 
Sb  Kan'Jasany N*dcker, 
RetirBd., Loco Shunter, 
'Be, S,No.P 9477, 
D,Ns.21, Dharmancrjr 
3rd Street, Sa1om-. 

526 	K.flamakrihnan, S/c P.Kuppa, 
Retired., Dr1jer tPt  Sp•, 
S.Nb,P 21641  

Lekshumi 111am, Jagir 
mmapolayem P.O., 	1a-2. 

Ei,Annarnalai, Vo A. 1I11thu, 
527. Retired., Driver 

.No. P 5192, 
Perlyar Street Old 
Surernenqelarrt 

Periannan S., 
528 Sb S:er3r.yan, t:.r€.t. 

First Fireman, 5.No.P 745, 
15, 11ar±!E1mn:an 
Solam PallBm, Salern-5. 

P,Subramani, 
S/o Peleni Gounder, Retireth, 

529. Lobo;:Shunter 191  

St¼jo,• p 7455k  i1lr Street, 
Solampallam, Salem-5. 

M.Rrumugam 5./s Marappe Gorider, 
530 Retired., hunter 

S.No. p 8078, /65 Keel Street, 
riyagoundsr Patti, 

Suremanqalam P 4 0., Salen-5. 

f1.Chellakannu, 
531. S/c' Munusemy, Retired., 

Loco Shunter 
S.No.P 79469  8 39;  bECk (Jf 
the Rani Theate, 
Suramnga1ani, 
Salern-5. PPPLICATT5 

,Cotd./- 



..67.. 
. . .P.Jagenathan, . . . 	•. 

' 532 	S/c R..D.Pcnniya,. Retid 
Driver fAt. S.No.5551, 
D,No.50, fluniéppan Street,. 
Kichipel.eyem P.O., 
Selem-5. 

. A.Perumal, 
S/c B.Hanumari Retired. , 
Loco Shunter 
S.No, P 80791  131 A t  
R9iiwêy Colony, 
Sale in-S. 

R.Amrnas.i, 
S/c K,Ramsn, Retitc1•, 
Driver 'P' pl. 
S.No. .PTJ 10057, D.No.81, 
A flasque Street, 
Old Suramanqelarn, Saler 
Pirj...636 C05. 

\J.Karidasuarny, 
S/a Vellaiya (ounder,  
Reti"ed., P.sstt. ueri:  
S.No.7246, Thir'jrnagal Str'et, 
D.No.13', Bcclinaick3n Ptt, 
Salem-5, 

Ye sod a, 
W/i Lace T.S.Sripiveaar, 
Retired., Driver 'P Spi. 
S.No. P 1e46, 10 Nehru Street, 
Old SurauiangaIrn, 	aiCm-. 

Jenaki Thailammal,. i 1.Nr.5-18 to 537 are 

	

537, 	U/a Late A Arjunen, Retired., 	applicants in •O.. 
Driver 18T,5,No.P 3080, 	 No.69/93. 
4/248 A, Bharathi Nagar, 
Jagir Ammapalayam P.O., 
Salem-2. 

P.'J.Pachamuthu, 

	

538. 	S/ô P.'Jelusamy, Ratired., 
Guard 'A' Spi., S.N..1223, 
386, Sakthy Vinayagar Koil 
Street, P.onthurai Road, 

Erjde-2. 

539. Retired, 
f/ Di7é  

f/ ( 	at aptorn, 
LIJ 

ot S5 ml6. 

in 
) 

c 

	

540,' 	j. A.fl.ennsary Retired4, 

Lill  

Lo. P 052, 
21  lind Cross Street, 

?rrCtiivipakkam, Ambsthor, 
fladras-53. 	 ,•, APPLICANTS 

*1 	 . 	 ...Cotd./- 



R.Thirumalei, 

541 	Represented by Lokanayaki 
as Guardinr, 
S/c R.Rengasamy Naidu, 
Retired., Driver tAt Sp],1  

S.N.. p 2864, 2 A North 
'Jellalsi Street, 
Pandemargalam, Woriver, 
T.iruchy-620 003. 

M.Anthony, 
542 

Retired., Driver fAI  
Spi, S.No,3030, Ni, 5102  
Netaji Road, I'arapaian, 
Erode-2,• 	- 

Saverinayaqain D, 
S/n rok1aiii,.Recired. 0  543. 	
A-ssjstat Guard, 
S.N'. 71220  West 
I"1arianathaurarn, 
Djndjal-6. 

I•'o.3S to 543 are applicants 
in U_I,IIu.70/93 	- 

iJ,Rchutha Nair ?  
S/a.P.Narayenan l\ajr, 

1 

Retired Guard tAl Special, 
S.No.7628:  5/1584 tPnugrh', 
Asokepurem, Caliit-673 C'i. 

T,Kunhrpn 
S/u Narayenen Nambier, 1 Retired., Guard 1 8 1 .  
S,NR6302 0 

 Kuttiyil House, 
P.O,Meladj-673 522. 

	

- - - - 	M.Viswanathen, 

	

54, 	S/o K.Belakrishnan Nair, 
Retired., Guard 'A' Spi. 
S.No.15164, H'.No.1/4599, 
?t AswathjtL  East Nadakavu, 
Cl jcut-6. 

T.P.Padm.anabhan Nair, 

	

547• 	5/c T.V.ppu Nair, Retired., 
Guard tAt,  S.Nc.19377  
tisha 11a6dir, P.0.fiankavu, 
Caljcut-573 007. 

- 	K.Krihnankutty Nair, - 
54, S/c Unnichathan Nair, 

Retired., Guard ?I  

SN..1502, \iadakkeyii Hou, 
P.O. M.I.EeKunr,emanqa1,m, 
Cal icut ppLIcArJTs 

.Contc./- 



V.Rehevpn Nair, 

	

549. 	
5ic G...vinden Nair, 

	

I 	Retired., Brakesmen, 
S.Nc.3024, RB9h6V8 Nives, 
Chiremangalm, P.O,Neduve, 
Pareppenangar3i, Me.iebar, 

U.K. Bheskaran, 
Sb U.K.'Jelu, ReLired., 

	

55ft. 	Guerd IAI Spi.,, S.No.'162', 
(irpekendy Hoüse, 

—6'6 3[i2. 

K.C.G"V1fldE'1 Nair, 
5/s.:C.Reman Nair, Retr.. 
Driver IBt,  S. 	118, 
Edevath House, 
P.O.Thalékulathur, 
Calicut - 677 317. 

K. rhendu kutty, 
S/o K.Chekku Ret1red. 
Asst.Guarc, i.Ns.161., 
Koyirnakandy Hcusc, 
P.O,Elgthur, C8J.1LU.-

73 

r.suhr1en, 
S/U PJudan, Retlrei., 
Guard 'A' S.N. GP 688, 
Man iz 'Kam hciuce, 
Near Water Tenk, 
P.O.Puftiyeia, aiiL-• 

673 C04. 

K,K.Pararneswaran Nai, 
5/0 P. 	K. Ewaren NLr, 
Retiree., 	Brakesrnan, 
S.Nr.146, 	Kulanga, 
P.O.Lakkidi, 

A,Athuthen, S1,No,544 to 555 are 
S/r N.Koudan Nair. 1555. applicants in 0.4.71/93. 
Retired., Guerd 
5.Nc. 	V 144, 	5revelsar, 

Jienkera P.O., 	Peghet - 
67$ 	613. 

• - - 	I/,  

Late 	C.Scl.mcn, •R-cre1., 
Firemn, 	S.N,P 	6819. 
DPJs.37, 	5.K.C.Rad, 
Sunenpthi Nell. Fc&j, 
Erode.63 	009. ,•, 	APPLJL,ANTS. 

- ...Contd./— 
•-.-, 
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'. K.theppen, 
S/c  Kelieppa Gounder, 
Retired, Shunter 'B.', 
S,No.P 9453, D.No.110 
rup'u Melee near,, 

peipass Road, 
Poondural Road, 

MZulekhebi, 
WI. Late. S.K.Syd 

. .Retired. Driver 
S,No.PIJ 1012E, L,268, 
Per iyr Negar, Hc... inc 
Erode-638 001. 

S.Prunacialern, 
5/0 A 'Subie Pilisi, 
Retired,, Guard '!i", 
Spi. 5.Nc.8995, •:Ni/:7, 
New Street Lane, 
Tr.chirepally, c., -€:'o oc.. 

N,P.Veójvelu, 
S/..snnsery, 	tI., 
Driver 'B', .Nc.Uf7 
Ntchipeieyam, L.Puthur(P.O 
Erode-538 002. 	-. 

C. 7asupethy, 
Sb T.ChinneRamy Desikei, 
Retired., Guard 

S 

	

	 S.No.12152, .73, Kosernads 	Stre2t, 
Tiruvenriemelci P.J., 
TirüvenneneIei, NJ".District, 
Pjn-606 601. 

M.H.. bdulrahimen, 
S/ri Mihamrned Hussein, 
Retired., Driver 'P', 
5.No,P 2294, Menrierkulern, 
Near Indian Ovas Bank,: 
Tiruchiréppelly-620 020. 

K. Natchirnuthu., 
Sb. Keruppan, RetIred., 
Fssistent Guard, 
S.No,7118, Perlaserny House, 
Palernepurem, Five Reoá, 
Karur, Tiruchy Dist, 

M.V.Paulraj, 
S/o M.Vedharyajem, 
Guard 181, (Retired,), 
S.No,13856, Prul ',IU.arn, 
117, Ceuvery Neçer, 
Kulitalai, 3iruchy.-539104. 

r 

 

 

55 
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...RPPLICAtT5 

e 
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K.M .Devanathar, 
Sb P.Meenakshisundarrn, 565, 	Retired., Guard Ipt  Spi., 
S.No.10438, No.222, 
Lenin Street, Railway Cclony 
P.O., Erodo-2, 

.John 

56 	S/o'A.werninathe Pillai, 
Retired.uard capl., 
S,No,143261  No.25, 
5th Cross, Per3rnaSiIri 
Lalqudi, THcny Distrit 

pin-621 6Th. 

V.Srinivasan, 
5/c R.Venkatrama lyor.. 
Retired Guare 'P.' Spi. 
S,No.9456, No,18, 
d'r.Ambedkar Road, 
Bhuvanesueri Naqr, 
Ceimbatore. 

- 	\i.Ilarirnuthu, 
568, 	S/c Venkttionsl.arn T., 

Retired., Driver 'E.', 
S,Nr,,P 94G9. Kaiikdu, 
Ornalur Pcst, Salem Distriot. 

E.Periesamy, -/o Ellppen 
56 	Retired,. sst, Guard. 

S,No.754b, Avinashi, 
Coimbetore District. 

K.Ragothama Ra., 
570. 	S/° K.Kupu Reo, Retired., 

Guard 'P', S.N.10694, 
P1st Ne.BG, Flat Nc .93, 
Kalyan Nager, Sanjivafleddy 
'Negar P.O., Hyderebad-500 038. 

K.V .Mohan, 
571. 	/° P.K.Jerathareje1u, 

-Rtjred,, D r i v e r 'P.' 
10372, J9/8, 

iaev k6il Street, 
/ ernP'n-636 005. 

LU  
( 	Ti 

hanga-  j, 
C 72.. S10 U$lenJlckein, Retiie, 

\ ' 	65/A)1a2mmenkoil S'Let, 
\ 	Sém-0 6 •OCS, 

GL.LO ' 

al.No.556 to 570 are 
applicants in 0..22/3. 

'R'M'riammai, 
573. 

	
/. Late P.Murugasan, .etiiod.,  

Guard tCI S.No.163211  46, 	

APL1CP.NTS. 
P.nna Stret, Old Suramarigalam, 
Salem-5, 

V V. 



K. H .R ah line, 
U/. Late CNagasunderai, 
Retited Diesel Assi6teflt 

- 	S.NoJ/11 497 2  30, Nehru trcet, 
Old Sjramarialam, Saleni-5. 

K'ishnernmei, 
W/m Late Kor,than, 
Retired?, &ssistant guard, 
S,Nc.605, D,No,51  fleeeh 
tree€, Old SurannclTh, 

Salem—a. 

Ceteerene, 
W/o Late D.K.Pcte7: 
Retired., Driver IPI 

Speie1, S,N.P 179G, 
130 I' Fnthoniepurem, 
Suramangalam, Salem. 

N.C.pala$6rfly, 
S/i Naraynasamy FSE'jU) 

	

577, 	Retired., Guard. 
S.No.l3OflE, HG338 
Hnjsin6 L'rtit, Annaagr, 
Trichy-620 015. 

N.Kuppzr' 
S/c Narcyana Naiker, 

	

5789 	Re'tirod,, Firemen, 
S.No.T 942, 2/162 1  
&ivathpuram P.O., 
Salem, in.636 307. 

vindernr'cl 	 51.N.571 to 579 are 

	

579; 	W/o Late K.Arumugan, 	applicants in 0.F.73/93 
Retired., II Firerrirn, 
S,No PTJ 17449 9  
mmapelayam, salem. 

?i'arayee Fmrnel, 

	

580 	
U/u Late R,Thanqamuthu, 
Retired., Driver IBl Grade, 
S.No, p 9437 60 Z, 331, 
S.K.C.Rifad, Erode-638 C09, 

KousalIa, 

	

581 	
U/n Late C,Ponnusemy, 

S 	Retired., Guard 
Spi. S,No,15313, 30 2  
LIC Nagar, M.ilepelayam 
Erode-2. 

,,PPPLIC.NT5. 

... ,Co:ntd. I- 



• 

:1 	E.Remen, Sb .E.Sem.1. 
Retired1, Diver ICI 

.52. 	S.No. P4242, Edethottethil 
House, P.O.KadBlufldi Ngsram;  
Ma1apurem- Distiict, 
Pin-676 312, KeralE. 

K.Ramar, S/. Chnu, 
Retired., iirst Firoman, 
S,Nn. P 7147, Vakeeri 
tleethal House, P.O, 
Palath,. (vie-)Kakkodi, 
Pj - 673 611, 

tlrs.B.Sarojini, J/c Lt 	IK.6;4adLcchc1arn, 
23 llicIdle Street, 
Cid Nidamangaia, 	 . 	1.,No..E80 to 584 are 
Nidemangelarn 	 pp1cants in O.A174/93. 

L.Vasudevai Nair, 
-S/s N..Gopelan N1r,Ret±i1 , 5.
Gard.tht, 5,Nn719 
'-SoIhe1eyarn, C,'c tat5n 

i1aster, Janiyamba1ar'i 
• MaleOuram Dist.rit, 

Ptn - .679 339. 

586, 

.Kutty Malu, 
S/o Lrte f'i.R,Sankaran, 
Retired., Diivo, 
S,No,5707, (ladathil House, 
Erernt11drn \Jcyal, P.O. 
PrakIinar, Kozhikode, 
Pin 	028 (Stef? N7'3 

M.Schuthari Nair, 
.5/u M,Krishnan Nair, 
R?tied., Guard 'F', 
Kariyatkuni House, 
Narakode, P.fJ.Keezhariyoor, 
Kozhikode - 673 324. 

--• 	K.N.ankunni fenon, • 	 S1.No.585 to 588 are 
5/0 V.Madhava Menon, 	 ap1.icants in 0..75/93. 
RetirerL, Driver 11.1, . 
SN6966, Rohini'3ihar, 

Pin-676 3101  
' 

( Perpp'ennoadi, Malapuram 

¶T • 	 District. 

ttapb 
PRan 

	

- 	
'1ieiitar " 

	

av. 	'. 

an 
4, Retired., 

SNO•P 5177, 
h House, 

ilur, 
S.... PPLICANTS. 
-.. .Contd./— 



 
C.K.Velayudhah, 
Retired., Shunter/GHTS,. 
1uzhithottt.Y Pararnbi, 
East of •Cemethciri Road, 
Cochin - 13. 

 
P.M.Kumeran, 
Retired., DriVer, 
Southern Railway, 
Puzhakkel Houses  
Mudappalore, (Via) 
lathure, Pa1ght District.. 

N. Mo se 
R.tireri '(' Ct8 /Gjy'd/C'i.N. 
Methai C011ege, 
Marnrneth Vayel, 
Pattath3llam, Qtjj],o 

V,rjunen, 
Rotiro., Driver tB?/QLN. 
Kermaleyar, 
Pattathenam, Quilon.. 

5j.,'p,591 &592 are applicants 
in 	f?7/93 

593 

594 0  

595. 

l.No.593 to 595 are 
applicants• in. 0.A.78/3. 

59; 

5g7. 

59 F. 

PMercita 
0o Late hri Dominic Sebi.stie, 
Retired., Driver !t/QLJ., 
Pethan Paramba, 
Near Tr3nsprrt Cffic, 
Quilon 

N • K. Cane safl, 
S/é M.N..Krishnemoorthy, 
29, Ramanuam Stret, 
Kell'jkuzhi,. 	y Tric•2C, 
Retired Guará/Special Gra, 
Southern Railway. 

TI .M.S.Thangereqsáam, 
S/ô Michel, 2 k/4—', 
First Street, 
naiNaqar, Malligaipuram, 

Trichy-1., Retired Drir 	' 
Grade, 5outhrn Railway. 

F.I.Vincent, 
S/o 1.J.1imbrse, 
27, Poonthottam, 
Kemr's Town, Trichy, 
Retired Guard/Special b rade, 

ySuthern Railway. FPPLICRNTS. 



. -. 	V.Subrarnanian 
59 	S/c E.Uenkatraman, 

21, Thondaman Colony,. 
11etr Factory Road, 
K.K.Negar Post, 
Trichy-21. Retired 
Passenger Guard, 
.Railuay. 

.fntony, 
600, 	&/ Sovrimuthu Piliaj, 

411  11115ypurani, 
IVl8ifl Read, Trichy-1. 
Retired., Shunter 'B' C:9de, 
Southern Railway. 

R.Gopalari, 

601 	"° D.Ra,iiaharidran5  
125, (riemmri Koil Siet, 
Pcnmalipatty, Goidan Roc', 
Trichy-4. Ret1.roI. 
Pdssenger Guard, South€r!1, 
Railway. 

I 

1.K.Srinivas3n, 

62 	/o T.V.Krishnsarny, 
131, East Chittra Street, 
Srirahem P.J., Trichy, 
Retjreo Gua:i/eciel 
Grade, Southern Railway. 

. R,lagarsamy, 
S/o Rengasamv Naidu, 
328/8, Railway Coioiy, 
Trichy-20, Retired Lsco 
Shunter 'B' Grade, 
Southern Railway 
(Trichy Division). 

• M. Issac Chelliah, 
604. 	5./s S.flanuel (late), 

Reti"ed 	Gied Guard, 
Southern Railway, 19, 
Keela K.sa Street, 
Beemanagar, Trichy-1. 

S..f1.Kes1m, 
605 	S/c Sheik 1asthan, 

39/6/17—E, Innamthar 
U. Tennur Pcst, 

Retired Drive:', 
Ra1tay. 

Etc 

aI* j2 
flflUI) 

J' 	 r9• 
5oujrr ..e  APPLICMNT5 

,Ccntd./— 

5/0 Naga Pillai0 
azaar. St:est, 

t, Tricliy-17, 
tiver/B 
Railway. 



PPLICNT5. 
. 1COfltds /••• 

- 

C; 

607. 

605. 

612. 

j 

c:13. 

614. 

E.Abdul Rezak, 
I  S/o'Mohmed Esuf?, 
55, MoblElkollei Street, 
Tenntjr Pact,Trichy-17,. 
Retired Shunter/B Grade, 
Southern Railway, 

I.Innesimuthu, 
5/0 Irir.esimuthu, 

I  Klkothen;jr VI11CQe, 
I  Purothavkudl Post-2i 3Y 

Ilriga KLchi, Ti'ichy)!d:it 
Retired Driver! B 1,rdR, 
Suthern Railiay. 

S.Ruben Gregory, 
S/c D.T.A.Sundarar P1 
5/A,, Conv3nt. 9-3ad?  
Contonement, TrichY-i' 

i Retired Guard/Spec L1 GraE 
Southern Railway. 

11.Kareem E3aig, 
S/o V..rlunveer BEIq, 
Np.13, PeNsj:3ne!' Stiset, 
Kjapet, Trichy-1, 
Retired Guard/A Grade, 
southern Railway. 

.Antnnisarn.y, 
$fo S.Dorajserij Pfl.li, 
'7-B, 1s Street, 
D.retsm*p*i:: 
Tichy-1.'et1red Driver, 
B Gree, Southern Railway. 

T.R.Ethjrajar, 
S/a Thiruvengadethan, 
53, North ChithreStreet, 
Srirengem, Trichy-5, 
Retired PassengerGuerd, 
Southern Raj1wa. 

K. .Raghavasirnhan,. 
Sb C.Pnarithacharier,. 
i f  south Devi Street, 
Renganagar, Srirangam, 
Trichy-6, Retired Guerd/ 
1\ Grade, Southern Reilwey. 

S.Muruqesan, 
SI0 K.&ubramanian, 
Plot No.5, T'llaimanever" S. tr'st, 
Iyyappa Nagar, T.richy-21. 
Retired Passenger Guard, 
Sjthern Railway. 

I 



FT 1 
- 	- ,n_ -19• 	

- 	r -  -. - 	- 

' •a' 0 .77 40 

L 

'615. 

R.Vlswanethan, 
s/u N.R.Radhekrishnen, 
5-C, Sa3tha Street, 
Balaji'NIVBS, Ayyeppa 'Jacar, 
Triciy-21., Retired Guard! 
Specia4. Grade, Southern 
Railway. 

Gerald Edward Rodriques, 

E1. 	S/it Geiald t:durd, 
24/a Ardhi Bhegwcri Streu, 
Tendrel Nager, 
KoK.Na6ai,  post, 
Trichy-.21. 

R.Rengasarny, 

617. 	Rarnasamy Kavander, 
£2, Railway Cvlony, 
Bells Cround, 
Trichy-1., Retired, 
Shunter B Grade, 
.uthern Railway. 

P.Raman, S/O Pitciiei, 
61. 	118, Pbrii Melouparai, 

Trichy-1. Retired. 
fireman/A Grace, 
Southern Railway. 

Se thur am afl 

61.- 	51° Gopalsamy Naidu, 
Crawfcd Rilay Cr'J.ny, 
Trichy-209  Retired 
Driier/ Grade, Sor.iF.herr' 
Railway. 

S.Thangeraj, 

62 	
5/.['l.Sebastian,. 
5/24, Thirunagar,' 
P.Dmalai, Trichy-4. 
Retired. hunter/3 Grade, 
Southern Railway. 

D,Devadoss Alfred f  
P.P.Devasirvatham Pillar, 

Ut  
Street, 

U. Trichy-i. 
-(eei1bi.ard/Passenger, 

(f( 	theilway. 
1bt$ 	 - 

1'k 	-ntan'd4y, 

\ _Q5aa)fPutam, Triehv-. 
Southern 

ay. 	 •.. APPLICANTS 

V 	
.....Contd./' 



- 	 .,. 78 .. 

S.Krishnen, 
S/o T.E.Serangapafli Naidu, 

623 	61 t-gr.vathi Pmmn Koil Street, 

Srirangem, Trichy-6, 
Retired Guard/#a peciai Grade, 
Southetn Railway, 

T.\J.Naganathan, 

24 	
136, North Chithirai 
Steet, Sriangam, 
T7ichy-6 Retired. 
Guard/h 2pecial Grede 
Southern Railway. 

R.Narayanasamy, 

62 	
187., Chitrai Street, 
Sr.rangam, Trichy-6 
Retired uard/R Grde, 
Southern ai1Jay. 

KN.Subramafli8fl, 

626. 	
North Chithfrai S'reet 
Srir8ngam, Trichy-F 
Retired Gud"d/Ft C:ade. 
Southern Railway. 

L,M.Rangena'han, 

627 	S/c T.L6chumaflati1  

71, Kandi Street, 
Srirarga, 1 t1C1'-
Retired uerd/B Grade, 
S',uthern Railway. 

S.R.Yamunachari, 
S/a T.RengaswamY haaci:-t, 

, Uest Uttra Street, 
Srir'angem, Trichy-61  
Retired Guard/A grade, 
&OTAIldvi, Railway. 

S.Ueerappan, 
S/oG.Sounderara Pilla!, 
143, ivlain  Road, 
&ngiliandapurarn, 
Trichy-1. Retired Driver/ 
A Special, Southern Railway. 

A.M.Jseph, S/t A,Abre, 

630. 	 Pcuttakara Street, 
Pelakkarai, .Trichy-1. 
Retired Guard/A 
Southern Railway. 

631, 
S.P .Pidaikalasamy, 
Sb 5,Arul Pil!ai, 
26, SekkadiStreet,' 
Palakkerai, Trichy-1. 
Retired Guard/B, 
Southern Railway. 

APPLICANTS. 
.Contri./- 



- 	- 	 . 

.. 

K.R,5e!Vaream 
632, 	No.481  PalByakavi]. Street 

Palakkeraj, Trichy 	' 	- 
Retired Special 
Southern Railway. 

C.ntiiinyeemy, 
633 5/. P.,Chinnjah Udayer, 

15, 	1vi Sugadoai 	and 	Street, 
Bau Road, Trlchy-2, 

Di.SyeU 	Jaf'fer, 	. 

.634, 
S/rn Syd 	hnmod, 
6, 	North Swarikare 5trept, 
Near Baliir Rcz*d, 
Trichy-8, Retired 'Dri e / 
A, Southern Railway. 

V.Periyasemy, 
S/c G.Vaithialingeirj, 
32, - Kezapettaj. 	Lria, 

zaerStreet, 
Trichy-1, RetireJ Guard; 
A, Southern Railway. 

V.Alagirisuamv, 
63, S/o 	N.S.i\Jeraue,.ri.i 	Naidtj 

, Doctor 	Isaac Lane, 
$angiliepdepurem, 
Trichy-1, 	ketirsci Gcos 
Guard, Southern Railay. 

S,bd1 Subhan, 
637, S/c She5k Babj, 

380  Sathyamoorthy Street, 
Senthañneerpuram 
Trichy-4. 	Retired Guard 
A Grade, Southern Railway. 

H.Aniniër Basha, 
ra 	

Sir J1d.Has58j, 23-A, 
J88khernasemet Street, 

/ ?.ngLidapuram, 
Drjver/ 

t' 	A 	Sojj'ern Railway. 

D)b anap 
imp S1O..DUI 

3151T Kaar 
Trichy1. 

\ §Souther 
'N. 

W5ráharn Loh, 
641, 	i/i,. N.Il.K, Colon',, 

Circuit House Road, 
No.5 loii Gate, 
Triciy-20, Retired Driver/ 
A, Southern Railway. 

V 
-. . ,.APPLICRNTS 

±11  
aju Chettiar, 
I ai (lair-i Road  

tired Guer-r 
I 
 , 

.ilway. 

I' 



I. 

P'.Ramu, 

641 	S/'o Appavu Karukachi, 
69, New Street, 
rlkakedai, Contonemen, 
Trichy-1, Retired Driver,/ 
B, Southern Railway 

R.Kaliamcsrthy,. 
642 	S/c K.Ramasamy, 1, 

Kannagi Street, 
Surarn61u')ur8rn, 
Trichy..-20., Retired 
Shunting  Driver, 
Southern Railway. 

rv1.D.raisamy, 
643 	S/d lJ,I1artjtharnuthu 

23-C, Anna Naar, 
Subramniapuram, 

I 	Trichy-20. 7  Retrad 
Driver/i, outh€rn 2i1wc'. 

R,Ii.azharul Heq, 
644 	S/c 5..'hcu1 Razck, 24, 

Syada fohained RowtlE: St76G. 
Bemenaqar, THchy-1,, 
Retired Guard-a, Southern 
Railway. 

A.Pnthnny LouIs, 
645 	S/b 2.Prck 	'j 

91, Keels .Padayachi Stroet, 
Near Ed8  Stre&t, 
Palakkarai, Trichy-1 
Retired Guard/A, Southern 
Railway. 

P.Venkatesan, 
646. 	S/c C1Perumal NaIdt, 

65, Highways Cclony, 
Subramaniapurpm. Trichy-20, 
Retired Driver/A Spi. 
Southern Railway. 

K.rleenakshisundaram, 
647. 

	

	S/o fl.Kuniarasamy PIllai, 
5i, Annemelei Street; 
Erode, Retired Guard-A, 
Southern Railway, 

P.Arputhern, S/s A.Peter, 
47-81 lflflefl Illani, 
Az81 Nagar, 
Suramérigalarn Post 
Salem-5, Retired lriver/ 
, Southern Rj19 

y 

64 

... APPLICANTS 
,Coitd. /- 

I 



-. .:. 	 . 	. 	.. 	... 	-. 

.• t,j 4•. 	 . 	- 

K.Periasamy., 
S/a E.Kalandan, 231  
voc Street, 
Kollethpalayam, 
Eride-638 002. 
Perlyar District, 
Retired Uuard/S., 
Southern Railway. 

V. Palenisamy, 
5/. NVelu Paknadi, 
10/92.-1., Nanjundpuran kU - C 
Poderiu, C 	L' -oinatcre CiSir:iLt;  
Retired 6ua''d/R 
Southern Railway. 

R.\Jenkatachalam, 

651 	Sf.K.Ramasamv ;d€yr. 
0 	117-411, (Jid Panur, 

Ramjee Ngar Post, 
Trichy.-9 Retirec hunt.or.•• 
riIer, Icutherf,  Rlijcy. 

S .So1simary, 

M. 	G.SavarLnuthu, 
5/2181  f'1uthuktjlm 'iileos, - 
N.Kttupatti Post, 
Via, Rmiee. Nagar, 
Trichy-9., RoiiT'J  
, Southern Railuay,  

A.U.Ramanathan, 
653. 

	

	Pachaipps Ivludal5 Strk-.. 
Kumbak.narn, Thanjavur District 
Retired Guaró/A, Southern 
Railway,. 

K.bdul Uah6, 
S/c Khader Shaw Rowther 

654, 	32, Periyar street, 
ubramniapuram, 

Trichy-20, Retired hunter/ 
B, Southern Railway. 

-S.Gspalan, 
655. 	5/6 R.Zsrinivasan, 

64-C Reil.iay tuerters 
hram-612 001., 

A6%1r'e&ard, Southern 
, 

,Ice Y 	thtia.\ 
.S/nnas'tnii.4hu, 
KothariP 

t, 	• 
\ 'jia.E1ang .-icni 

ic frict, Retir6d 
Southern 

:Rrruay. 	• 	 .,. APPLICANTS. 



,. 	$2 

P,ac3nnathafl, 

657 .Arkiyam, 	li/A, 
Sa'jariarkoil Street:  
oraiytr 	Post, 

Trichy-3 	Retired 
i.reman/A, 	Southern Raliwey. 

S.PsbdUl 	Kereern S2h.b, 
S/w Sheik Ahmed, 	73, 

658. Cent..eI Bezar, 	Tennur 	Pst 

Trichy-17, 	Retired., 
utoI Special 

Snutnern Rai1ue'. 

RSoundararajUu, 
S/o G.Rajemanflar Naid, 

659, 25, 	Generel 38zz81 
Tenrjr 	P05t, 	T,rjc'y-Y7  
Retired Guard/ 	3p€e'., 
Southern  RailLev. 

R.Vairaperuriiflai, 

660. Sb 	Remcsamy PiJici, 
28, 	Kr5.shnapUraU, 
Middle citset, 
ThanjaVU 	POEd, 	T2ichy-1, 
Retired Driuei/C, 
Scutherr. Reliway. 

M.ivasubramafliafl, 
661.. S/a 	5 .tnck 	Pjl 	i. 

House N. .20/C-I, 
flfla 	Ngar, 

SubramniePur8m, 
Trichy-20, Retired Shunter! 
B, 	Southern RailtAley, 

P,Paámanathen, 
662 S,'o 	K.Part.hasarethi, 

.21/3, 	Poonnaiy 	cläny, 
Oevarea Nager 
Trichy-2I 9  Retired Mail 
Gu ard/,Spl. Southern. 
Railway. 

S.Md,MehbOob All Khn, 
663. /o I 	Sher bli Khan, 

16/5, 	Fourth Stree€, 
Reriganagar. Trichy-21 
Retired 	Pssenqei' Cij21r 

Southern'Rei13Y. 

S.DekshinamOarthY, 

66 
5/c 	K.5ornasufltatE1 	fllRi, 

• 17 9 	E.. B..Olfly,iaJE 2ia].: 
Trichy-23 Retired Guard/ 

Southern railuay. 	- 

5)  

F' 

PPLICANT5 
.4ontd./- 



/ V.IKrishnamurthy, 

665. 	S./m C.Venugopel Raju, 
14, Kumaren Street, 
Ilelakaikandar kottal, 
Trichy—li Retired 
Guard/A, gouthern Railway. 

- 	R.Arnalanathan, 
S/c Rayeppa Asariyai, 
70, Krishnarnoor.thy N-gar, 
Meter ractory Road, 
Trchy-21., Retired  
A. Southern Raiiwsv. 

T.K.Rajagopalan, 
S/a T.V.Krishnasaniy iyonq, 
2, First Street, K1IuuLi, 
Illupur Road, Trichy-20 
Retired Passenger Guarc, 
Southern Railway. 

K. Karurnbairain, 

66 	
5/r 5.Kutnba]flgam i1lai, 
46.-6, Ramakrishr1a Nagar,  
Kallukuzhi, Trichv-20, 
Retired Drjt,er, Scutherr 
Raliwa,'. 

G,iuppüs*niy 

669 	
'0 Goinda Asarv, 

6/P, Samynathen Staet 
Melak'a1kardharkottai. Post., 
Trichy—li., Re-ired Driver! 
A,. Southern Ra1way. 

T.V4rpnachálar, 
T' S/a .A,Venkatahelam Pillal, 

670. 	56—k, iludaliartree€,, 
r.vUr post, richy—., 

etired Gurdf, 
Southern Rajiwa'. 

SJ. J .596 to 668 are 
911P]iC3flts ,fl 0J.79/93. 

r4stinasarny, 
yysngar, 

f7c',_y-'tn%Las8 PL1al Stree€ 
rt\nareyia Tem5le, 

If' 	ejt 	lem, ritidres — 600 033 
'eiied 	senge; Guard, 

t1ier)iE9i1wa'. 

T.Raii Naic,'er,  
\aicke,, 

irst St:eet, 
'ièpatti Vi1age, 

K.Sathanur, I r i c r. 	i st.'ic., 
Retired llrernan, Scjthern 
Railway. *414 APPLICANTS. 

.Contd. I- 



, P4 

K.M.bdl fajeeth, 
67 	3/0 K..ThangemecraMoh.dn 

8.249, S.H.EIIL. Township, 
Raniet.-632 406, North !rct 

1 	District,- Ret-irec Shunter, 
Southern Railway, 

1. 	'N.Krishnasany, 	 - 
5/. Narayanasarny Pillai, 

• 674, 27/- SL4-k4 

675 

675 

677. 

67. 

679 

.1 	 rjjj 	 Ildytuar 	et, 
Crawford, Trichy42. 
Retired Driver/A, SiJthT.•r 
Railway, 

C.Amirthaljngam, 
S,0 fl.Canapathy, 

o 	Perlyar Streut, 
Kelakalkandarkcttaj 
Trichy_Il., Retired Driver/A, 
Southern Railway, 

5.Andre, S/c 	Smj, 
Guru Illerii1  3rd Sret ç  

.E4E.Do1y; Mahejpur, 
Viliupur3r, Spth Prot 
D.Ls:rict,, 	etitJ 	sse MIC  r 
Driver, Southern Railw& y, 

5/. .Thflgavel Psarl, 
25 Sjndaram  , 	 Pill8! Thottan, Edarnb4tt 	L'tliLjr, 
Trjch,_12., Retired Shurtec., 
South6 Railway. 

'. GUVndaraju, 
S/c Ilutrukrjshne  Neidu, 
Nathersa:e11iv8551, 
Samyaal' 7hoppu, House No.37, 
TriLhy81  Retired Shunter, 
Southern Railway, 

- S/c G.1bdu: Kareem, 
6/8, Jalla. Pakkiri Street, 
fiaduraj Road, Trichy_s, 
Retired Drt r/Specj 	£rad, 
Southern Railway. 

K.Ra agopa.: 

640-- 	£l.Krisr.nasarpy -Nai-Jr,  
911  SI1CiJ. oloflv •)  
Edamajaipat'x Pjthur. 
Sundarrn pi:i8. TI.ottr, 
Trichy-12, Fetited 
Southern Ra.'L!ay, 

APPLICANTS. 
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G.4(uppu'samy Naicker, 
S/c I1.Cengethara Naicker, 

	

61. 	69, Illenqao Street, 
Pinmalaipatty Trirhy-4.., 
Retired Shur'tter/B 
Southern Riluay. 

	

-. 	C.Andi 5/. Chinnalyan, 

	

612. 	N.Kuttappattu, 
Ramjee Nagar Post, 
Ptrnbedkar Nagar, Trichy—i, 
Retired Shunter, 
Southem Railway. 

A.1.5kill, 5/0 E.Kil1 

	

683 4 	124, Crawford Colony, 
Crawford, Triehy-12., 
Retired Shunter, 
Southern Rail.;ay, 

SJbdul Karèem1  

684. 
S/a Shaik Ibre.hirr, 
53/A4, Singarathrppu 
Trichy—$, Retirec 	icr 
Driver/B, 	SoI!thefl Rdlwxy, 

J.Issac, 	S/i 	,Jseph Pi1.y, 
6E. 36, Raghavachary Street, 

Sembiath Post, 	Pere!ibur, 
Madras-600 011, Retiied 
Driver/Spi. Southern ReiLiy.. 

r.  R.Gopalekrishnan, 
S/a 5..athakrishEn 	2 
SethurmaPil1ài colony, 
Trichy-20, Retire 	Shunter, 
Southern Railway. 

N.Jayaraman, 
607, - 5/r N,K.L.Naresa 4yyar, 

9!-.D, Narasirnina ohery Colony, 
Nanjikottal Road. hanjavur -, 
613 	Retired iass. Cuerd, 
Southern Railway. 

R,Joseph,S/o D.,snu 
Chett jar, I—i, Uecan'egum 
Cnetty,  Street, Vti Line, 
Naoapettina-611 Dci, 
Retired Driver/A SpI. 
Scuthern Railway. 

68 	S/u K.C.Sadaye iiL'ciElia:, 
321, Vendiyar.Colonj, 
Thilisi Nagar, \Jelar R;aiJ 
Thanjevur, Retired 1wird/ 

,Southern Railway. .. APPLICANTS. 
. .Contd,/— 
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A.Velayuthem, 	- 
S/ö -R,A.nnarnelai, 

690, 12/VI 2364, Pookkara 
Vastha NewStraet, 

• Thanja'iur -. 613 1011  

- 	- Retired Drjvor/P 	- 
- 	. Southern Railway, 	-. 

: - R.Ilurugaiyan, 
• -- 	S/o Ramasamy Koner, 

Nehin Negar, 	. 
- Udayemarthnridapui'am 	Pc3( 1  

- 614 706, Thiru 
T8luk, Retired Surd/i. 
Southern-Railway. 	- 

R.Gop1ekrishnan, 	- 	- 

5/. K.Ramapu1an 	Neidu, 
692. Plot 	No,19,,br&-iarn 	PtIIdithEr 

Nagar, 	Via 	SivajI Ncarç  
- Thanjavu'? - 	1., •Rei;i-e 

Driver/A, Southern P1!u 

- P.Sriniva.san, 

653. Pscheiyapa Mudeiiy, 
- 	I 1121  .R/4, 	Iiuciivar 	S t.rco 

Muda1ir Cheth.tretii, 

- 	694, 

695. 

Triuhy-1 0  Retired Gjerd/A, - 
Southern Railw8y, 

G.Kaiy8naundaram, 
&/o .Gcvingr,rri  

- Mncpenar Street, 	- 
;mmañpetei-,- 'Jediopu:-en: 
Pin.- 613 205, .Thanjvur 
- District, Retired Guard/A, 
-Southern Railway-. 

-K.Senniyasi, 
S/o Kesava Padayechi, 	-, - 

18, Karnper Street, 	- 
Sentheneerpuram,- Tri.chy- 
Retired Driver/C, - 	- 
Southern Railway. 

K.Sankaranareyanan, - 
S/a .V-.Lrgenethan, 
C.99/ 	North- East-Extension, 
7th Cross, Thill&i Nagar, 
Trichy-18, Retired uarti!Sp!, 
Scuthern Rejluav. 

- - S.Periyasemy, S/o Sanyiii, 
Docr No.59/9, Mudsliyr 
'Chetram, i1uneeiaran Koil 
-Street, Ti1chy-1., RetirGd 
Dr.ivr, Southern Reilu3y. - - ,•, APPLICANTS 

:•,,, ,Contd. I— - 
q 



KoNendagopal, 
S/o .Krishr.esamy, 

	

69S. 	Rrindatjen Street, 
IndireNagar, LIC Colony, 
Trichy-21..0  Driver/i,Spj, 
Retired,'Southern Railway, 

T.R.Balesubramanjan, 
S/c Rathinam, 160, gg 	
North, Street, 
Tiruvaiyaru 613 204 
Retired Dr.ver/P 
Southern Reilay, 

S, Masthan, 
5/o R. 'Babu Sah,ib

'  

	

700. 	
Retired PassengerDr.e, 
Southern Railway, 
Meeflkaa Street, Ter.riir, 
Trichy-17. 

'1 

P, Gour 1sdr am 
5/0 S.Periasamy,. 16-4. 

:' 	I'lanickepucem Naou'Street, 
Melapucur, Trichy-1., 
Retired Guard/A, 
Southern Railway. 

TRatnac - ran,'' 
702 	S/o Il.ihengavelu 5, 

. Bharath'Oesn Street; 
Kilperumpakth, 	"' 

Villupuram. — 605 602,

04 	
. 

Retired Driver/B, 
Southern Railuay. 

P.Gériesen 

0 703 	'S/c Pecrkri Thev ar,' 
2/2571  TeiukOrrice R03d, 
Thiruthureioondj 614 7131  

Retired Driver/A, 
Southn:Reiliiy. 

. Y;rumug8mS/o Veiyepur, 
Paleniyandv.er\Koj1 Street, 

704. • IhankolethUr Trichy. DiStfict 
Ret it 	hunter Southern 

) I. Railway. 
, 

'\-N.Nazir Ahamei. 	- 
ahib,-  705. 	13-A9 rtjnd 'orr Ice,- 

Ihnurichy-17, 
Retired Driver/Spi., 
Southern Railway. .••, APPLICANTS 

C ,Coritd,/- 

- 



4. e..I,. 

1 	 .'. 
U.Velu,,  

106 	Ic Vaiyapuri, 
rrethiyur, .IniyenurRoad, 
House No.33, Trichy-9,  
Retired Shunter, 	. 
..SouthrrReilway 

S..Marimuthu,. 	.. 
'1 

5./:. M.Singare Padaychi, 7-0 To 
	: 1/c,!5u1L18Y 'Colcny 	 .. . . 

'kallukuzhl, Trichy-20, . 
Retired Shunter,  
Southern Railway, 

I., P,flamundy, 

708,1 	Pelaniyandi, 42.t4 
lludukkupatti, 
t3udukottai Rpad, 

- 	Trichy-20, Rtjred Shun'r, 
Scut'he,rn Railwey. 

1• 	

T.Innesimuthu, 
/e S.Thornas, 13 9  

'709. 	West 1eriyanathau'an, 
H Dindiqu1 Retired h!nter;  

. Southern RallwRy. 	. . 

•:.'Sat"erirnutht, 
7.10.. 	'S/oPirülappn, '9/5, 

Ni1.cIny 6th CrosS, 
richy-20,' ..Retiied .hur1tL. 

5outhé'rrRéiluay. 

. Iluthusamy, 
711t 	s5/.j1.he.- jkvR1rjpr 	'I, 

:8,.S.C.o1ny1  PUukcit'iai 
48aci1  Trichy-20, ..ReUred 
Shunter, -Southern 'Railway. 

'-S. P.alniyandi1 

712'. 	S./o'&athiyaii, 31/3, 
:Plähiyafldavar Roil Street, 
itrnemkolth'ur, Ti'icViy Distr ict 
Retired 'Shunter, Southern 

Railway. 

K.i9.Prumugharn, 
5/c Kuthianalia .Jeyni 
4j93,:Palaniyendaver Koil 
Street,'Innèmkolathur, 
Ttiehy,  •Retired Shunt't, 
Southrm Rail.w€iy. . ":' 

S.Kandasam' 
.a!Q"subbarja C-ev inrer, 
.Kád.chBno'lIUr cst, 

•€st Thotti'playarn, 

Drjver, SoUthern Railway 

'S 	 • 	• 	 • 

PPLIC'NTS 
Contd./- 
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715, V 
• 5/0 Venketcfi1ern. 

136, R.M.S3Colony, 
:Nnjeekbttj Rod, 
Trichy — 	6, 	Retired trivir/ 
f,Speciei, Southern Ri1wy. 

716. .G.Rouse, 5/0 Smue1 Rouse, 
35 9 	Kenedi Street, 
5ubrerneniepurm, 

• Trichy — 	0,Retired Shunter 
Southeth Rei1wy. 

717, R.V.Ponneiyen, 
S/U R.'Jdjje1ij, 	14—E, 
Seint t'ntOny'B Lhtrch 	Lcii, 
Neqpttirm 	611 	OCI 
Retired Driver/s, 
Southern Riiw?y. 

B, 3 N.eJemenLkdm, 5' ,'Jos 	669 to 718 ee 
3 eppL.cents in 0,-., 	80/93 5/0 Nerynesmy 

18, 	Netheji Street, 
I<emrjPpUrm, 
Rejekilpekkern rt, 
11edrs — 	600 073 
Rotirtd_Driver, 
Sotithern RE1Uy, 

By ACvccpte 5hr 	•r<.Sjtjb 	R;rj, ,t! 395 to 403/91, 
57/90,416/90, 320/92, 	293/92 and 377/929  

By Advocrte'Shri R.Bh'gk'rf'n 	ih 1J,4.Nos, 44/93 to 76/939  

By 	uvocte 5firi 	P,i1i 	I11ci in 0J'.NOB. 	77/93 & 78/931  

By 1dvucte Shri ViJyn 	'):ri .ir, 	U.,Nri6, 	79/93 & 	80/93 

VersuB 

1. 	Cheirmn, 
Ri1uey Baerd, 
Rril Oh.vn, 
N6u e1.hii%. 

	

'I 
	

T q The Union oT rc Indie 

	

I.! 	reprntedTh'y.thn 
k- Secretry,-. )): 

mjnisfr• ofJRr'ilueys, 
Ri1 • Bhrvt, 

..1,c Neu'Dc1hi( 4 
() --- 

Reponder.t — I in 0J.No5. 
395to 403/919  79/93 & 80/93 

Reoonnt — 2 in 0j..NQs, 57/900  
41 6/0,320/92,298/92,37i/92 efd 
44 tb 76/93. 

Resr:det,t — I jfl 0.1.No. 57/90k  
415/90,320/92,298/92,377/92 end 
44 to 76/93 
endRespondent — 4 in 0J.No. 
395 to 403/91 

Respondents, 

Cotd./— 

el 



Union of Indie 	 Responcient - 1 in 0J.Nos 

through the ConercJ 	77/93 nd 78/93 
Menqr,Southern Reilwys, Respondent - 2 in 0.i.Nos. 
Pprk :oun, Mdres,— 3 	395 to 403/91,79/93 & 80/93. 

Respondent - 3 in 0j.Nos. 
57/O, 41 6/90, 32 0/92, 29 8/92, 
377/92 md 44/93 to 76/93. 

The Chief Personnel 0ficer,Respondent - 2 in 0...Nos, 
Southern Rilwy, 	 77/93 end 78/93 
Ppk Town, 1edres - 3 

1 Divisionel R1lWr'y 
nmg8r01-therfl Rmilwm y.-., 

(lysore. 

9es'unint - 3 in 0..Nos. 
3 	/O3/?1. 
Rnc;dent 	4 in 0J.Nos. 
7I9fl,41 6/90,320/92,298/92 
enO. 377/92 

Senior Diisjcnl 
Personnel Officer, 
o;jtnern Rmilwmy, 
Pelght 

The Divisionel Persunr1 
Of'ficer,Eiouthern RL1;ny 
Medurci Division, 
Medurci. 

B. 	The Divisionel 
Supeintendet, 

Southern ReilwEy, 
Divisione] 0ff.cc, P1qht. 

9. 	The Divisionl Rrilwry 
Vmnager, 

5cuthern Reilucy , 
RflnPi CirP.. 

r'pjrcirnt - 3 in 0.).No.77/93 

- 3 in 0..No. 78/93 

.arJQrOnrt - 4 in 0j.Nos. 
44./ t 75/93 

Risondent - 5 in OJ.Nos. 
320/92,298/92 and 377/92. 

Respondents. 

(By Vdvocete Shri K.R.D.Kermnt for Shri P.N.Venugopala 
CowdF, Rmilumy AdvocFte for respondents in all the 
epplicetions). 	 - 	 - 

Contclf— 
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Shri Justice V.S. Malirnath, thairnan: 

These cases have been p1aced before the Full Bench as per 

the directions made by the thairman by his order dated 23.10.1992 

in exercise of the powers conferred by Section 5[41[d] of the 

Administrative Tritxmals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and clubbing than with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t, benches, one view having 

been taken by the Ernakulam Bench in its order made in application 

K-259/88 dated 20.4.1990 and a' contrary view taken by the Princi-

pal Bench and the Ahnedabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 

2. The applicants in all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

tars, etc. who belong to the category called the running staff.' 

The applicants retired from service between 1976 and 4.12.1988. 

They have in these cases prayed for directions to the respondents 

to grant than pension and other retirement benefits by taking 

into ac 	irunring allowance not exceeding 75% of their cay. 

The respondents oppose the applications contending that running 

allowances not,etceeding 45% of their pay can be taken into acc-

\ ount for canputing retirement benefits to those who have retired 
1 

bf ore 1.4.1979 and not exceeding 55% of the running allowance. 

for those retiring after 1.4.1979. To appreciate the rival con-

tentions it is necessary to advert to the relevant provisions 

governing the applicants conditior of service in regard to pension 

and other retirement benefits. 
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3. In pursuance of the recatuiendations of the Third Pay Catuni- 

ssion the pay scales of the employees of the Indian Railways 

including those of the running staff were revised with effect 

from 1 .1 .1973 by the rules called 'Railway Servants Revision 

of 	Pay Rules, 197 3'[hereinafter referred to as the 'Revision 

of Pay Scale Rules'] made by the President in exercise of,  the 

powers conferred by the proviso to Article 309 of the Constitution 

of India. It is enough to state that there was 	considerable 

increase in the substantive pay of all the members of the running 

staff . So far as the grant and quantum of pension is concerned 

the same is regulated by statutory provisions made under the 

proviso to Article 309 of the Constitution. Pension and other 

retirement benefits depend upon the average emoluments that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx determination of average ernolurnent for grant 

of pension and other retirement benefits. The relevant statutory 

rules that were in force when the revision of pay scale' rules 

came into force on 1 .1 .1973 are extracted as follows: 

"2544. [C.S.R. 4861 - roluments and Average 	luments: The 
term "Enoluments", used in these Rules, means the emoluments 
which the Officer was receiving inunediately before his retirement 
and includes:- 	 S  

Pay other than that drawn in tenure post; 

Personal allowance, which is granted fi] in lieu of 
loss of substantive pay in respect of a permanent post other 
thana tenure post, or [ii] with the specific sanction of the 
Government of India, for any other personal considerations. 

Note: Personal pay granted in lieu of, loss of substantive pay 
in respect of a permanent post other than a tenure post shall 
be treated as personal allowance for the purpose of this article. 
Personal pay granted on any other personal considerations shall 
not be treated as personal allowance unless otherwise directed 
by the President. 	 S 	 V 
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[C) fees or corrrnission if they are the authorized emoluments 
of an appointment, and are in addition to pay. In this case 
"aiounents" means the average earnings for the last six months. 
of service; 

[dl acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro tempore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office teirporarily 
vacant in consequence of the absence of the permanent incumbent 
on leave without allowances or on transfer to foreign service; 

Eel deputation [duty] allowances; 

[f] duty allowances [special pay]; and 

[g)[i] For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 75%. of the other emolu-
ments reckoned in terms of [a] to [f] above. 

[ii] For the purpose of gratuity and/or death-curn-retiremnent 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty iimediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items (a) to [f] above drawn during the sane period. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Enoluments" means: 

[a] the emoluments which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the tenporary appointments, as the case may be, or 

16~ /Jthe emoluments which would have been taken into acaunt 
,. ndr thY9 Rule had he remained in this substantive appointment 

1/ 	( ç:whichee 	e more favourable to him. 
.•) C. \ 	 . 

. 	, 	'2544-A, 1C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B 
[C.S.R. )864]. In respect of Officers retiring from service 

ton ot aftet/ the 1st November, 1 959,   the term "emoluments" means 
\ 	' 	 the eir$lumnts which the officer was receiving immediately before 
\\ &hi eJè'ment and includes:- 

s.__ 	.( 

substantive pay in respect of a permanent post, other 
than a tenure post, held in a substantive capacity; 

personal allowance which is granted in lieu of loss 
of substantive pay in respect of a permanent post, 
other than a tenure post; 

[ci special pay attached to a post other than a tenure 
post, when the special pay has been sanctioned perma-
nently and the post is a held in a substantive capacity; 
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Ed] [1]For the purpose of calculation of average emoluments: 
With effect from 1 St September, 1962, save as otherwise provided 
in Rule 2544-B [C.S.R. 486-B] one-half of: 

i • 	the difference between the total emoluments referred to 
in items [a], [b] and [C] above and the pay actually,  drawn 
in higher officiating or temporary appointments; 

ii. Special pay other than that referred to in clause [c] above. 

pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
[b) above; 

the difference between the substantive pay and the pay actu-
ally drawn in . higher tenure appointment[s], whether held 
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment(s),• does not qualify for 
the grant of a special additional pension.. 

iuwuaryj gratuity anchor 
ference between the average 
to [dJ[i) above calculated 
the last substantive emolu- 

exnoiu-nents in respect of items [a] 
upon the last one year of service and 
ments as per items [a] to (c) above. 

[e][i I For the purpose of calculation of average emoluments: 
The actual amount of the running allowance drawn during the month 
limited to a maximum of 75% of other einoluuents reckoned in terms 
of [a] to [C] and [d][1] above. 

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cum-retirerrent gratuity:-  The monthly average of running allowance 
drawn during the 365 days of running duty immediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of [a] to [c] and [d][2) 
above drawn during the same period. 

Note[1]:If irrhnediately before his retirement or death, an officer 
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or 
death-cum-retirement gratuity should be taken at what they would 
have been had he not been absent from duty. 

Provided that the amount of gratuity is not increased on 
accaint. of increase in pay not actually drawn and that benefit 
of higher officiating or temporary pay .  is given only if it is 
certifies that he would have.continued to hold the .higher officia-
ting . or temporary appointment but for his proceeding on leave. 

Note [2): In case where a temporary officer who quits service 
after completing three years' service is appointed substantively 
to a permanent post any time during the last three yeats of his 
service the emoluments drawn by him after . completion of three 
years • service during the period he was not holding a permanent 
post shall be treated as if drawn in a permanent tpost . held in 
substantive capacity. • 
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2544-B [C.S .R. .486-B1. [1): If an officer holding a permanent 
post in substantive capacity:- 

(a) officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post) borne on a cadre which includes permanent post on 
the sane tine scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

[b] is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a tine scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1), all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st septether 1962]. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968, "emoluments' shall mean 
the "pay" as defined in Rule 2003[21],  which the Railway servant 
was receiving intrediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Eath-curn-retirement gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
Ithari 22 days. "Average, emoluments" shall mean the averac 
of. .the evDluments as defined above calculated upon the last three 

' 1 years'pf service. 

s 	In thecase of running staff emoluments for [ordinary ]/Gra- 
-tutty  De'athcuin-retirement gratuity will also include the monthly 

0 verage of-/running allowance drawn during the 365 days of running 
ti ' t) 	tely preceding the date of quitting service limited 

of, the emoluments as defined above. For the purpose of 
-. 

	

	ldlt?on of average emoluments the actual amount of the running 
a1l0nce drawn during the month limited to a maximum of 75% 
of other emoluments as defined above shall also be taken into 
account. 

Note[1]: If a Railway servant, ininediately before his retirement 
or death, etc., has been absent from duty or on leave with allo- 

C. 
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wances [inèluding leave preparatory to retirement] or on foreign 
service or having been suspended but reinstated wit}'out forfeiture 
of qualifying service, his emoluments should be taken at what 
they would have been had he not been on such leave or foreign 
service or suspension. 

Provided that the emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit 
of higlr officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher off icia-
ting or temporary apointment but for his proceeding on leave. 

(2) Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544(g) that one of the canpornts that 

constitutes average emoluments is the actual anount of running 

allowance drawn by the Railways servant during the nDnth, limited 

to a maxirnicri of 75% of the other emoluments reckoned in terms 
sub-clauses 

of / [a] to [f] of the said rules. The expression 'emoluments' 

used in the rules includes pay and some other allowances. When 

the revision of pay scale rules were promulgated and bright 

into force with effect from 1.1 .1973 in the light of the recoirrnen-

dations of the Third Pay Corrrnission ,no steps were simultaneously 

taken to amend the statutory rules regulating grant of pension. 

Persons retiring after 1 .1 .1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim computation of their pension taking 

into account the revised pay and the actual amount of running 
previous 

allowance drawn during the /inonth limited to a nxiinurn of 75% 

of the emoluments which included the enhanced revised pay. On 

21.1.1974 the Railway Board by their letter No. PC 111/73/RA 

directed as follows: 

"The question of revision of rules for the regulation of 
various allowance consequent upon the intro3uction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending final decision, there-
on, the Board have decided as under:- 
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[i) Treatment of Runn 
	

for various 	oses in case 
of Runninq Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various p.irposes with 
reference to the pay of the Running Staff 'in Authorised 
Scales of Pay may be allowed to continue. 

[ii] Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway -  employees at present eligible for the sane, may 
be allowed to be paid at the existing hourly rates laid 
down for each category based on their Authorised Pay Scales, 

2. The payments as aIxve will be provisional subject to adjust-
ment on the basis of final orders." 

It is clear from this order that pending decision to revise the 

rules regulating grant of pens ior- the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 75% 

prescribed by Rule 2544[g](i)  was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which caine into force on 1 .1 .1973 has 

to be understood as pay authorised by the statutory rules that 

A.kre -in 	on the date of the order, 21.1.1974. The order 

' d 	d2-1.1 6'4did not, therefore, in any manner affet the statu- 
tory 	 regulating canputation of emoluments and average 

o eiriol 
	

in Rule 2544 for the purpose of grant of 

\. rir 	epf its. Any decision to modify the sane wuld have 

when the relevant statutory rules are amerxIed in 

accordance with law. But what the Railway Board did was to 

attempt to modify the statutory rules by an executive order made 

on 22.3.1976 bearing No.PC 11/75/RAIl paragraphs 1 to15 of which 

read as follows: 
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"The question of revision of rules regarding treatment of 
Running Allowance as pay for certain purposes cx)nsequent upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay) Rules, 1973 has been under consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect may be modified as follows in the case, of Running 
staff drawing pay in revised pay scales;: 

Pay for the p.irposes of passes and PIJs shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual arrount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Compensatory [City) Allowance, House Rent Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

These orders take effect fran 1.4.1976. 

The payments already allowed on provisional basis in terms 
of para 2 of Railway Ministry's lett:er No. PC 111/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The above has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding month for the purpose of computation of enolu-

merits for quantifying pension was reduced from 75% to 45%. The 

statutory rules prescribing the maximum limit of 75% were, however 

not amended. 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Shri Dev Dutt Sharina and other aggrieved persons chall- 

enged the Railway Board.'sorder dated 22.3.1976 in the, High Court 

of tlhi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect from 1.11.1985 

the said case stood transferred to the Principal Bench of the 



Tribunal where it was renumbered as T No.410/85. The said appli-

cation was a1lcied by the Principal Bench by its order dated 

6.8.1986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to inake 

payment beyond 31.3.1976 all retirement berfits in accordance 

with the Railway Board's letter dated 21 .1 • 1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did•  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until riodified in accordance with law. 

We should advert, at this stage, to another order trade by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect fran 1.4.1979. This order also suffered fran 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. It could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544(g). 

Shri M.C. Srinivasan and 23 others filed an application 

.1988 before the Ernakulam Bench of the Tribunal in O.A. 
.26  

( 	9al 
Cc 

thei 
-:ç ) 

Bench,±h 

for a. direction to grant them pension by adding runn-

e upto a maxixmirn of 75% of their pay for computation 

sion in accordance with the judgment of the Principal 

o.410/85. During the pendency of the said application 

y rule 2544 was amended by the President in exercise 
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of the power conferred by Article 309 of the Constitution. By 

the said amendment said rule g[i) and g[i] of Rule 2544 were 

airended firstly with effect from 1.1.1973 reducing the limit 

of running allowance for the purpce of calculating the average 

enoluments from 75% to 45%. On the same day, a further amendment 

was made with effect from 1.4.1979 increasing the maximum from 

45% to 55%. Whereas the first amendment was given retrospective 

effect f ran 1 .1 .1973 the second amendment was given retrospective 

effect fran 1.4.1979. For the sake of convenience we shall 

extract the amendments as follows: 

"Subject: Amendment to Indian Railway Establishment Code- 
Volume I & II. 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Voluie I & II [First reprint and Fifth reprint 
respectively) be an-ended as in the ?vance Correction Slips 
No.428, 429 & 430 R.I. and 405 R.II encicsei as Annxures 
'B', 'C'  and W. 

The amendment will be effective fran 1.1 .1973. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hindi version is attached. 

Sd/-[K.Verikatesan] 
Director, Establishment [P&A] 

DA:As a}ove 	 Railway Board. 

No.E[P&A)II-86/RS-15 	 New Delhi, dated 17.12.19871 

'IEXu 

ADVANCE ODRRECTION SLIP NO.405 R.II 

RULE 2544 

Sub-rule g(i) and g[ii] may be substituted by the following: 
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gEl 

g[ii] 

"For the purpose of calculation of average enolunents : - 
actual axrunt of running alloiance drawn by the railway 
servant during the mz)nth limited to a maxinu.un of 45% 
of pay, in the revised scales of pay". 

"For the 

drawn during the 365 days of running duty iimiediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC 111/75/RAI1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.1976]. 

EXPLANATIC: The Rule 2544 of Indian Railway Establishment Code, 
Volume II [5th reprint] has been rrodif led through administrative 
instructions issued with the President 's approval effective from 
1.1.1973.  These instructions were necessitated by the introduc-
tion of the revised scales of pay recthimended by the Third Central 
Pay Cbrard.ssion. The purpose of this andment is to give statu-
tory force to the administrative instructions with effect from, 
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

Sd/-[K.VH'JKATESAN] 
Director, Establishment[P&A] 

- 	Railway Board." 

"Subject: Amendment to Indian Railway Establishment Code-Vol.I&II. 

In exercise of the pagers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction slip No.437, 

R.I and 407 R.II, enclosed as Annexures 'A', 'F-', 'C' 
ly.  

\ e 	rx1ment will be effective from 1.4.1979. 
- < 

(4 	 issues with the concurrence of the Finance Directorate 
of th1 1i stry of Railways. 

01 

i version is attached. 

Sd!- [K. VEKATESAN 
Director, Establishment [P&RJ 

DA:As above 	 Railway Board. 

No.E[P&AJII-86/RS/15 	 New Delhi, dated 17.12.87" 
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'NNEXURE 'D' 

ADVANCE ORREXTIa1 SLIP NO.407 R.II 

RULE 2544 

Sub-Rule g[i] and g[ii] may be substituted by the folliing: 

g[i) 	'F\r the purpose of calculaticxi of average emoluments:- 
55% of basic average pay, in the revised scales of 
pay, drawn during the period;" 

g[ii] 	"For the purpose of gratuity and/or death-cum-retirement 
gratuity: 55% of basic average pay, in the revised 
scales of pay, drawn during the period.: 

AtYraJRITY:[Ministry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.19811 

DPLANATION: 

The Rule 2544 of Indian Railway Establishment (Yde, Volume 
II (5th reprint) has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979. 
These instructions were nessitated by the GDvernirent's decision 
on the recatixendat ions of 'Running Alloance Cmudttee [1980]'. 
The purpose of this airendrrent is to give statutory form to the 
administrative instructions with effect from the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect 
any anployee, to whan these rules apply. 

Sd/-[K.VEITKTEsAN) 
Director, Establishment [P&A] 

Railway Board." 

The ann±nent to the statutory rules having been effected during 

the pendency of the ak the applicants anended their application 

on 20.9.1989 challenging the two anendments in so far as they 

were given retrospective effect from 1 .1 .1973 and 1.4.1 979 respec-

tively. Their principal contention was that they, as pensioners, 

have acquired vested rights to receive pension in accordance 

with the rules in foros on the dates on which they retired and 

that those rights of theirs cannot be taken away by the subsequent 

anendments made to rules on 5.12.1 988 by giving retrospective 

effect to the sallE. This according to theth is unjust, manifestly 

unreasonable and arbitrary and thus violative of Article 14 of 

the Constitution of India. The Ernakulam Bench consisting of 
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Vice thairman S.P. Mukerji and Judicial Member A.V Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1988 to the extent the arrend-

ment to the rules were given retrospective effect and issd 

a conseqential direction to the respondents to grant or ref ix 

pension and other retiremsnt brf its to the applicants as if 

the airendxtent to Rule 2544 had not been effected 1411 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the anendnent which gave retrospective effect, preserving 

the prospective effect to the anEndirent with effect from 5.1 2.1 988. 

Therefore, those who retired before 5 • 12,1988 were entitled to 

count the running allowance subject to a nximum of 75% of their 

pay and allowances for the purpose of canputing their pension. 

The aforesaid decision of the Ernaku1am Bench in O.A. No.K- 

2 69/88 was challenged by the Union of India and others in Review 

lpplication No.72/90. That Review Application was rejected by 

a speaking order trade on 25.7.1990. 

Shri C.L. Mallick and others in O.A. No.1572/88 and connected 

applications challenged the Railway Bcard's order dated 22.3.1 976 

and the airendnents to Rule 2544 before the Principal Bench of 

th-rt New Delhi. They also prayed for a direction to canpute 
'r'.41 -z 

'ft1ral 	other benefits in terms of the order of the Railway 
(•• f 	 ' 

Boa2d dat'ed..1.1.1974.    That application was opposed by the res- 

i 	:,poidents tthein viz., Union of India represented through the 
. 	) 	/ 

:\G ' Chàirrr, Railway Board and the Gereral Manager, Northern Railway. 

tS<urprising that these respondents did not bring to the 

notice of the Principal Bench that the validity of the arrendrnent 
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to Rule 2544 was challenged before the Ernakulam Bench and that 

a decision has been rendered on 20.4 .1 990 striking down the arner-

ment to the extent they gave retrospective effect. On the date 

on which the applicants presented their applications before the 

Principal Bench, the Ernakulam Bench had not yet rendered its 

decision. But the Ernakularn Bench had rendered its decision 

long before the Principal Bench decided the cases on 23.10.1991. 

The applicants were obviously unware of the decision. That may 

be the reason for their not bringing the decision of the Ernakulam 

Bench to the notice of the Primioal Bench. But the condt 

of the resixxidents  is inexcusable as the Union of India was a 

party to the proceedings before the Ernakulani Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakulain Bench when the O.A. No.1 572/88 and other connected 

cases were heard and disposed of on 23.10.1991. All these appli-

cations were disnLissed repelling the challenje to the amendment 

to the rules. The Principal Bench took the view that the vested 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total amount of pension and 

retirement benefits they would have received before the amendment 

wae not reduced by the amended rules. Following this decision  

of the PrinciDal Bench applications No.351 to 423/88 filed by 

similarly situated persons before the Ahmedabad Bench were dis-

missed on 28.2.1992. It is surprising that the Union of India 

which was one of the respondents before the Ahmnedabad Bench did 

not bring to the notice of the said Bench the decision of the 

Ernakulam Bench in O.A. K-269/88 to which it was a party. 
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It is for the first time after all these cases were referred 

to tha Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full. Bench the fact that Union 

of India has challenged the decision of the Ernakulam Bench in 

SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also inforried us that the Special Leave Petition and the 

apDlication for stay are pending and that the Suprene Court has 

not granted any interim order staying the operation of the order 

of the Erriakulam Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this batch 

of cases that we should defer consideration of all these cases 

and await the authoritative prorouncem2nt of the Supreite Court 

where they had challenged the decision of the Ernakularn Bench. 

In this coruiection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. TRIVEDI AND S(yS 

V. NSL?L MANIBAI PATIM AND (YrHERS. That was a case in which 

the Gujarath High Court had dismissed the writ petitions challen-

ging the validity of certain statutory provisions arid directed 

the p2tiUoners to approach the Supreme Court as similar matters 

wrendjj,,t. . It is in these circunstances that the Supreme 

	

'.-• o' 	 - 

Ouirt obfve'd. that the course adopted by the High Court was 

	

and 	t if the High Court thought that the point 

' r•ised 14by the) apllants was the same as was pending in the Sup-

6ght to have stayed the hearing of the writ peti-

tions until the Supreme Court disposed of the other matters. 
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These observations, it is obvious, were 	made having regard 

to the context and the circumstances of the case. What binds 

the Tribunal under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal is perthng before the Sup-

rena Court in which the validity of a particular statutory provi-

sion is challenged, that the High Courts where the santa provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case before the High Court should be stayed 

a-daitinzi the decision of the Suprerre Court depends upon the facts 

and circustares of each case. In the present hatch of cases 

we are concarned with the valuable rights of the applicants who 

have retired between 1976 and 1988. These cases relate to re-

tirernent benefits and any delay in disposal of these cases would 

cause great hardship and prejudice to the old and retired pension-

ers. The SLP is pending before the Supreme Court from 24.7.1 990 

and the o3aration of the order of the Ernakulam Bench has not 

been staved. Even then the applicants herein have not been given 

the ben2f it of the decision of the Ernakulam Bench in regard 

to canoutation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Suprare Court. 

11. On behalf of the applicants it is contended that we should 
trie 

dispose of these cases in the light of the decision of! Errakulam 

Bench which has struck down the amennent to Rule 2544 to the 

extent retrospective effect has been given affecting the rights 

of the applicants. On behalf of the respondents ç however, it 

is maintained that the Principal Bench and the Ahmedahad Bench 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulam Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Ahmedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench vide: AIR 199 SC 1933 UiION OF INDIA 

AND ANOTHER v. RAGHUBIR SING!! AND OTHERS wherein it is observed: 

"We are of tne opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution bench of the Court." 

if only the respondents hda fairly placed tne decision of the 

Ernakulam Bench before the Principal Bench and the Ahmedabad 

Bench, those Benches would not have examined the validity of 

the impugned statutory provisions, the same having already been 

struck down by the Ernakulam Bench which had the competence 

to do so. The respondents are now trying to take advantage 

on their part of performing their duty of placing 

'tfiThecj%to'h of the Ernakulam Bench when similar cases came 

up for c'ns-i'dieration  before the Principal Bench and Ahedabad 
) < 

( 'j 
;encn. Li;ithe respondents had acted fairly and diligently, 

\ 
couflict' d/decisions would have been avoided. 

o- -J 
We shall now examine the contention of tne respondents 

that the orders of the Principal Bench and the Ahmedabad Bench 

that 
have the effect of declaring/tne impugned amendment to the Rules 

V. 
to the extent that they give retrospective effect are valid. 
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At. the outset we would like to say that the applications liled 

by the aggrieved parties tving been distnissed by the Principal 

Bench and the Ahinedabad Bench, 	those orders cannot be under- 

stood as declaring tuat the impugned provisions of the rules 

are valid. Tue decision of tue Ermakularn Bench which struck 

down the amendment to tne rules in so far as they gave retrospec-

tive effect is not an order in personem. The Ernakulam Bench 

has nelu that under the proviso to Article 309 of tne Constitu-

tiori the President has power to promulgate rules with retrospec-

tive effect. it, however, struck down the anienduent of the 

rules to tue extent they gave retrospective effect 01) tne ground 

that it is arbitrary anu violative of Article 14 of tue Constitu-

tion to deprive the pensioners of the rights which vested in 

tneni as on the dales on wtich tney retired ,by amending the rules 

subsequently with retrospective effect. As the impugnea provi-

sions were struck down as violative of Article 14 of tne Consti-

tution the lea1 effect is tnat the impugned amendments were 

voiu ab initio vide DEEP CxiAD v. STATE OF UTTAR PRAOLSil reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

provision as void as offending the fundamental rignts conferred 

by Article 14 of the Constitution that decision binds every 

one and not merely the parties to the proceedings. Tue effect 

of the decision of the Ernakulan Bencu is that the amendments 

giving retrospective effect was not in existence from its incep-

tion. In Black's Law Dictionary, 5th Edition, it is stated 

that Judgment in Rem is;- 

'an ad,juuication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal having compe-
tent authority.' 

In flalsoury's Law of England, 4th Edition, Vol.lo the meaning 

of 'Jd et in Rem' is given at para 1522 as below;- 

1522. 	Meaning of "Judgment in rem". A judgment in rem 
may be defined as the judgment of a Court of &ompetent 
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jurisdiction determining the status of a person or thing, 
•• 	 or the disposition of'a thing, 7as'distinct from the pàrti-' 

cular interest.. in it of a party to the litigation. Apart 
'from, .the.. -application of the term to persons, it 'must' affect 
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for, sale or 'transfer". 
(Emphasise supplied) 

As the decision of 'the Ernakulam Bench declares the status'  of 

the impugned statutory provision, it is a Judgment in rem. 

14. 	As on the date on which the Principal Bench and the 

Ahmedabad Bench disposed of the applications 'before them 'the 

amendment giving retrospective effect to the rule having already 

been 'declared void by the Ernákulam Bench, the 	tribunal 

cannot • be asked to strike downthe statutory provision which has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. When 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting 'the said decision reversed 

by way of review or on appeal to the higher court. The only 

other way to resurrect such a provision is by resorting to appro-

priate amendment of.  the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

AIR 1989 SC 1933 UNION OF INDIA v. RAGHIJBIR SINGH AND 

J'. 

4/ "Whé±e a statute is, declared invalid in 'India it cannot 
( 	 be )reinstated unless constitutional sanction is obtained 

	

\C2\ 	s 	ti4efrby a constitutional.amendment or'an appropriately 
m6dified version of the statute is enacted 'which accords 

Pr  prescription". 

"IEEannot and is not disputed that the Ernakulam Bench of the 

Tribunal was competent to declare the impugned statutory provi-

sion void as offending Article , 14 of the Constitution. The • 

,statutory provisions declared void have not been shown to have 
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been resurrected either by an appropriate amendment to the Cons- 

titution or by suitable modification of the statutory provision 

to bring it within the constitutional prescription. The applica- 

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it reversing the decision 

of the Ernakulam Bench. It is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahmedabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., that of Erna-

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench and Ahmedabad Bench 

do not have the effect of declaring the impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflict. 

15. 	Assuming that there are two inconsistent decisions, 

we shall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions 

without noticing the earlier decision of the Ernakulam Bench. 

In such a situation it is well settled that the later decision 

rendered in ignorance of the earlier decision has to be regarded 

as per incuriam and not binding on the court in a susbsequent 

case. This principle has been succinctly stated in Salmond 

On Jurisprudence, 12th Edition, page 151 at para (5) as 

1- 
follows:- 	 . 



"(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729],  Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R. 
v. Dc Gray5 (1900) 1 Q.B.52l)], and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in which they are reported - or are not reported - it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in the judgments, it must be assumed 
that the court acts in ignorance or forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per incuriamn and is not binding on a later court."  
(emphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench f  the same 

number of judges. Applying this principle it has to be held 

that what holds the field as a binding precedent is the decision 

of the Ernakulam Bench and that the subsequent, decision of the 

Principal Bench and the Ahmedabad Bench nave to be regarded as 

per incuriam and not binding in subsequent cases. This being 

the 1ea1 position the decisions of the Principal Bench and 

el the 11rmedth2 V.4 Bench have to be ignored and the Ernakulam Bench 

CJ 

 - - 
,cieclsiolm àjone should be regarded as holding the field as a 

prececicmit iir;eard to the validity of tne impugned rule in 

so tir as )t"gves retrospective effect. 

Full Bench is not bound by either of the deci-

sions, we shall now examine as to which of the decisions lays 

down, the law correctly. The Ernakulam Bench has rightly proceed- 
S .  

ed on the basis that the President has under tne proviso to 
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Article 	309 of 	the Constitution power 	to promulgate rules with 

retrospective effect. 	This, 	however, 	is subject to the condition 

that the rules do not offend 	any of the fundamental rights con- 

ferred 	by 	Part 	III 	of 	the 	Constitution. 	Wnat 	the 	Ernakulani 

Bench has done is to examine as to whether retrospective effect 

given to the amendment violates Article 14 of the Constitution. .. 

It 	has held that it does, 	on the ground that the vested rights 

of the applicants in the matter of receiving pension and other 

retiral 	benefits have 	been affected by 	the retrospective opera- 

tion 	of 	the amended 	rule. 	It 	is 	well 	settled 	that 	pension is 

a valuable right which a Government servant earns. 	It is neither 

cnarity nor bounty. 	Government servant acquires right to pension 

and other retirement 	benefits on the date he retires from ser- 

vice. 	Deprivation of such a valuable vested right after retire- 

ment, 	in 	our 	opinion, 	is 	manifestly 	unreasonable, 	arbitrary 

and 	therefore 	violative 	of 	Article 	14 	of 	the 	Constitution. 

That is precisely what the Ernakulain Bench has said in its deci- 

sion. 	The 	Principal 	Bench and 	Ahrnedabad 	Bench have 	not 	taken t 

the view that such vested rights can be taken away by a subse- 

quent 	amendment 	to 	the 	rules 	by 	giving 	retrospective 	effect 

to 	the 	same. 	What 	they 	have 	said 	is 	that 	the 	vested 	rights 

of the applicants before tnem have not in any manner been cur- 
• 

tailed by the impugned amendments to the rules. 	By the revision 

of Pay Scale Rules the pay scales of the iiiembers of the running 

staff were enhanced with effect from 1-1--1973. 	Under Rule 2544 

the 	meinDers 	of 	the 	Running staff 	were 	entitled 	to 	computation 

of 	their 	pay 	and 	retirement 	benefits 	taking 	into 	account 	the 
: 

running allowances wnich they were receiving subject to a maximum 

of 75% of their pay and other allowances. 	Rule 2544 was amended ' 

by 	notifications 	dated 	5-12-1988 	prescribing 	the 	maximum 	at 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules which caine into effect from 1-1-1973. When the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advetsely affected. The Principal Bench whose decision has 

been followed by the Ahinedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay imniediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, with the pension which he would get after 

1-1-1973 taking into account the higher revised scale of pay 

running allowance subject to a maximum of 45% or 55% 

c 

	

	 may. We are concerned with persons who retired 

bètwee'i-1973 and 4-12-1988 thereby earning a right to compu- 

)lj 
'..tation co-f pension in accordance with the statutory rules then 

As by the time they retired, revision of pay had come 

o force, it is the revised pay and the running allowance 

subject to a maximum of 75% of the revised pay and allowances 

that was required to be taken into account. This rght which 



accrued in their favour on their retirement between 1-1-1973 

and 4-12-1988 was sought to be affected by amending the rules 

on 5-12-1988 with retrospective effect reducing the maximum 

limit of running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 75% to 

45% or to 55% it automatically reduces the pension and retirement 

benefits that stood vested on the date of retirement. It is 

impossible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahmedabad Bench that the vested 

right of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and other retirement benefits 

have not been adversely affected by giving retrospective effect 

to the amended rules. We nave, therefore, no hesitation in 

nolding that the decisions of tne Principal Bench and the. Ahmeda-

uad Bench with great respect are wrong and that the decision 

of the Ernaku1an Bench is right. The Ernakulam Bench has, in 

our opinion, rightly declared the amended provisions to the 

extent they have been given retrospective effect as void as 

offending Article 14 of the Constitution. 

As the decision of the brnakulam Bench is in appeal before 

tne Supreme Court we would like, in tne interest of justice 

and to avoid multiplicity of proceecLings, to direct that the 

present applicants shall be bound by the directions of the 

Supreme Court and that the payments made in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

For the reasons stated above, all these applications 

are allowed with the following directions: 

(I) The respondents shall recompute the pension and 

other retiral benefits of the applicants or tneir 

L.Rs in accordance with Rule 2544 as was in force 

before it was amended by iotification* dated 

5-12-1988. 
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The arrears due to the applicants/L.Rs on the 

basis of the recoinputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicants/L.Rs are 

not paid within the prescribed time,  the amounts 

due. shall be paid with interest at 12% per annum 

from the date of this order till the date of 

payment. 

The applicants shall, be entitled to costs at 

the rate of Rs.500/- in respect of each applica-

tion. 

payment of pension and retirement benefits 

—sbfl(. atoresaid directions shall stand regu-

' iateu?.idusted in accordance with the orders 

u 	 dire
) . 
iis as may be issued by the Supreme Court 0' 	 . l 

( in S1P. /L.I073/90 against the decision of the 
) I, 

-\ 	 ?iaiu1 	bench of the Tribunal in Application 
\ ''- 	•-.-' II 

88. 
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